Office of Directorate General of Foreign Trade
New Delhi -0

Para 4.07 Decision

Minutes of the Norms Commiittee — 3 Meetmg No NC/3/MEET/Jun/202122/2 dated
02.07.2021 (Onhne Meeting) for considering the cases/issues under Duty Exemption Scheme
(Chapter-4) of Foreign Trade Policy, 2015-20 pertaining to Chemical and Allied products falling
under Chapter 29 and 30, held under the Chalrrnanshlp of Shri Vijay Kumar, Addl. DGFT

Following members were present in the Meeting:

SL v [ Name & Designation ' , Department
Ng,,, | - )
1 | Shri Shaish Kumar, Technical — 1 Consultant
FPERRE Y Mathur, Technical — _ Consultant
in allendance ; '
I Shri Ajay Kumgu', Deputy Director i DGFT
2. The Norms Committee has taken decision only with respect to technical aspect/ wastage

norms. While redeeming the application, RAs should check that the applicant has fulfilled all
requirements as prescribed in policy/procedure including those in policy circulars issued from time to

time or any other provisions under FTP/HBP for issuance of Advance Authouza{lon and regularization
of the case.

The committee went through the minutes of earlier méeting No. NC/3AMEET/an/202021/4 dated
12.02.2021 (actuaily held on.26.02.2021, 12.03.2021 and 12.05.2021).



ONLINE CASES

Meeting No:

NC//MEET/Jun/202122/2

Date: 02/07/2021 Case No:
: {/NC/3/MEET/Jun/202122/2

HQ File Number:

018205000087AM18

RA File Number:

039404000466AM16

l.icense Number:

Daie of
Authorisation
Issued:

031081161%

03-03-2017

Cffice of Issue:

Office of the Additicnal Director General of Foreign Trade, Mumbai

1EC:

0306019787

CROPNOSYS (INDIA) PRIVATE LIMITED

Name:
Address: B1-104C BOOMERANG,ANDHERI-EAST MUMBAL400072.
PIN: 400072

I'ype of License:

Advance Licence with AU Condition

Application
Basis:

Export Crder

Btatus
ofExporter:

Manufacturer Exporter

Exporter Type:

Private Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 73843200
CIF IFCC: 1152000
FOB Value: 85816000
FOB FCC: 1360000

Decision:  The Committee considered the case as per agenda in the presence of technical experts and it was observed
that the norms for the subject Advance Authorization have already been ratified by NC-3 in its Meeting No.
S/82-ALCA4/2018 deted 25.07.2018. :

In view of above, the Committee decided to withdraw the case,




Meeting No:
Date: 02/07/2021 Case No:
NC/3/MEET/Tun/202122/2 2/NC/3/MEET/Tun/202122/2

HQ File Number:|018205001448 AM?21
RA File Number:|039404000195AM21
License Number: [0316837011

Date of
Authorisation 02-07-2020
Tssued: :
Office of Issue:  |Office of the Additional Director General of F oreign Trade, Mumbai

IEC: 0310045428

Name: ARCH PROTECTION CHEMICALS PRIVATE LIMITED -
Address: UNIT NO 501 502 514 ATL CORPORATE,POWAL400072,
PIN: 400072 '

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type:  |Private Limited

Export Product Chemical and Allied Products

Group:

Sfmiilue ofthe 1120000000 -
CIF FCC; 5833334
FOB Value: 504000000
FOB FCC: 7000000

Decision:  The Committee considered the case as per agenda in the presence of technical experts and it was observed
that the norms for the subject Advance Autharization have already been ratified by NC-3 in its Meeting No.
3/82-ALC4/2020 dated 07.08.2020.

In view of above, the Committee decided to withdraw the case.




Meeting No:

NCAMEET 20212272 Date: 020712021 Sfﬁz}g?ﬁammumzoz 122/2
HQ File Number: [HQRNORMAPPLY00117194AM21

RA File Number: [09AAQ04006983AM21

License Number: |0911000644

Date of

Authorisation 31-03-2021

Issued: . -

Office of Issue: |Office of the Additional Director General of Foreign Trade, Hyderabad
IEC: 0991001109 '

Name: GRANULES INIDIA LIMITED

Address: 2nd & 5th FLOOR,BLOCK-IIIL,MY HOME HUB,HYDERABAD,500081.
PIN: 500081 '

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Products
Group:

C'IF Value of the 4209729

License:

CIF FCC: 57392

FOB Value: 5169500

FOB FCC: 72199

Decision: Deferred for comments of TE.




|

Meeting No:

NC/3/MEET/Iun/202122/2

Date: 02/07/2021 Case No:
4/NC/3/MEET/Jun/202122/2

HQ File Number:|HQRNORMAPPLY00117260AM21
RA File Number: [08AA04012123AM21

License Number: {0811001114

Date of

Authorisation 31-03-2021

Issued: _

Office of Issue: [Office of the Additional Director General of Foreign Trade, Ahmedabad
TEC: 0388028921

Name: ATUL LIMITED

Address: ATUL HOUSE,AHMEDABAD,380014.
PIN: 380014

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter;

Exporter Type: |Public Limited

i’r‘i’; Product | emical and Allied Products
Egenvsilue of the 1) 2089600 ]
CIF FCC; 2463999

FOB Value: 216600000

FOB FCC: 3000000

Decision:  The Committee considered the case as per agenda and it was decided to ratify adhoc norms as applied

for in this Advance Authorization by the firm.

RA concerned may take further necessary action as pet above decision of NC,




Meeting No:

Date: 02/07/2021 Case No:

NC/3/MEET/Jun/202122/2 S/NC/3/MEET/Fun/202122/2

HQ File Number:

HQRNORMAPPLY(00117330AM21

RA File Number:[05AA04043417AM21

License Number: |0511002009

Date of

Authorisation 31-03-2021

Issued: :

Office of Issue: |Office of the Additional Director General of Foreign Trade, CLA Delhi
[EC: 0594041368

Name: SENTISS PHARMA PRIVATE LIMITED

Address: 212 ASHIRWAD COMMERCIAL COMPLEX,NEW DELHI, 110016,
PIN: 110016

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type:

Private Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 1833750
CIF FCC: 25000
FOB Value: 2058500
FOB FCC: 28750

Decision: Deferred for comments of TE.




L,

Meeting No:

NC/3/MEET/un/202122/2

Date: 02/07/2021

HQ File Number:/HQRNORMAPPLY00117395AM21

RA File Number: |31 AA04007897AM?21

License Number: |3111000269

Date of

Authorisation 31-03-2021

Tssued: ) ]

Office of Issue: |Office of the Joint Director General of Foreign Trade, Pune
IEC: 3106016906

Name; CLEAN SCIENCE AND TECHNOLOGY LIMITED
Address: OFFICE NO. 503, PENTAGON TOWER 4,,PUNE,411013.
PIN: 411013

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

z}:g ::;t: Product Chemical and Allied Products

CIF FCC: 49808

FOB Value: 7130961

FOB FCC: 99594

Decision:

Deferred for comments of TE.

Case No:
6/NC/3/MEET/Jun/202122/2




Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021 Case No: :
: TINC/3/MEET/Jun/202122/2

HQ File Number:|HQRNORMAPPLY00117574AM21
RA File Number:|09AAG4005560AM21

License Number: |0911000476

Date of

Authorisation 31-03-2021

Issued: :

Office of Issue: | Office of the Additional Director General of Foreign Trade, Hyderabad
1IEC: 0991001109

Name: GRANULES INIDIA LIMITED
Address: 2nd & 5th FLOOR,BLOCK-IILMY HOME HUB,HYDERABAD,500081,
PIN: 500081

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Public Limited

Zgﬁg Product Chemical and Allied Products
Eilje:;ll:ue of the 15611637

CIF FCC: 211253

FOB Value: 18746000

FOB FCC: 259639

Decision: Deferred for comments of TE.




Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021 Case No:
8/NC/3/MEET/Jun/202122/2

HQ File Number: [HQRNORMAPPLY00117697AM21

RA File Number: J05AA04043719AM?21

License Number: 0511002022

Date of

Authorisation 31-03-2021

Issued: o o
Office of Issue:  jOffice of the Additional Director General of Foreign Trade, CL A Delhi
1EC: 0392072823

Name: SUN PHARMACEUTICAL INDUSTRIES LIMITED
Address: SPARC,VADODARA 390012.

PIN: 390012

Type of License: [Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 22811827
CIF FCC: 310999
FOB Value: 92294400
FOB FCC: 1289027

Deciston:  Deferred for comments of TE.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021 Case No: :

9/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLYO00117698AM21

RA File Number:|03AA04033579AM21

License Number: [0311002962

Date of

Authorisation 31-03-2021

Issued: ‘
Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai
IEC: AALCP0O90OM

Name: - PIRAMAL PHARMA LIMITED

Address: PIRAMAL ANANTA, PIRAMAL AGASTYA PARK,KURLA, MUMBATL400070.
PIN: 400070

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type:  |Public Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 682455424
CIF FCC; 93040935
FOB Value: 944853588
FOB FCC: 13196279

[Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para

4.07 of HBP vol. 1 as per details given below or as applied by the firm, whichever is less:

Sl Export Product Qty. Sl. | Import itemns Qty.
No. No.
1 Atorvastatin Calcium 131900430 1 Atorvastatin Calcium | 148337 kg
Tablets USP 10mg (Pack Numbers Propylene Glycol Solvate
Size 90 tabg)({Net wt. of USP : i
Import Sr. No. 1 is 2 erocrystallm' Cellulosq 8054.60 kg
; {MCC) NF {Avicel PH 102)
1454.24kgs, Sr. No. 2 is :
054.6ka. St. No. 3 ; 3 Calcium Acetate 228727 kg
8054.0kg, Sr. No. ¥ 4 Plastic Bottles 75CC white | Relevant  as
2287.27kg, Sr. No. 4 is HDPE Round 38mm per  packing

1466227 Nos., Sr. No. 8 policy
is 1466227 Nos., Sr. No. 5 CR38400APIT865 BLUE | Relevant  as
12 is 1466227 Nos)) PP463 1400 (Plastics | per  packing
Caps/Closures PP 38MM- 400 | policy
Blue CR)
6 Strippax Sorbent 50 C & 50 | Relevant  as
SG 2gm 1480889 (Silica Gel | per  packing
Dessicants} pelicy
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Atorvastatin -~ Calcium | 169663000 Atorvastatin Caleium | 190718 kg
Tablets USP  10mg | Numbers Propylene Glycol Solvate USP
(Pack Size 1000
tabs}((Net wt. of Import Microcrystalline Cellulose | 10355.89 kg
Sr, No. 1 is 1869.86kgs, (MCC) NF (Avicel PH 102)
Sr. No. 2 is 10355.89kg,
Sr. No. 3 is 2940.77kg, Calcium Acetate 2940.77 kg
Sr. No. 5 is 169663
Nos., 8. No. 9 is 169663 250cc Rnd White 53/400 | Relevant as
Nos,, Sr. No. 12 is Hdpe Sclair 58a (Plastic | per packing
169663 Nos)} Bottles 250CC white HDPE | policy
Round 38mm}
Blue 53mm Pp Cap Lp-E & | Relevant  as
Triseal ~F217hy  (Plastics | per  packing
Caps/Closures PP 53MM- | policy
400 Blue PP) I
Strippax Sorbent 50 C & 50 | Relevant as
3G 2gm  (Silica Gel | per packing
Dessicants) policy
Atorvastatin Calcium | 13663350 Atorvastatin Caleium | 307.19 kg
Tablets USP 20mg (Pack | Numbers Propylene Glycol Solvate
Size 90 tabs)({Net wt. of USP
Import Sr. No. 1 is Microcrystallin Celiulosd 1673.87 kg
301.17kgs, Sr. No. 2 is (MCC) NF {Avicel PH 102)
1673.87kg, Sr. No. 3 is
475.07kg, Sr. No. 4 is Calcium Acetate 475075 kg
151815 Nos., 8r. No. 8 is
151815 Nos., 8r. No. 12 Plastic Bottles 75CC white | Relevant  as
is 151815 Nos)) HDPE Round 38mm per  packing
policy
CR3B8400APJTE65 BLUE | Relevant  as
PP465 1400 (Plastics | per  packing
Caps/Closures PP 38MM- 40¢ | policy
Blue CR)
Strippax Sorbent 50 C & 50 | Relevant  as
SG 2gm 1480889 (Silica Gel | per  packing
Dessicants) policy
Atorvastatin Calcium | 183801960 Atorvastatin Calcium | 8264.66 kg
Tablets USP 40mg (Pack | Numbers Propylene Glycol
Size 90 tabs)((Net wt. of Solvate USP
Import Sr. No. 1 is
8102.73kgs, Sr. No. 2 is Microcrystallin Cellulosd 4487892 kg
44878.92kg, Sr, No. 3 is (MCC) NF {Avicel PH 102)
12744.09kg, Sr. No. 4 .
is2042244 Nos,, Sr. No. Calcium Acetate 12744.09 kg

8 is 2042244 Nos., Sr.
No. 12 is 2042244 Nos))

Plastic Bottles 75CC  white

Relevant  as

HDPE Round 38mm per  packing
policy

CR3B8400APIT86S BLUE | Relevant  as

PP465 1400 (Plastics | per  packing

Caps/Closures PP 38MM- 400
Blue CR)

policy

Strippax Sorbent 50 C & 50
SG 2gm 1480889 (Silica Gel
Dessicants)

Relevant  as
per  packing
policy
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Sr. No. 10 is 43594
Nos., 8. No. 11 is 43594
Nos))

Atorvastatin Calcium | 37702980 Atorvastatin Calcium | 3390.67 kg
Tablets USP 80mg (Pack | Numbers Propylene Glycol ‘
Size 90 tabs)((Net wi. of Solvate USP
Import $r. No. 1 is
- 3324.20kgs, Sr. No. 2 is Microcrystallin Cellulose | 18411.87 kg
18500.44kg, Sr. No. 3 is (MCC) NF (Avicel PH 102)
5249.65kg, Sr. No. 6 is
418922 Nos., Sr. No. 8 is Calcium Acetate 522835 kg
418922 Nos., Sr. No. 11
is 418922 Nos)) Plastic Bottles 75CC white | Relevant  as
HDPE Round 38mm per  packing
policy
CR38400APIT863 BLUE | Relevant as
PP465 1400 {Plastics | per  packing
Caps/Closures PP 38MM- 400 | policy
Blue CR),
Strippax Sorbent 50 C & 50 | Relevant  as
SG 2gm 1480889 (Silica Gel | per  packing
Dessicants) policy
Atorvastatin Calcium | 43594000 Atorvastatin Calcium | 392045 kg
Tablets USP  80mg | Numbers Propylene Glycol Solvate
(Pack Size 1000 USP
tabs){(Net wt. of Import
Sr. No. 1 is 3843.60kgs, Microerystallin Cellulose | 21288.69 kg
Sr. No. 2 is 21391.10kg, {MCC) NF {Avicel PII 102)
Sr. No. 3 is 6069.90kg,
Sr. No. 7 is 43594 Nos,, Calcium Acetate 6045.27 kg

Plastic Bottles 75CC white

Relevant = as

HDPE Round 38mm per  packing
policy

CR38400APIT865 BLUE | Relevant  as

PP465 1400 {Plastics | per  packing

Caps/Closures PP 38MM- 40
Blue CR)

policy

Strippax Sorbent 50 C & 50
SG 2gm 1480889 (Silica Gel
Dessicants)

Relevant  as
per  packing
policy

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 1O/NC/3/MEET/Tun/202122/2

HQ File Number:

HORNORMAPPLY00117718AM21

RA File Number:|34AA04003342AM21

License Number; |3411000346

Date of

Authorisation 31-03-2021

Issued: .
Office of Issue: [Office of the Joint Director General of F orei"gn Trade, Vadodara
IEC: 3405003237

Name: RENOWN PHARMACEUTICALS PRIVATE LIMITED
Address: SURVEY NO .143, A VILLAGE RANU,, VADODARA,3914435,
PIN: 391445

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter
of Exporter:

Exporter Type: [Private Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 10049318

CIF FCC: 137005

FOB Value: 56605551

FOB FCC: 790580

Decision:  The Committee considered the case as per online agenda in the presence of technical experts and it was

decided to call for following information from the firm:

L Export product description is not complete and is not matching with DML furnished.

Each export product may be separately described as per DML alongwith number of]
’ capsules to be exported.

(i Copy of Master-Batch Formula for each export product duly authenticated by Q.C,
Incharge indicating net content of each input both for shell and medicament.

(iif) Net weight of Soft Gelatine Capsules shell and medicament for each export product.

(iv) Copy of Batch-Log Sheet for latest three consecutive batches.

) Technical eatalogue for Encapsulation machine with Guaranteed Wastage norms.

{vi} Detailed working for calculation of import requirement and norms applied,
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 11/NC//MEET/Tun/202122/2

HQ File Number:

HQRNORMAPPLY00000740AM22

RA File Number: [05AA04041798AM21

License Number: |0511001982

Date of

Authorisation 01-04-2021

Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, CLA Delhi
IEC: 0503043877

Name: FRESENIUS KABI ONCOLOGY LIMITED
Address; B-310, SOM DATT CHAMBERS, 1,,NEW DELHI,110066.
PIN: 110066

Type of License: | Advance Licence with AU Condition
Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: [Public Limited

gjg}j;t Product Chemical and Allied Products

giI:er\lfszlzue of the 1853347

CIF FCC: 25267

FOB Value: 2150792

FOB FCC: 30038

Decision: Deferred for comments of TE.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No:
12/NC/3/MEET/Tun/202122/2

HQ File Number:

HQRNORMAPPLY(0000295AM22

RA File Number; |J07AA04011201AM21

License Number: 0711000825

Date of

Authorisation 01-04-2021

Tssued:

Office of Issue:  |Office of the Additional Director General of Fdreign Trade, Bengaluru

IEC: 0711026874

Name: VIBRANT PHARMACHEM PRIVATE LIMITED

Address: PLOT NO.57,58,69&70,RAICHUR GROWTH,KARNATAKA STATE,584134.
PIN: 584134

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter
ofExporter:

Exporter Type: |Private Limited

Export Product
Group:

Chemical and Allied Products

CIF Vaiue of the

22784000

License:

CIF FCC: 310620
FOB Vvalue: 48560000
FOB FCC: 678212

Decision: Deferred for comments of TE.
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Mseeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021 Case No:

HQ File Number:

HQRNORMAPPLY00000680AM22

RA File Number:|30AA04006198AM21
License Number: [3011000463
Date of
Authorisation 01-04-2021
Issued:
) Office of Issue: |Office of the Additional Director General of Foreign Trade, Ludhiana
IEC: 2299000038
Name: SAURAYV CHEMICALS LIMITED
Address: PLOT NO. 370. IND. AREA PHASE 2,PANCHKULA,134109.
PIN: 134109
Type of License: | Advance Licence with AU Condition
Application Export Order
Basis:
Status Manufacturer Exporter
ofExporter:
Exporter Type: |Public Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 24031220
CIF FCC: 327624
FOB Value: 56707200
FORB FCC: 792000

Decision;

Deferred for comments of TE.

13/NC/3/MEET/Jun/202122/2
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Meeting No: ) Case No:
NC/A/MERT/fun/202122/2 Date: 02/07/2021 14/NC/3/MEET/Fun/202122/2

HQ File Number; |HQRNORMAPPLY 00003091 AM?22
RA File Number: |03AA04033536AM21
License Number: (0311003011

Date of
Authorisation 05-04-2021
Issued:
Office of Issue: [Office of the Additional Director General of Foreign Trade, Mumbai

1IEC: 0388063262

Name: JB CHEMICALS & PHARMACEUTICALS LTD
Address: NEELAM CENTRE, B WING,MUMBAL400030.
PIN: 400030

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Producis

Group:

Eilfeli“e ofthe |\ 1351545
CIF FCC; 195658
FOB Value: 18786608
FOB FCC: 262382

Decision:  The Committee considered the case as per agenda and it was decided to ratify adhoc norms as applied
for in this Advance Authorization by the firm.
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 15/NC/3/MEET/Tun/202122/2

HQ File Number; |[HQRNORMAPPLY 00003024 AM22
RA File Number: [03A A04032956AM21
License Number: |0311002923
Date of

. { Authorisation 05-04-2021
Issued:
Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai
1IEC: 0389029971
Name: AARTI INDUSTRIES LIMITED
Address: 71, UDYOG KSHETRA, 2nd FLOOR,MUMBALA400080,
PIN: 400080
Type of License: | Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExportet:
Exporter Type: |Public Limited
]é);gz;t Product Chemical and Allied Products
Effer\:;lue of the | 11896068
CIF FCC: 612080
FOB Value: 120288000
FOB FCC: 1680000

Decision:

Deferred for comments of TE.
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Meeting No: ) Case No:
NC/AMEET/ Fun/202122/2 Date: 02/07/2021 16/NC/3/MEET/Jun/202122/2

HQ File Number:|HQRNORMAPPLY 00003116 AM?22
RA File Number: |03AAQ4032068AM21
License Number: |0311003013

Date of
Authorisation 05-04-2021
Issued:
Office of Issue:  |Office of the Additional Director General of F oreign Trade, Mumbai

IEC: 0395047803

Name: BLUE JET HEALTHCARE PRIVATE LIMITED

Address: UNIT I: 3/2,MILE STONE,KALYAN MURBAD RD,,SHAHAD,
MAHARASHTRA,421103.

PIN: 421103

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited
Export Product

Chemical and Allied Products

Group:

Eilfe;/sae{“e ofthe |5 47336200
CIF FCC: 3372000
FOB Value: 429600000
FOB FCC: 6000000

Decision:  The Committee considered the case as per agenda and it was decided to ratify adhoc norms as applied
for in this Advance Authorization by the firm,

RA concerned may take further necessary action as per above decision of NC,
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 17/NC/3/MEET/Jun/202122/2

HQ File Number:| HQRNORMAPPLY00003027AM22
RA File Number:|03AA04031763AM21
License Number: 0311002768

Date of
Authorisation 05-04-2021
Issued:
Office of Issue: | Office of the Additional Director General of Foreign Trade, Mumbai

IEC: 0388189151

Narme: AARTIDRUGS LTD
Address: Mahendra Industrial Estate, Ground Floor, Plot Neo.109/D, Road No.29, Sion
(Bast), MUMBAI400022.
PIN: 400022
Type of License: | Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
- |ofExporter:
Exporter Type: |Public Limited
gﬁgﬁg Product Chemical and Allied Products
Ellfel":“e ofthe }30645806
CIF FCC: 417802
FOB Value: 35255840
FOB FCC: 452400
Decision: The Committee considered the case as per agenda and it was decided to call for following information

from the firm:

(L] Production Consumption data duly certified by GST.
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Meeting No: ) Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 18/NC/3/MEET/Tun/202122/2

HQ File Number: |HQRNORMAPPLY 000031 84AM22
RA File Number: [07AAQ4011241AM21
License Number: 0711000830

Date of
Authorisation 05-04-2021
Issued: 7
Office of Issue: |Office of the Additional Director General of Foreign Trade, Bengaluru

IEC: 0788012303

Name: MICRO LABS LIMITED

Address: NO 31, RACE COURSE ROAD,BENGALURU,560001,
PIN: 560001

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type:  |Public Limited

Export Product Chemical and Allied Products

Group:

Lcilfen\;f:“e ofthe 11 3409460
CIF FCC: 184041
FOB Value:  |23634000
FOB FCCr 330083

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. SL | Import items Qty.
- | No.
DICLOXACILLIN CAPSULES 500 | 3000000 1 DICLOXACILLIN 1605.00 kg
MG(DICLOXACILLIN  CAPSULES | Numbers SODIUM
500 MG BP/EP/USP/IP
1500.00 KG)

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 19/NC/3MEET/Jun/202122/2

HQ File Number:|HQRNORMAPPLY 00003028 AM22
RA File Number: |03AA04026533AM21
License Number: [0311002347

Date of
Authorisation 05-04-2021
Issued: '
Office of Issue: | Office of the Additional Director General of Foreign Trade, Mumbai

IEC: 0391142321

Name: AMOLI ORGANICS PRIVATE LIMITED
Address: PLOT NO. 322/4 B G1.D.C.,GUJARAT,396195.
PIN: 396195

Type of License: | Advance Licence with AU Condition
Application Export Order

Basis: -

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type:  |Private Limited

Export Product Chemical and Allied Products

Group:

C.IF Value of the 75026267

License:

CIF FCC: 1022852

FOB Value: 90462960

FOB FCC: 1263449

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Paral
4.07 of HBP vol. 1 as per details given below or as applied by the firm, whichever is less:

Export Product Qty. Sl Import items Qty.
No.

Oxcatbazepine USP / BP / EP 11966kg | 1 10-Methoxy Iminostilbene 13162.60 kg
2 Methanol 11966.00 kg
3 Methylene Chloride 15196.80 kg
4 Acetone 3230.80 kg

RA concerned may take further necessary action as per above decision of NC,
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Meéting No:

NC//MEET/un/202122/2

Date: 02/07/2021 Case No:

20/NC/3/MEET/Jun/202122/2

HG File Number:

HORNORMAPPLYOC003606 AM22

RA File Number:

03AA04000129AM22

[icense Number:

0311003034

Date of

Authorisation 5-04-2021

Issued: '

Office of Issue:  {Office of the Additional Director General of Foreign Trade, Mumbai
B (0388014482

Name: GLENMARK PHARMACEUTICALS LTD

Address: 372 MAHALAXMI CHAMBERS, MUMBAL,400026.

PIN: 4000206

Type of License:

Advance Licence with AU Condition

Application
Basis:

Lixport Order

Status
ofExporter:

Merchant Cum Manufacturer Exporter

Exporter Type:

Public Liinited

Lxport Product
Greup:

Chemical and Allied Products

CIF Value of the

1.07 of HBP vol. |

I as per details given below or as applied by the firm, whichever is less:

License: 7645063

CIF FCC: 104227

FOB Value, 443132400

FOB FCC: 6189000

Decision:  The Committee considered the request of the firm and it was de(:Jde to ratify adhoc norms under Para

J:K—p(il Product

Qty. Sl Import items

Qty.

FLUOCINOLO
D01 percent
Acetonide Oil

in 1100 Gms.))

FLUOCINOLONE ACETONIDE BP

FLUOCINOLONE
ACETONIDE BP

500000 1
Numbers

NE ACE EAR DROPS
20ML  (Fluocinolone
0.01percent){( Net Wt of

1029 gram

FLUOCINCGLONE
- ACETONIDE BP

500000 |
Numbers

FLUOCINOLONE ~ACE SCALP OIL
0.01percent HIEML  (Fluocinolone
Acctonide 0.0 percent Fopical Oil)((Net
Wt of FLUOCINOLONE ACETONIDE
BP in 6490 Gms.))

6018 gram

FLUOCINOLONE
ACETONIDE BP

200000 i
Numbers

FLUOCINOLONE ACE BODY OllL
0.01percent I18ML  (Fluocinolone
Acetonide 0.01percent Topical OiD{( Net
Wi, of FLUOCINOLONE ACETONIDE
| BP in 2596 Gimns.))

2407 .20 gram

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:
NC/3/MEET/un/202122/2

Date: 02/07/2021

Case No: X
21/NC/3/MEET/ Jun/202122/2

H{ File Number: HQRNORMAPPLY00003031 AMZ22

RA File Number: [039404000229AM2!

License Number; 10311002737

Date of

fssued:

Authorisation 05-04-2021

Office of Issue:  |Office of the Additiornai Director General of Foreign Trade, Mumbai

IEC: 7 0388189151

Name: AARTIDRUGS LTD

Address:

Mahendra Industrial Estate, Ground Floor, Plot No.109/D, Road No.29, Sion
(East), MUMBAIL400022.

PIN: 400022 -

Type of License: | Advance Licence with AU Condition

oflixpaorter:

Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter

Exporter Type:  {Public Limited

Export Product

Chemical and Allied Products

from the firm:

i)

Group:

Ei!(l:‘cz/ss::ue of the 4547535

CIF FCC: 590075

FOB Value; 50127525

Fo8 FCC: 695250

idecision: The Committee consideréd the case as per agenda and it was decided to call for following information

Production Consumption data duly certified by GST.
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Meeting No;

NC/3/MEET/ Jun/202122/2

Date: 02/07/2021

Case No:

22/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLYQ0003719AM22

RA File Number: |26 AA04002622AM21

License Number: |2611000128

Date of

Authorisation 05-04-2021

Issued:

Office of Issue:  |Office of the Joint Director General of Foreign Tféde,-Visakhéﬁétham
IEC: 0915028298

Name: INNOVARE LABS PRIVATE LIMITED

Address: PLOT NO. 64, 1st FLOOR, ROAD NO.5, GAJULARAMARAM, 500090,
PIN: 500090

Type of License: |Advance Licence with AU Condition

Application Export Order
Basis:
Status Manufacturer Exporter
ofExporter:
Exporter Type: |Private Limited
| Export Product Chemical and Allied Products
Group:
C'IF Vah%e of the 86781751
License:
CIF FCC: 1183118
FOB Value: 302400000
FOB FCC: 4223463
Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para

4.07 of IBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. SL | Import items Qty.
. NO. .
Oseltamivir ~ Phosphate  or  ethyl | 3000kg | 1 (3R,45,5R)- 3,4,5- 4980 kg
(3R,4R,58)- S5-amino-4- acetamido-3- trihydroxyeyelo hex- 1-ene-1-
(pentan-3-yloxy)- cyclohex-1-ene- carboxylic acid or Shikimic acid
1-carboxylate 2 Triethyl orthoformate 13350 kg
3 Methanesulfonyl chloride 4380 kg
4 Triethysilane 2700 kg
5 Di isopropyl ether or Isopropyl | 33000kg
Ether
6 Dimethyl Sulphoxide or 15000 kg
Methylsulfinyl methane

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021 Case No:

23/NC/3/MEET/Iun/202122/2

HQ File Number:

HQRNORMAPPLYO00003033AM22

RA File Number:

03AA04027567AM21

License Number:

0311002236

Date of
Authorisation
Issued:

05-04-2021

Office of Issue:

Office of the Additional Director General of Foreign Trade, Mumbai

IEC:

0391142321

4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Name: JAMOLI ORGANICS PRIVATE LIMITED
Address: PLOT NO. 322/4 B G.LD.C.,GUJARAT,396195.
PIN: 396195

Type of License: | Advance Licence with AU Cordition
Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type:  |Private Limited

]éjg 3; Product Chemical and Allied Products

Eilfelzl:“e ofthe 175026267

CIF FCC; 1022852

FOB Value: 90462960

FOB FCC: 1263446

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para

Export Product Qty. Sl No. | Import items Qty.

Oxcarbazepine USP / BP / EP 11966 kg | 1 10-Methoxy Iminostitbene 13162.60 kg
2 Methanol 11966.00 kg
3 Methylene Chloride 15196.80 kg
4 Acetone 3230.80 kg

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: ) Case No:
NC/3/MEET/Jupn/202122/2 Date: 02/07/2021 24/NC/3/MEET/Tun/202122/2

HQ File Number:|HQRNORMAPPLY00003034AM22
RA File Number: |03AA04026534AM21
License Number: [0311002354

Date of
Authorisation 05-04-2021
Issued: .
Office of Issue;  |Office of the Additional Director General of Forsign Trade, Mumbai

IEC: 0391142321

Name: AMOLI ORGANICS PRIVATE LIMITED
Address: PLOT NO. 322/4 B G.L.D.C.,GUJARAT,396195.
PIN; 396195

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products

Group:

f}igfsue of the | 5026267
CIF FCC: 1022852
FOB Value: 50462960
FOB FCC: 1263449

Decision:  The Commitiee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. 1 as per details given below or as applied by the firm, whichever is less:

Export Product Qty. SLo | Import items Qty.
No.
Oxcarbazepine USP / BP / EP 11966kg |1 10-Methoxy 13162.60 kg
: Iminostilbene
2 Methanol 11966.00 kg
3 Methylene 15196.80 kg
Chloride .
4 Acetone 3230.80 kg

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: ] Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 25/NC/3/MEET/Jun/202122/2

HQ File Number:|HQRNORMAPPLY 00003040 AM?22
RA File Number: |03AA040265353AM21
License Number: 0311002358

Date of
Authorisation 05-04-2021
Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0391142321

Name: AMOLI ORGANICS PRIVATE LIMITED
Address: PLOT NO. 322/4 B G.I.D.C.,.GUJARAT,396195.
PIN: 396195

Type of License: JAdvance Licence with AU Condition
Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Private Limited

Fixport Product Chemical and Allied Products

Group:

C‘IF Value of the 75026267

License:

CIF FCC: 1022852

FOB Value: 90462960

FOB FCC: 1263449

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. 1 as per details given below or as applied by the firm, whichever is less:

Export Product Qty. SL. | Emport items Qty.
No.
Oxcarbazepine USP / BP / EP 11966 kg 1 10-Methoxy 13162.60 kg
Iminostitbene
2 Methanol 11966.00 kg
3 Methylene 15196.80 kg
Chloride
4 Acetone 3230.80 kg

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: i Case No:
NC/AMEET/Tun/202122/2 Date: 02/07/2021 26/NC/3/MEET/Tun/202122/2

HQ File Number:| HQRNORMAPPLY00004162AM?22
RA File Number:|092404000418AM21
License Number:; [2611006130

Date of
Authorisation 06-04-2021
Issued: _
Office of Issue: | Office of the Additional Director General of Foreign Trade, Hyderabad

IEC: 0906011477

Name: VIJAYASRI ORGANICS PRIVATE LIMITED

Address: Plot No.68 & 69, Sy.No.66 & 67, Jubilee Heights,, HYDERABAD,500081.
PIN: 500081

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products

Group:

Efelﬁlue ofthe | 11677351
CIF FCC: 568198
FOB Value: 74726323
FOB FCC: 1043663

Decision:  The Committee considered the case as per agenda and it was decided to ratify adhoc norms as applied
for in this Advance Authorization by the firm,

RA concerned may take further necessary action as per above decision of NC,
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 27INC/A/MEET/Tun/202122/2

HQ File Number:|HQRNORMAPPLY 00004748 AM22
RA File Number:|07AA04000184AM22
License Number: |0711000843
Date of
Authorisation 06-04-2021
Issued:
. Office of Issue: | Office of the Additional Director General of Foreign Trade, Bengaluru
[EC: 0707018668
Name: ADCOCK INGRAM LIMITED
Address: NO.45D, BOMMASANDRA INDUSTRIAL,BANGALORE,560099.
PIN: 560099
Type of License; | Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExporter:
Exporter Type: |Public Limited
E’;gﬁ;t: Product ¢ mical and Allied Products

CIF Value of the

License: 23987352
CIF FCC: 323497
FOB Valye: 28494585
FOB FCC: 393300
[Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para

4.07 of HBP vol. [ as per details given below or as applied by the firm, whichever is less:

Export Product Qty. Sl | Import items Qtv.
. No. .

ACURATE  TABLETS{(Paracetamol | 29820kg | | DOXYLAMINE SUCCINATE | 306 kg
450mg+Doxylamine Succinate USP /Ph. Bur Grade
5mgt-Caffeine 30mgt+Codeine 2 CAFFEINE ANHYDROUS 1836kg
Phosphate  10mg+Colour  Quinoline BP2010/USP/E P/PH.EUR/BP
300,000 1Cx Kine. 1800000+ Codeine. 3 | CODEINE  PHOSPHATE| 612ke
600.000+C010u_r— 120 O0.0KgS)(No of BP/USP/EP/PH'EUR.

: ' ) 4 COLOUR QUINOLINE | 120 kg
Tablets 60000000)) VELLOW cI 47005

(SPECTRACOL)

RA concerned may take further necessary action as per above decision of NC,
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Meeting No:

NC/3/MEET/ Jun/202122/2

Case No:

Date: 02/07/2021 28/NC/3/MEET/Fun/202122/2

HQ File Number:|HOQRNORMAPPLY 00004824 AM22
RA File Number: |05AA04000952AM22

License Number: |0511002092

Date of

Authorisation 06-04-2021

Issued:

Office of Issue:  |Office of the Additional Director General of Foreign Trade, CLA Delhi
IEC: 0392072823

Name: SUN PHARMACEUTICAL INDUSTRIES LIMITED
Address: SPARC,VADODARA,390012.

PIN: 390012

Type of License: [Advance Licence with AU Condition
Application Export Order

Basis:

Statug Merchant Cum Manufacturer Exporter
ofExporter;

Exporter Type: |Public Limited

}é};f: S;t Product Chemical and Allied Products

Eilfe;;:“e of the Jo4 1268160

CIF FCC: 12559246

FOB Value: 1164178326

FOB FCC: 16068713

Decision:

Deferred for comments of TE.
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Meeting No:

NC/3/MEET/un/202122/2

Case No:

Date: 02/07/2021 29/NC/AMEET/ /20212272

HQ File Number:

HQRNORMAPPLYQ0007112AM22

RA File Number:|03AA04033623AM21

License Number: |0311003093

Date of

Authorisation 08-04-2021

Issued:

Office of [ssue: | Office of the Additional Director General of Foreign Trade, Mumbei

IEC: 0391130544

Name: NEOGEN CHEMICALS LIMITED

Address: ]130021 0THFLOORDEVCORPORABLDG,EASTERNEXPRESSHIGHWAYKHOPATTHAN
WEST,400601.

PIN: 400601

Type of License:

Advance Licence with AU Condition

Application Export Order
Basis:
Status Manufacturer Exporter
ofExporter:
Exporter Type: |Public Limited
Bxport Product Chemical and Allied Products
Group:
C.IF Value of the 17985420
License:
JCIF FCC: . 245200
FOB Value: 21480000
FOB FCC: 300000
Deocision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para

4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. S1. Import items Qty,

No.
ISO BUTYL BROMIDE (1-BROMO - | 40000kg | 1 1SO BUTANOL 28800 kg
2- METHYL PROPARNE)(ISO LIQUID BROMINE 31200 kg
BUTYL BROMIDE (1I-BROMO -2-
METHYL PROPARNE))

RA concerned meay take further necessary action as per above decision of NC.
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Meeting No:

NC/3/MEET/Iun/202122/2

Date: 02/07/2021

Case No:

3WNC/3/MEET/Jun/202122/2

HQ File Number:|HQRNORMAPPLY00007195AM22
RA File Number: |05AA04042497AM21
License Number: [0511002135
Date of
Authorisation 08-04-2021
Issued:
| Office of Issue: Office of the Additional Director General of Foreign Trade, CLA Delhi
1IEC: ABKFAS85421,
Name: ALWIN DMD PHARMACEUTICALS
Address: 1121/73, DEVA RAM PARK,,DELHI, 110035,
PIN: 110035

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:
Status Merchant Cum Manufacturer Exporter

ofExporter: :

Exporter Type:  |Partnership

Export Product Chemical and Allied Products

Group:

C_IF Value of the 1394250

License;

CIF FCC: 19008

FOB Value: 3152192

FOB FCC: 44025

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para

4.07 of HBP vol. T as per details given below or as applied by the firm, whichever is less:

Export Product Qty. SL | Import items Qty.
No.
Diosmin & Hesperidin Tablets (450 | 584403kg | 1 Diosmin Hesperidin (9:1) 298.05 kg

mg & 50mg)(Each Film coated Tablet
contains: Diosmin USP 450 mg,
Hesperidin 50 mg,)

RA concerned may take further necessary action as per above decision of NC,




34

Meeting No: ] Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 31/NC/3/MEET/Tun/202122/2

H(Q File Number;|HQRNORMAPPLY 00007761 AM22
RA File Number:|07AA04000065AM22
License Number: |0711000860

Date of
Authorisation 09-04-2021
Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, Bengaluru
IEC: 0788012363 '

Name: MICRO LABS LIMITED

Address: NO 31, RACE COURSE ROAD,BENGALURU,3560001.
PIN: 560001

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Products

Group:

Silfel:/:;l:ue of the 18636042,
CIF FCC: 251328
FOB Value: 43960800
FOB FCC: 606774

Decision:  The Committee considered the case as per agenda and it was decided to ratify adhoe norms as applied
for in this Advance Authorization by the firm.

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 32/NC/3/MEET/Fun/202122/2

HQ File Number:

HQRNORMAPPLY00007930AM?22

RA File Number: |08AA04012530AM21
License Number: (0811001119
Date of
Author{sation 09-04-2021
Tssued:
Office of Issue: |Office of the Additional Director General of F dreigri-T'-r_é_dc, Ahmedabad
IEC: 0897004850
Name: BAROQUE PHARMACEUTICALS PRIVATE LIMITED
Address: D-
403, 4ATHFLOORTITANIUMSQUARENRTHALTE] CROSSROAD AHMEDABAD,380054.
PIN: 380034
‘Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Manufacturer Exporter
ofExporter:
Exportef Type: [Private Limited
gﬁ: :3:: Product Chemical and Allied Products
Efer\;f“e ofthe [ 7302179
CIF FCC: 235885
FOB Value: 38380000
FOB FCC: 550000

Decision:

Deferred for comments of TE.
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Meeting No: . Case No:
NC/3/MEET/Iun/202122/2 Date: 02/07/2021 33/NC/3/MEET Jun/202122/2

HQ File Number;|HQRNORMAPPLY 00008038 AM?22
RA File Number:|03AA04033912AM21
License Number: [0311003102

Date of
Authorisation 09-04-2021
Issued:

Office of Issue: | Office of the Additional Director General of Foreign Trade, Mumbai
1IEC: 1711000248

Name: VERGO PHARMA RESEARCH LABORATORIES PRIVATE LIMITED
Address: KENI BUILDING,,PANAIJLA403001.
PIN: 403001

Type of License: | Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofBExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products
Group:

C.IF Value of the 2206250

License:

CIF FCC: 25000

FOB Value: 4459781

FOB FCC: 52406

[Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less: ’

Export Product Qty. SL Import items Qty.

) No. ’
Alverine Citrate 1083360 1 Alverine Citrate 132.60 kg
120mg Hard Capsules Numbers
Alverine Citrate 60mg Hard 1000000 1 Alverine Citrate 61.20 kg
Capsules Numbers

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:

Date: 02/07/2021 Case No:

|NC/3/MEET/Tun/202122/2 34/NC/3/MEET/Iun/202122/2

HQ File Number:

HQRNORMAPPLY00008340AM22

RA File Number: |02AA04000735AM22
License Number; |0211000529
Date of
Authorisation 09-04-2021
Issued:
|office of Issue: Office of the Additiona} Director General of Foreign Trade, Kolkata
IEC: 0215025806
Naime: HALDIA PETROCHEMICALS LIMITED
Address: Bengal ECO Intelligent Park Block EM Tower 1,SALT LAKE,700091.
PIN: 700091
Type of License: {Advance Licence with AU Condition
Application Export Order
Basis;
Status Manufacturer Exporter
ofExporter:
Exporter Type: | Public Limited

Export Product
Group:

Chemical and Allied Products

CIF Vzalue of the

License: 978755531
CIF FCC: 13199670
FOB Value: 11302206000
FOB FCC: 15600000

Decision:  Deferred for comments of TE.
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 35/NC/3/MEET/Fun/202122/2

HOQ File Number: |[HQRNORMAPPLY00008718AM22
RA File Number: [07AA04011194AM21
License Number: [0711000869

Date of
Authorisation 09-04-2021
Issued:
Office of Issue: | Office of the Additional Director General of Foreign Trade, Bengaluru

IEC: 0799007803

Name: MAIVA PHARMA PRIVATE LIMITED
Address: 688, Ground Floor, 6th Main, BANGALORE,560097.
PIN: 560097

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exportet Type:  |Private Limited

Fxport Product Chemical and Allied Products

Group:

C'j[F Value of the 6638762

License:

CIF FCC: 90508

FOB Value: 44801856

FOB FCC: 625724

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoe norms under Parg
4 07 of HBP vol. T as per details given below or as applied by the firm, whichever is less:

Export Product Qty. SL Import items Qty.

No.
Bumetanide Injection USP 0.25mg per mL, 4mL. fill | 259600 1 V-35 4416/50 GRY SIL 3 Relevant as
in SmL Vial(4mL fill in Sm, Vial - filled with 1mg | Numbers Westar RS/SP0Z (13mm | per packing
of Bumetanide as bulk drag mixed in water for RFS Gray Silicon Westar policy
injection and filled for 4mL in Sml, Vial and capped Rubber Stopper 3)
with 13mm RFS Gray Silicon Westar Rubber
Stopper)
Bumetanide Injection USP 0.25mg per mL, 10mL | 189200 1 V-35 4416/50 GRY SIL 3 Relevant as
Vial.(10mL Vial -filled with 2,50mg of Bumetanide | Numbers Westar RS/SP02 (13mm | pet packing
as bulk drug mixed in water for injection and filled RES Gray Silicon Westar policy
in 10ml. Vial and capped with 13mm RFS Cray Rubber Stopper 3)
Silicon Westar Rubber Stopper)
Famotidine Injection USP 10mg per mL, 2mL | 748000 1 V-35 4416/50 GRY SIL 3 Relevant as
Vial.(2mL Vial - filled with 20mg of Famotidine as | Numbers Westar RS/SPO2 (13mm | per packing
bulk drug mixed in water for injection and filled in RFS Gray Silicon Westar policy
2ml, Vial and capped with 13mm RFS Gray Silicon Rubber Stopper 3)
Westar Rubber Stopper)

RA concerned may take further necessary action as per ahove decision 0f NC.
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Meeting No: Date: 02/07/2021 Case No:

NC/3/MEET/Jun/202122/2 36/NC/3/MEET/hun/202122/2

HQ File Number: [HQRNORMAPPLY (0009477 AM22

RA File Number: [08AAQ4012364AM21

License Number; 0811001230

Date of
Authorisation 10-04-2021
Issued:

Office of Issue:  |Office of the Additional Director General of Foreign Trade, Ahmedabad

IEC: 0895001721 e

Name: CADILA HEALTHCARE LIMITED

Address: ZYDUS CORPORATE PARK, SCHEME NO. 63, SURVEY NO.
336,,AHMEDABAD, 382481,

PIN: 382481

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status * |Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Products

Group:

C.IF Value of the 10363852

License:

CIF FCC: 141293

FOB Value: 12165120

FOB FCC: 169903

4.07 of HBP vol. T as per details given below or as applied by the firm, whichever is less:

Decision:  The Committec considered the request of the firm and it was decided to ratify adhoc norms under Para

Export Product Oty, Sl [mport items Qty.
No.
MESALAMINE DELAYED | 1080000 1 - MESALAMINE USP 881.28 kp
RELEASE TABLETS USP 800 | Numbers
MG((ACTIVE INGREDIENT:
MESALAMINE USP - NET WT.
864.000 KGS.))

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: - Case No:
NC/3/MEET/hun/202122/2 Date: 02/07/2021 37/NC/3/MEET/Jun/202122/2

JHQ File Number:|HQRNORMAPPLY00018647AM22
RA File Number:|31AA04007645AM21
License Number: 3111000246

Date of

Authorisation 15-04-2021

Issued:

Office of Issue: |Office of the Joint Director General of Foreign Trade, Pune
IEC: 0307052001

Name: DEEPAK NOVOCHEM TECHNOLOGIES LIMITED
Address: OFFICE NQ.515, 5th FLOOR,CITY POINT,PUNE,411001,
PIN: 411001

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited
Export Product

Chemical and Allied Products

Group:

ffela:“e of the |, ¢2539200
CIF FCC: 3592899
FOB Value: 429600000
FOB FCC: 6000000

Decision:  The Committee considered the case as per agenda and taking cue from earlier decision for same export
broduct in Meeting No. 07/82-ALC4/2019 dated 24.12,2020 against advance authorization No. 3110067177 dt,
26.09,2018, it was decided to ratify norms under Para 4,07 of HBP Vol. T as per details given below or as applied by,
the firm, whichever is less:

Export Product Qty. 81, | Import items Qty.
No,

DNOVO BP818 (Tetra Methyl Bisphenol F) Tkg 1 2,6 xylenol 1.06 kg
2 Paraformaldehyde 0.130kg
3 Methanol 0100 kg

RA may take appropriate action as per the decision of Norms Committee.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021 Case No:

38/NC/3/MEET/Jun/202122/2

HQ File Number:|[HQRNORMAPPLY 00018662 AM?22

RA File Number: [03A A04000558 AM22

License Number: [0311003135

Date of :

Authorisation 15-04-2021: - - - T
Issusd:

Office of Issue: {Office of the Additional Director General of F oreign Trade, Mumbai
IEC: 0388014482

Name: GLENMARK PHARMACEUTICALS LTD

Address: B/2 MAHALAXMI CHAMBERS,MUMBAL400026.
PIN: 400026

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

;E}fsg;t Product Chemical and Allied Products

I(filfer\;il:ue of the 30656743

CIF FCC: 413442

FOB Value: 235731289

FOB FCC: 3253710

Decision:

The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HIBP vol. I as per details given below or 23 applied by the firm, whichever is less:

Sl Export Product Qty.

No.

1 Mometasone Furoate Ointment (.10 Percent (Pack 10gms) (Net Wt. of | 20000 Numbers

. Mometasone Furoate Micronized 0.200 Kgs.)

2 Mometasone Furoate Ointment 0.10 Percent (Pack 15gms) (Net Wt. of | 20000 Numbers
Mometasone Furoate Micronized(.300 Kgs.)

3 Mometasone Furcate Ointment 0,10 Percent /Momate Otntment 0.10 Percent | 20000 Numbers
{Pack 20gms)((Net Wt. of Mometasone Furoate Micranized 0.400 Kgs.))

4 Mometasone Furoate Ointment 0.10 Percent {Pack 30gms) (Net Wt. of | 100000 Numbers
Momsotasone Furoate Micronized3.000 Kgs.)

5 Moretasone Furoate Ointment 0.10 Percent {pack 45 gms} (Net Wt. of | 100000 Numbers
Mometagone Furoate Micronized4.050 Kgs.)

6 Mometasone FuroateOintment 0.10 Percent (Pack 5 Ggms) (Net Wt. of | 20000 Numbers
Mometasone Furoate Micronized1.00 Kgs.)

7 Mometasone Furoate Ointment 0.10 Percent (pack 60grms) (Net Wt. of 30000 Numbers
Mometasone Furoate Micronized 1.800 Kgs.)

8 Mometasone FuroateOintment (.10 Percent (pack 100gms) (Net Wt. of | 20000 Numbers
Mometasone Furoate Micronized2.000 Kgs.)

9 Mometasone Furoate Tropical Solution USP 0.1 Percent (Lotion) {(Pack | 30000 Numbers
30ml)((Net Wt. of Mometasone Furoate Micronized 0.900 Kgs.))
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10 Mometascne Furoate Tropical Solution USP (.1 Percent (Lotion) (Pack 30000 Numbers
60mD{(Net Wt. of Mometasone Furoate Micronized 1.800 Kgs)

11 Mometasone Furoate Cream 0.1 Percent (Pack 10gms} (Net Wt of 30000 Numbers
Mometasone Furoate Micronized 0.300 Kgs.)

12 Mometasone Furoate Cream 0.1 Percent (Pack 15gms) (Net Wt of 70000 Numbers
Mometasone Furoate Micronized 1.050 Kgs.)

13 Mometasone Furoate Cream 0.1 Percent (Pack 20gms) (Net Wt of 50000 Numbers
Mometasone Furoate Micronized 1.00 Kgs.)

14 Mometasone Furcate Cream 0,1 Percent /Metactiv Cream 0.10 Percent 80000 Numbers
(Pack 30gms)((Net Wt. of Mometasone Furoate Micronized 2.40 Kgs.)}

15 Mometasone Furoate Cream 0.1 Percent (Pack 45gms) (Net Wt of 40000 Numbers
Mometasone Furoate Micronized 1.800 Kgs.)

16 Mometasone Furoate Cream 0.1 Percent (Pack 50gms) (Net Wt of 60000 Numbers
Mometasone Furoate Micronized 3.000 Kgs.)

17 Mometesone Furoate Cream 0.1 Percent (Pack 60gms) (Net Wt of 80000 Numbers
Mometasone Furoate Micronized 4,800 Kgs.) o L

18 Mometasone Furoate Cream 0.1 Percent (Pack IOOgms) (Net Wt of 287000 Numbers
Mometasone Furoate Micronized 28.700 Kgs.)

SL Import Ttem Qty.

No. (for total exports)

1 Mometasone Furoate Micronized 59.67 kg

RA concerned may take further necessary action as per above decision of NC.

TN
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 39/NC/3/MEET/Jun/202122/2

HQ File Number:|HQRNORMAPPLY00018670AM?22
RA File Number: |03AA04024565AM?21
License Number: 0311001932

Date of
Authorisation 15-04-2021
Issued:
Office of Issue:  |Office of the Additional Director Gensral of Foreign Trade, Mumbai

IEC: 0388063262

Name: JB CHEMICALS & PHARMACEUTICALS LTD
Address: NEELAM CENTRE, B WING,MUMBAY,400030.
PIN: 400030

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Products

Group:

C.IF Value of the 26483685

License:

CIF FCC: 358371

FOB Value: 35204122

FOB FCC: 487591 ,
Decision: The Committee considered the case as per agenda and it was decided to call for following information
rom the firm:

) Master Batch Formula.
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Meeting No: ' Case No:
NC/3/MEET/Tun/202122/2 Date: 02/07/2021 A0/NC/3/MBET/Jun/202122/2

HQ File Number:|HQRNORMAPPLY0001%032AM22
RA File Number: |[03AA04033614AM21
License Number: [0311003143

Date of
Authorisation 15-04-2021
Issued:
TOffice of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai
TIEC: AACCWIL677Q
Name: WINTECH PHARMACEUTICALS LIMITED
Address: OFFICE NO. 2&3 3RD FLOOR,,DADAR,400014,
PIN: 400014
Type of License: jAdvance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Products

Group:

CIF FCC: 91411
FOB Value: 130813290
FOB FCC: 182700

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4,07 of HBP vol. L as per details given below or as applied by the firm, whichever is less:

Export Product Oty. SL. | Import items Qty.
: No. ‘
CIPROFLOXACIN 6300000 Tablets | 1 CIPROFLOXACIN 3496.50 kg
Tablets 500 mg HYDROCHLORIDE
BP

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:

I
Date: 02/07/2021 Case No:

NC/3/MEET/Jun/202122/2 41/NC/3/MEET/Jun/202122/2

HQG File Number:

HOQRNORMAPPLY00019535AM22

RA File Number: [ 09AA04000085AM?22
License Number: |0911000683
Date of
Authorisation 15-64-2021
Issued: '
Office of Issue:  [Office of the Additional Director General of F oreign Trade, Hyderabad
IEC: 0906004624
Name: NASENSE LABS PRIVATE LIMITED
Address: PLOT NO. 24 & 25, 8.V.CO-OPERATIVE,HYDERABAD, 500055.
PIN: 500055
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
| Status Manufacturer BExporter
ofExporter:

Exportér Type:

Private Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 38793500
CIF FCC: 523202
FOB Value: 45487265
FOB FCC: 627843

Decision:  Deferred for comments of TE.
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Meeting No:

NC/3/MEET/un/202122/2

Date: 02/07/2021

Case No:
42/NC/A/MEET/un/202122/2

HQ File Number:| HQRNORMAPPLY00020260AM22

RA File Number: [34AA04000021AM22

License Number: [3411000455

Date of

Authorisation 16-04-2021

Issued:

Office of Issue: |Office of the Joint Director General of Foreign Trade, Vadodara
IEC: 0890000832

Name: SUDEEP PHARMA PRIVATE LIMITED
Address: 129/1/A GIDC ESTATE,NANDESARI,391340.
PIN: 391340

Type of License: | Advance Licence with AU Condition
Application Export Order

Basis:

Status Merchant Cum Manufacturer Expotter
ofExporter:

Exporter Type: |Private Limited

Export Produet
Group:

Chemical and Allied Products

(Ljfer\lg":“e of the 61462540
CIF FCC: 1192400
FOB Value: | 197114800
FOB FCC: 2753000

Decision: Deferred for comments of TE.

-,
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 43/NC/3/MEET/Tun/202122/2

HQ File Number:

HQRNORMAPPLYO00021691AM22

RA File Number:

05AA04002818AM22

License Number:

0511002233

Date of
Authorisation
Issued:

19-04-2021

. Office of Issue:

Office of the Additional Director General of F areign Trade, CLA Delhi

IEC:

0352072823

Name: SUN PHARMACEUTICAL INDUSTRIES LIMITED
Address: SPARC,VADODARA, 390012,
PIN: 350012

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Products
Group:

C.IF Value of the 67953562

License:

CIF FCC: 916433

FOB Value: 89605683

FOB FCC: 1236793

Decision: Deferred for comments of TE.
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II:T/[gf’a‘tj’rl\lei?l;/JulﬁOZlZZ/Z Date: 02/07/2021 gjlsl,w‘eg;/-MEET/Jun/ZOZIZZ/Z
HQ File Number:|HQRNORMAPPLY 00021972 AM22

RA File Number:{33AA04000403AM22

License Number; 3311000189

Date of

Authorisation 19-04-2021

Issued:

Office of Issue; | Office of the Joint Director General of Foreign Trade, Panipat.
I[EC: 3391001755 )

Name: COMBITIC GLOBAL CAPLET PRIVATE LIMITED
Address: M-15, D- 2 & D-3, INDUSTRIAL AREA, SONIPAT,131 001.
PIN: 131001

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Expotter

ofExporter:

Exporter Type:  |Private Limited

E}?ﬁ E;t: Product Chemical and Allied Products

Efe:;me ofthe |1 5640000

CIF FCC: 202832

FOB Value: 19594392

FOB FCC: 270454 .

Deocision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. SL Import items Qty.
No.
CIPROFLOXACIN TABLETS  IP/BP/USP | 9522700 1 CIPROFLOXACIN 5285.10kg
500MG.((Each Film Coated Tablet Contains | Numbers HYDROCHLORIDE IF
Ciprofloxacin Hel IP/BP/USP 580mg, Equivalent
Ciprofloxacin 500mg.))
Ciprofloxacin Tablets [P/BP/USP 250 MG.((Bach | 2000000 1 CIPROFLOXACIN 555.00 kg
Film Coated Tablet Contains Ciprofioxacin Hel | Numbers HYDROCHLORIDE TP
IP/BE/USP 290mg, Equivalent Ciprofloxacin
250mg.))
Ciprofloxacin Hydrochloride Tablets IP/BP/USP 2000000 1 CTPROFLOXACIN 1665.00 kg
750 MG.((Bach Film Coated Tablet Contains | Numbers HYDROCHLORIDE
Ciprofloxacin Hel IP/BP/USP Ip
§70mg. Bquivalent Ciprofloxacin '
750mg. )}

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: ) o Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 45/NC/3/MEET/Tun/202122/2

HQ File Number:lHQRNORMAPPLY00022173AM?22
RA File Number:{03AAQG4029799AM?21
License Number: 0311002602

Date of
Authorisation 20-04-2021
Issued:
Office of Issus:  |Office of the Additional Director General of Foreign Trade, Mumbai

IEC: 0391142321

Name: AMOLI ORGANICS PRIVATE LIMITED
Address: PLOT NO, 322/4 B G.L.D.C.,GUJARAT,396195.
PIN: 396195

Type of License: |Advance Licence with AU Condition
Application Export Order

Basig:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Private Limited
Export Product

Chemical and Allied Products

Group:

E}Ifelaelue ofthe 1, 1144496
CIF FCC: 274635
FOB Value: 25448695
FOB FCC: 355428

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. SL | Import items Qty. T
: No. :
Rosuvastatin Calcium USP/BP/ | 613 kg 1 Tert-butyl 2- (4R,65)-6- ((E)-2-{(4-(4- | 796.90 kg
EP : fluorophenyl}- 6-isopropyl- 2-(N-
methylmethylsulfonamide)pyrimidin-
5- ylyvinyl}-2,2-di
2 Methanol 2035.16 kg

RA concerned may take further necessary action as per above decision of NC.,
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 46/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLY (30022476 AM?22

RA File Number: [03AA04002955AM22

License Number: [0311003171

Date of

Authorisation 20-04-2021

Issued:

Office of Issue: | Office of the Additional Director General of Foreign Trade, Mumbai
1IEC: (0388050535

Name: INDOCO REMEDIES LIMITED

Address: INDQCO HOUSE,SANTACRUZ EAST,400098.

PIN: 400098

Type of License:

Advance Licence with AU Condition

from the firm:

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Public Limited

Bxport Product Chemical and Allied Products

Group:

C.IF Value of the G049083

License:

CIF FCC: 122037

FOB Value: 10587427

FOB FCC: 146134

Decision:  The Committee considered the case as per agenda and it was decided to call for following information

(i) DML showing Approved Composition,
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Meeting No: : . Cage No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 ATINC/3/MEET/Tun/202122/2

HQ File Number:|HQRNORMAPPLY 000228 2AM?22
RA File Number: |03 AA04000504AM22
License Number: [0311003189

Date of
Authorisation 20-04-2021
Issued: :
Office of Issue; |Office of the Additional Director General of Foreign Trade, Mumbai

[EC: 0393049566

Name: SAMRUDH PHARMACEUTICALS PRIVATE LIMITED
Address: A 101 PRARTHANA APARTMENTS,MUMBAL400104,
PIN: 400104

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: [Private Limited
Export Product

Chemical and Allied Products

Group:

Sil‘i;/szl:ue of the 13676226
CIF FCC: 184440
FOB Value: 22662360
FOB FCC:; 312800

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. [ as per details given below or as applied by the firm, whichever is less:

|—Expcort Product Qty. Sl | Import items Qty.
No,
Cefuroxime for Injection USP 1360000 1 Cefuroxime Sodium 1157.00 kg
750mg(Each vial contain Numbers Sterile USP

Cefuroxime Sodium USP Eg. to
Cefuroxime 750mg Nett wt. of
RMin RP is

1115kg)

RA concerned may také further necessary action as per above decision of NC.
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 48/NC/A/MEET/Fun/202122/2

HQ File Number:[HQRNORMAPPLY00023140AM22
RA File Number: |03AA04002641AM22
Iicense Number: (0311003198

Date of
Authorisation 21-04-2021
Issued:

[Office of Issue:  |Office of the Additional Director Genera! of Foreign Trade, Mumbai
IEC: 0304091528

Name: KAIRAV CHEMOFARBE INDUSTRIES LIMITED

Address: 502, FLIX, L.B.S. MARG, OPPOSITE,MUMBAI MAHARASHTRA ,400078.
PIN: 400078

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type:  |Public Limited

Export Product Chemical and Ailied Products

Group:

C'IF Value of the 77525700

License:

CIF FCC: 1045525

FOB Value: 91656000

FOB FCC; 1265093
[Becision: The Committee considered the case as per agenda and it was decided to call for following irformation
from the firm:

(i) Percentage purity of export.
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Meeting No:

Date: 02/07/2021 Case No:

NC/3/MEET/Jun/202122/2 A49/NC/3/MEET/Jun/202122/2

HQ File Number;

HQRNORMAPPLY 00023141 AM22

RA File Number: J03AAD4031925AM21

License Number: 10311003199

Date of

Authorisation 21-04-2021

Issued:

Office of Issue:  |Office of the Additional Director General of F dréign Trade, Mumbai
IEC: 0304091928 '

Name: KAIRAY CHEMOFARBE INDUSTRIES LIMITED
Address: 502, FLIX, L.B.8. MARG, OFPOSITE,MUMBAI MAHARASHTRA,400078,
PIN: 400078

Type of License: fAdvance Licence with AU Condition

Application- Export Order

Basis;

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

(E}:;g S;t Product Chemical and Allied Products

Efe:saelue ofthe 1, 142738

CIF FCC: 1018987

FOB Value: 90650000

FOBR FCC: 1266061

Decision: Deferred for comments of TE.
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Meeting No: i Case No:
NC/3/MEET/Tun/202122/2 Date: 02/07/2021 SO/NC/3MEET/Tun/202122/2

HQ File Number; JHQRNORMAPPLY00023283AM22
RA File Number: [ 03AA04033058AM21
License Number: [0311003205

Date of
Authorisation 21-04-2021
Issued:

Office of Issue: | Ofice of the Additional Director General of Foreign Trade, Mumbai
IEC: 1711000248

Name: VERGO PHARMA RESEARCH LABORATORIES PRIVATE LIMITED
Address: KENI BUILDING,,PANAJL403001. '
PIN: 403001

Type of License: fAdvance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exportet Type: |Private Limited

Export Product | - o ical and Allied Products

Group:

CIF FCC: 63000
FOB Value: 9346417
FOB FCC: 110543

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. Sl | Import items Oty.

No.
AMANTADINE 2273080 1 AMANTADINE 231.85kg
HYDROCHLORIDE 100 MG Numbers HYDROCHLORIDE
CAPSULES

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 SUNC/3/MEET/Iun/202122/2

HQ File Number:

HQRNORMAPPLY0O0023689AM22

RA File Number: [07AA04002023AM22

License Number: |0711000922

Date of.

Authorisation 21-04-2021

Issued:

Office of Issuo: |Office of the Additional Director General of Foreign Tradé,_Bengaluru
IEC: 0715005685

Name: R.L. FINE CHEM PRIVATE LIMITED

Address: NO.C-10, 18T CROSS, , BENGALURU,5560064.

PIN: 560064

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter
ofExporter:

Exporter Type: |Private Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 12117958
CIF FCC: 159132
FOB Value: 14216919
FOB FCC: 190959

Decision:

Deferred for comments of TE.
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Meeting No: ) Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 _ 52/NC/3/MEET/Tun/202122/2

HQ File Number:|HQRNORMAPPLY 00024 588AM22
RA File Number: |03AA04000439AM?22
License Number: |0311003273

Date of

Authorisation 22-04-2021

Issued:

Office of Issue; | Office of the Additiona! Director General of Foreign Trade, Mumbai
1EC: 0388014482

Nams: GLENMARK PHARMACEUTICALS LTD

Address: B/2 MAHALAXMI CHAMBERS,MUMBAL400026.
PIN: 400026

Type of License: { Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter: ‘

Exporter Type: |Public Limited

Export Product Chemical and Allied Products

Group:

E::elaelue of the | 246250
CIF FCC: 839463
FOB Value: 107153550
FOB FCC: 1479000

Decision:  The Cornmittee considered the request of the firm and it was decided to ratify adhoc norms under Fara
4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. Sl | Import items OQty.
. NO. .
AZELAIC ACID 300000 1 Azelaic Acid 2295.00 kg
GEL 15 percent Numbers
(Pack Size 50 Grams) (Net Wt. of
Azelaic Acid i82250.00

Kes AZELAIC ACID GEL 15
percent (Pack Size 50 Grams)
(Net Wt. of Azelalc Acid is
2250.00 Kgs.)

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 S53NC/3/MEET/Fun/202122/2

HQ File Number:{HQRNORMAPPLY 00024406 AM22
RA File Number:|03AA04031910AM21
License Number: |0311003270
Date of
Authorisation ~ |22-04-2021
Issued:
|office of Issue: Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0388162112
Name: RAJENDRA MANOHAR GOGATE
Address: 15 605-606, MAYURESH C.H.S.,MUMBAL400093.
PIN: 400093
Type of License: | Advance Licence with AU Condition
Application Export Order
Basis:
Status Manufacturer Exporter
ofExporter:
Exporter Type: {Proprietorship
g’;f)’ﬁ; Product |t emical and Allied Products
ffelzlue ofthe 1) 6051737
CIF FCC: 231107
FOB Value: 30240000
FOB FCC: 422346

Decision:  Deferred for comments of TE.
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 S4/NC/3/MEET/Tun/202122/2

HQ File Number:

HQRNORMAPPLY00024975AM22

RA File Number: |34AA04000433AM22

License Number: |3411000488

Date of

Authorisation 23-04-2021

issued:

Office of Issue; | Office of the Joint Director General of Foreign Trade, Vadodara
1IEC: 3414004771

Name: DEEPAK PHENOLICS LIMITED

Address: FIRST FLOOR, ADITYA II,VADODARA,380024.

PIN; 390024

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter
ofExporter: .

Exporter Type: {Public Limited

Export Product Chemical and Allied Products
Group:

C.IF Value of the 280287000

License:

CIF FCC: 3680722

FOB Value: 322959931

FOB FCC: 4337944

Decision:

Deferred for comments of TE.
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 55/NC/3/MEET/Tun/202122/2

HQ File Number;{HQRNORMAPPLY 00025038 AM?272
RA File Number: |09AA04001080AM22
License Number: 0911000714

Date of
Authorisation 23-04-2021
[ssued:
Office of Issue:  |Office of the Additional Director General of 'Fd-feign Trade, Hyderabad

IEC: 0988004542

Name: NATCO PHARMA LIMITED
Address: NATCO HOUSE, ROAD NO.2, , HYDERABAD, 500034,

PIN: 300034

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

gjgg;t Product Chemical and Allied Products

CIF FCC: 21252

FOR Value: 11301330

FOB FCC: 151797

Decision: The Committee considered the case as per agenda and it was decided to call for following information

from the firm:

(i) DML showing Approved Composition.
(ii) Master Batch Formula,
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 56/NC/3/MEET/Jun/202122/2

HQ File Number: HQRNORMAPPLY00025210AM?22
RA File Number; [02AA04001824 AM22
License Number: |(#211000589
Date of
Authorisation 23-04-2021
Issued:
[Office of Issue: | Office of the Additional Director Genetal of Foreign Trade, Kolkata
IEC: 0288006003
Name: ALKALOIDS CCRPORATION
Address: 8, BENTINCK STREET.KOLKATA,700001.
PIN: 700001

Type of License:

Advance Licence with AU Condition

from the firm:

Application Export Order

Basis:

Status Merchant Exporter

of Exporter:

Exporter Type: |Parinership

Bxport Product |y o ical and Allied Products
Group:

C.IF Value of the 6339008

License:

CIF FCC: 69090

FOB Value: 7039581

FOB FCC: 79453

Decision: The Committec considered the case as per agenda and it was decided to call for following information

(@)

COA of imported leaves from foreign supplier.
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Meeting No: ) Case No:
NC/3/MBET/Jun/202122/2 Date: 02/07/2021 §7/NC/AMEET/Jun/202122/2

HQ File Number:] HQRNORMAPPLY00025300AM22
RA File Number: |07AA04000759AM?22
License Number: |0711000943

Date of ‘
Authorisation 23-04-2021
Issued:
Office of lssue: _|Office of the Additional Director General of F oreign Trade, Bengaluru

IEC: 0788016849

Name; GLOBAL CALCIUM PVT LTD

Address: 125 & 126 SIPCOT INDUSTRIAL COMPLEX,HOSUR,635126.
PIN: 635126

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products

Group:

Eilfeli”e OFthe {5 0054442
CIF FCC: 747924
FOB Value: 70623508
FOB FCC: 948603

Decision:  The Committee considered the case as per agenda and taking cue from earlier decision for same export
product in Meeting No. 07/AM21 dated 24.12.2020 against advance authorization No. 0710110528 dated 19.10.2016,
it was decided to ratify norms under Para 4,07 of HBP Vol. T as per. details given below or as applied by the firm,
whichever is Tess:

Sl EXPORT PRODUCT QTY. | 8L IMPORT ITEMS QTY.

No. No,

1. CALCIUM LACTOBIONATE | T kg 1. CALCIUM CARBONATE 0172 kg
2, LACTOSE 1.16 kg

2. CALCIUM lkg 1. CALCIUM CARBONATE 0.360 kg

BROMOLACTOBIONATE 2. LACTOSE 1.021 kg

3, HYDROBROMIC ACID 0.510 kg

3. CALCIUM GLUBIONATE kg 1. CALCIUM CARBONATE 0.140 kg
2, LACTOSE 0.829 kg
3. CALCIUM GLUCONATE - | 042kg

ORAL GRADE

4, LACTOBIONIC ACID 1kg 1. CALCIUM CARBONATE 0.234 kg

2, LACTQSE 1.58 kg

RA may take appropriate action as per the decision of Norms Committee.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No:
S8/NC/3/MEET/Tun/202122/2

HQ File Number:

HQRNORMAPPLY(0026336AM22

RA File Number: |09AA04001513AM22
License Number: j0911000730
[Date of
Authorisation 26-04-2021
Tssued:
Office of Issue: |Office of the Additional Director General of Foreign Trade, Hyderabad
IEC: 0916925439
Name: AUROQORE LIFE SCIENCES PRIVATE LIMITED
Address: JUBILEE HEIGHTS PLOT NO 68 & 69,HYDERABAD,500081.
PIN: 500081
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExporter:
Exporter Type: |Private Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 7091088
CIF FCC: 93119
FOB Value: 63282500
FOB FCC: 850000

Decision: Deferred for comments of TE.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No:
SG/NC/3/MEET/Tun/202122/2

HQ File Number:

HQRNORMAPPLY(00026757AM22

RA File Number: [05AA04008129AM22
License Number:
Date of
Authorisation
Issued:
[office of Issue: |Office of the Additional Director General of F Vcrlrreigﬁ_’ff'éde, CLA Delhi.
IEC;
Name: MANKIND PHARMA LIMITED
Address: 208, OKHLA INDUSTRIAL ESTATE, NEW DELHI,110020.
PIN: .
Type of License: [Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExporter:
Exporter Type:  |Public Limited
](E}}r(gz; Product Miscellaneous Products

CIF Value of the
License:

CIF FCC:

FOB Value:

FOB FCC:

Decision: The Committee considered the case as

for in this Advance Authorization by the firm,

per agenda and it was decided to ratify adhoc norms as applied

RA congerned may take further necessary action as per above decision of NC.
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Meeting No: . Case No:
NC/3/MEET/Aun/202122/2 Date: 02”07/2_021 60/NC/3/MEET/ Jun/202122/2

HQ File Number:|HQRNORMAPPLY (0027743 AM22
RA File Number;{07AA04002421AM22
License Number: {0711000984

Date of
Authorisation 27-04-2021
Issued:

Office of Issue: |Office of the Additional Director General of Fareign Trade, Bengaluru

IEC: 0788016849

Name: GLOBAL CALCIUM PVTLTD

Address: 125 & 126 SIPCOT INDUSTRIAL COMPLEX,HOSUR,635126.
PIN: 635126

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products
Group:

CIF Value of the 1673396

License:

CIF FCC: 21975

FOB Value: 2028688

FOB FCC: 27249

Decision:  The Cormmittee considered the case as per agenda and taking cue from earlier decision for same export
product in Meeting No. 2/82-A1.C4/2018 dated 16.05.2018 against advance authorization No, 0710111738 dated
12.06.2017, it was decided to ratify norms under Para 4.07 of HBP Vol. I as per details given below or as applied by,

the firm, whichever is less:

Export product Qty. S Inport items Qty.
No.

COPPER GLUCONATE kg 1 GLUCONO DELTA LACTONE 0.901 kg
2 COPPER OXIDE - ANY GRADE | 0.225 kg

RA may take appropriate action as per the decision of Norms Committee.
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021

61/NC/3/MEET/un/202122/2

HQ File Number:| HQRNORMAPPLY00027755AM22

RA File Number: |07AA04002423AM22

|License Number: [6711000987

Date of
Authorisation 27-04-2021
Issued: -

Office of Issue:  |Office of the Addifional Director General of Foreign Trade, Bengaluru

IEC: (0788016849

Name: GLOBAL CALCIUM PVT LTD
Address: 125 & 126 SIPCOT INDUSTRIAL COMPLEX,HOSUR,635126.
PIN: 635126

Type of License: [Advance Licence with AU Condition
Application Export Order

Basis;

Status Manufacturer Exporter

ofExporter:

Exporter Type:  |Private Limited

Export Product Chemical and Allied Products
Group:

C.IF Value of the 58325000

License:

CIF FCC: 765922

FOB Value: 70708434

FOB FCC; 949743

dated 17.01.2020, it was decided to ratify norms under Para 4.07 of HBP Vol. I

Decision:  The Committee considered the case as per agenda and taking cue from earlier decision for same export
product in Mesting No. NC/3/MEET/Jan/202021/4 12.02.2021 against advance authorization No. 0710116038

as per details given below or ag|

applied by the firm, whichever is less:

Sl | Export product Qty. | SI. | Import items Qty.

No. No,

I JCALCIUM LACTATE GLUCONATE| 1 kg 1 LACTIC ACID - ANY GRADE 0.560 kg
2 CALCIUM GLUCONATE (.686 kg
3 CALCIUM CARBONATE 0310kg

2 |FERROUS LACTATE 1 kg I LACTIC ACID - ANY GRADE 1.028 kg

3  |IMAGNESIUM LACTATE 1 kg 1 LACTIC ACID - ANY GRADE 1.19kg

4 |ZINC LACTATE 1kg | LACTIC ACID - ANY GRADE 0.990 kg

5 |MAGNESIUM LACTATE lkg 1 LACTIC ACID - ANY GRADE 0.390 kg

GLUCONATE 4 GLUCONO DELTA LACTONE 0.617 kg

6 |CALCIUM LACTATE 1 kg 1 LACTIC ACID - ANY GRADE 0.922 kg

3 CALCIUM CARBONATE 0.50kg

RA may take appropriate action as per the decision of Norms Committee,
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No:
62/NC/3/MEET/Iun/202122/2

HQ File Number:|HQRNORMAPPL Y(0027780AM22

RA File Number:|07AA04000758 AM22

License Number: 0711000991

Date of

Authorisation 27-04-2021

Issued:

Office of Issue: | Office of the Additional Director General of Foreign Trade, Bengaluru
IEC: 0738016849

Name: GLOBAL CALCIUM PVT LTD

Address: 125 & 126 SIPCOT INDUSTRIAL COMPLEX,HOSUR,635126.
PIN: 635126

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type:

Private Limited

Export Product

Chemical and Allied Products

Group:

E}:ﬁlﬁ“e ofthe 159046600
CIF FCC: 381439
FOB Value: 36214200
FOB FCC: 486423

Decision: Deferred for comments of TE.
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Meeting No:

NC/3/MEET/Tun/202122/2

Case No:

Date: 02/07/2021 63/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLY00027802AM22

RA File Number:

07AA04002553AM22

License Number:

0711000992

Date of
Authorisation
Issued:

27-04-2021

. Office of Issue;

Office of the Additional Director General of Foreign Trade, Bengaluru

[EC; 0715005685

Name: R.L. FINE CHEM PRIVATE LIMITED
Address: NO.C-10, 1ST CROSS,,BENGALURU,560064.
PIN: 560064

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter;

Exporter Type: |Private Limited

;E;;ESS Product Chemical and AlIiedIProducts
Silfen\/sil:ue of the 4422563

CIF FCC: 58077

FOB Value: 5188599

FOB FCC: 69692

Decision: Deferred for comments of TE.
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Meeting No:

Date: 02/07/2021 Case No: -

NC/3/MEET/Jun/202122/2 64/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLY00027804AM22

RA File Number: |07AA04002549AM22

License Number; |0711000993

Date of

Authorisation 27-04-2021

Issued:

Office of Issue: | Office of the Additional Director General of Foreign Trade, Bengaluru
[EC: 0713005685

Name: R.L. FINE CHEM PRIVATE LIMITED
Address: NO.C-10, 18T CROSS, BENGALURU,560064.
PIN: 560064

Type of License: | Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

E}tgsll;t Product Chemical and Allied Products
S:eﬁlue ofthe |1 377724

CIF FCC: 18092

FOB Value: 1616361

FOB FCC: 21710

Decision: Deferred for comments of TE.
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Meeting No: . Case No:
NC/3/MEET/Fun/202122/2 Date: 02/07/2021 65/NC/3/MEET/Tun/202122/2

HQ File Number:|HQRNORMAPPLY 00027981 AM22
RA File Number: [56 AA04000295AM?22
License Number: | 5611000252

Date of

Authorisation 27-04-2021

Issued:

Office of Issue:  |Office of the Deputy Director General of Foreign Trade, Indore
IEC: 1103005154

Name: MAKSON HEALTH CARE PRIVATE LIMITED

Address: PLOT NO 6A SECTOR D INDUSTRIAL AREA MANDIDEEP,462046.
PIN: 462046

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products

Group:

Eilfe;/silzue of the 94285272
CIF FCC: 1238151
FOB Value: - |388538287
FOB FCC: 5218781

Decigion:  The Committee consideted the request of the firm and it was decided to ratify adhoc¢ norms under Para
.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. St | Import items Qty.

: No. :
Vicks Vaporub in Packs ((1) 5GM. FLATS | 548760 kg | 1 Bucalyptus Oil 7446.70 kg
(2) 10 GM FLATS (3) 25GM JARS (4)50

GMJARS (5} 100 GM JARS(Vicks Vaporub 2| Nutmeg Ol 3863.30 kg

FLATS (3) 25GM JARS (4)50 GM JARS (5)

100 GM JARS) 4 Cedar Leaf Qil 2464.00 kg
5 Thymol 503.80 kg

RA concerned may take further necessary action ag per above decision of NC.
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Meeting No: Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 G66/NC/3/MEET/Jun/202122/2

HQ File Number; |HQRNORMAPPLY00027982AM22
RA File Number: |56 AA04000294AM?22
License Number: | 5611000254

Date of

Authorisation 27-04-2021

Issued:

Office of Issue: | Office of the Deputy Director General of Foreign Trade, Indore
IEC; 1103005154

Name: MAKSON HEALTH CARE PRIVATE LIMITED

Address: PLOT NO 6A SECTOR D INDUSTRIAL AREA,MANDIDEEP,462046.
PIN: 462046

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

g?gg;t Product Chemical and Allied Products

Efelfue ofthe 1 18567531

CIF FCC: 637787

FOB Value: 67271175

FOB FCC; 903575

[Decision:  The Committee considered the case as per agenda and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. I as per details given below or as applied by the fizm, whichever is less:

Export Product Qty. S1. | Import items Qty.

No.
Vicks Vaporub in Packs (1) 50 GM | 37312 kg 1 Eucalyptus Oil ENED
JARS (2) 80 GM TUBES (3) 100 :
GM JARS(Vicks Vaporub in Packs 2 | Nutmeg Oil 403.50 kg
50 GM JARS 80 GM TUBES (3) 3 | Turpentine Oil 2736.10 kg
100 GM JARS)

4 Cedar Leaf Qil 25733 kg

5 White  Pefrolatum  [47168.00 kg

(White soft Paraffin)
6 Thymol 52.62kg
7 50 gms Labels Relevant as per packing

policy
8 100 gms Labels '

9 80 gms Tube & cap

10 Direction folders

RA concerned may take further necessary action as per above decision of NC,
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Meeting No:
NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No:
G67/NC/3/MEET/Tun/202122/2

HQ File Number:|HQRNORMAPPLY 00027741 AM22

RA File Number: |07TAA04002414AM22

License Number: |0711000982

Date of

Issued:

Authorisation 27-04-2021

Office of Issue:  |Office of the Additional Director General of Foreign Trade, Bengaluru

(if)
(iii)

COA of export item.
Process and wastage.

IEC: 0788016849
Name: GLOBAL CALCIUM PVT LTD
Address: 125 & 126 SIPCOT INDUSTRIAL COMPLEX,HOSUR,635126.
PIN: 635126
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Marufacturer Exporter
ofExporter:
Exporter Type: [Private Limited
Export Product f oy mical and Allied Products
Group:
C'IF Value of the 5345730
License:
CIF FCC: 70200
FOB Value: 6480724
FOB FCC; 87048 ]
Decision: ~ The Committee considered the case as per agenda and it was decided to call for following information
from the firm:
(i) COA of import item from foreign supplier,
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Meeting No: ) Case No:
NC/3/MEET/un/202122/2 Date: 02/07/2021 68/NC/A/MEET/ Tun/202122/2

HQ File Number:|HQRNORMAFPPLY00028172AM22
RA File Number: |03 AA04007088AM22
License Number: 0311003372

Date of
Authorisation 28-04-2021
Issued:
Office of Issue: | Office of the Additional Director General of Foreign Trade, Mumbai

IEC: AAACZS5212E -

Name: GLENMARK LIFE SCIENCES LIMITED
Address: Plot 170-172, Chandramouli,Solapur,413213.
PIN: - |413213

Type of License: | Advance Licence with AU Condition
Application Export Order

Basis:

Status Merchant Cum Manufacturer Expotter
ofExporter:

Exporter Type:  [Public Limited

Export Product Chemical and Allied Products

Group:

Efe:;l“e of the | 11657203
CIF FCC: 179347
FOB Value: 44075889
FOB rCC: 592020

Decision:  The Committee considered the case as per agenda and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. I as per details given below or as applied by the firt, whichever is less: )

Expart Product Qty. sl Import items Qty.
No,
TOFACITINIB CITRATE A0 kg 1 (3R, 4R)-1- BENZYL- N,4- [78.00 kg
‘ DIMETHYLPIPERIDIN- 3-AMINE
DIHYDROCHLORIDE
2 2,4- DICHLORO- 7H- PYRROLO- 462 kg
[2,3-D]- PYRIMIDINE
3 METHYLENE CHLORIDE (MDC) |336.00 kg
4 ACETONITRILE _ 139.20 kg
5 TETRA HYDRO FURAN (THF) 120.00 kg
6 METHANOL 205.20 kg
7 DIMETHYL FORMAMIDE (DMF)  |135.00kg

RA concerned may take further necessary action as per above decision of NC.,
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No:
6%/NC/3/MEET/Tun/202122/2

HQ File Number:

HQRNORMAPPLY(00028425AM22

RA File Number: |08 AA04001824 AM22

License Number: [0811001352

Date of

Authorisation -~ |28-04-2021 — — ‘_'
Issued:

Office of Issue: | Office of the Additional Director General of Foreign Trade, Ahmedabad
IEC: 0895001721

Natme: CADILA HEALTHCARE LIMITED

Address: ZYDUS CORPORATE PARK, SCHEME NOQ. 63, SURVEY NO.

536, AHMEDABAD,382481.

PIN: 382481

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: [Public Limited

?}};g E;;t Produet Chemical and Allied Products

Eiliriall:ue of the 119548566

CIF FCC: 1569908

FOB Value: 138852544

FOB FCC: 1865044
[Decision:  'The Commities considered the request of the firm and it was decided to ratify adhoc norms under Para

4.07 of HBP vol. T as per details given below or as applied by the firm, whichever is less:

SL Export Product Qty. SL. Import items Qty.
No. No. '
l BUSPIRONE 131960430 1 BUSPIRONE 23454 kg
HYDROCHLORIDE Numbers HYDROCHLORIDE USP
TABLETS USP 5 2 LACTOSE 224573 kg
MG({ACTIVE MONOHYDRATE NF/PH
INGREDIENT : _EUR
BUSPIRONE 3 MICRO CRYSTALLINE 76.65kg
HYDROCHLORIDE USP CELLULOSE
- NET WT, 22.994 KGS.)) NEF/IP/BP/PH EUR
{AVICEL PH102)
4 SODIUM STARCH 13.80 kg
GLYCOLATE NF
5 COLLOIDAL SILICON 3.449kg
DIOXIDE NF
6 MAGNESIUM STEARATE | 3.449 kg
PH EUR/NF/IP*
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BUSPIRONE 169663000 BUSPIRONE 246,324 kg
HYDROCHI.ORIDE Numbers HYDROCHLORIDE USP
TABLETS USP 1735 LACTOSE 2358.60 kg
MG((ACTIVE MONOHYDRATE NF/PH
INGREDIENT EUR
BUSPIRONE MICRO CRYSTALLINE 804.98 kg
HYDROCHLORIDE USP CELLULOSE
- NET WT. 241.494 NE/IP/BP/PH EUR
KGS.) (AVICEL PH102)
SODIUM STARCH 144.90 kg
GLYCOLATE NF
COLLOIDAL SILICON 36.224 kg
DIOXIDE NF
MAGNESIUM STEARATE | 36.224 kg
PH EUR/NF/JP
BUSPIRONE 13663350 BUSPIRONE 211.095 kg
_ LHYDROCHLORIDE Numbers HYDROCHLORIDE.USP .
TABLETS USP 10 LACTOSE 2021.277 kg
MG((ACTIVE MONOHYDRATE NE/PH
INGREDIENT EUR
BUSPIRONE MICRO CRYSTALLINE 699.784 lg
HYDROCHLORIDE USP CELLULOSE
- NET WT. 206956 NF/IP/BP/PH EUR
KG8.)) {AVICEL PH102)
SODIUM STARCH 124.174 ke
GLYCOLATE NF
COLLOIDAL SILICON 31.043 kg
DIOXIDE NF ,
MAGNESIUM STEARATE | 31.043 kg
PH EUR/NF/JP
BUSPIRONE 183801960 BUSPIRONE 1020.39 kg
HYDROCHLORIDE Numbers HYDROCHLORIDE USP
TABLETS USP 15 LACTOSE 9770.040 kg
MG({(ACTIVE MONOHYDRATE NF/PH
INGREDIENT EUR
BUSPIRONE MICRO CRYSTALLINE | 3334.61 kg
HYDROCHLORIDE USP CELLULOSE
- NET WT. 1000.383 NF/IB/BP/PH EUR
KG8.)) (AVICEL PH102)
SODIUM STARCH 600.230 kg
GLYCOLATE NF
COLLOIDAL SILICON 150.06 kg
DIOXIDE NF
MAGNESIUM STEARATE | 150.06 kg
PH EUR/NF/IP
BUSPIRONE 37702980 BUSPIRONE 668.50 kg
HYDROCHLORIDE Numbers HYDROCHLORIDE USP
TABLETS  USP 30
MG((ACTIVE LACTOSE 6401.02 kg
INGREDIENT MONOHYDRATE NF/PH
BUSPIRONE EUR
HYDROCHLORIDE USP MICRO CRYSTALLINE | 2184.65 kg
- NET WT. 655394 CELLULOSE
KGS.)) NE/IP/BP/PH EUR
(AVICEL PH102)
SODIUM STARCH 393,24 kg
GLYCOLATE NF
COLLOIDAL SILICON 103.552 kg
DIOXIDE NF
MAGNESIUM STEARATE | 98.309 kg
PH EUR/NF/JP

RA concermned may take further necessary action as per above decision of NC.
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Meeting No: ] Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 70/NC/3/MEET/Jun/202122/2

HQ File Number:|HQRNORMAPPLY 00028448 AM22
RA File Number: |05AAQ4007126 AM22
License Number: 0511002328

Date of
Authorigation 28-04-2021
Issued:
Office of Tssue:  |Office of the Additional Director General of Foreign Trade, CLA Delhi

IEC: 0392072823

Name: SUN PHARMACEUTICAL INDUSTRIES LIMITED
Address: SPARC,VADODARA,390012.

PIN: 390012

Type of License: |Advance Licence with AU Condition

Application Export Order

Bagis:

Status ~ |Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited
Export Product

Chemical and Allied Products

Group:

Efenvszlue ofthe 14504210
CIF FCC: 46805
FOB Value: 20716080
FOB FCC: 278254

Decision:  The Committee considered the case as per agenda and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. Sl | Tmport items Qty.
: No. :
Nepafenac Ophthalmic | 29500 1 Nepafenac 150.45 grams

Suspension, 0.1 Percent w/iv Numbers
NEPALACT Sterile Eye Drops,
5ml) (PRANAYAM) ((Each ml
contains  Nepafenac 1.0 mg
(Equivalent to 147.5Gram of Bulk
Drug))

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 T1UNC/3/MEET/Jun/202122/2

HQ File Number:

HORNORMAPPLY (00028506 AM22

RA File Number: [07AA04002556 AM22

License Nummber: |0711001000

Date of

Authorisation 28-04-2021

Issued:

Office of Issue: [Office of the Additional Director General of Foreign Trade, Bengaluru
[EC: 0715005685

Name: R.L. FINE CHEM PRIVATE LIMITED
Address: NO.C-10, 18T CROSS,, BENGALURU,560064.
PIN: 560064

Type of License: {Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 920150
CIF FCC: 12083
FOB Value: 1079530
FOB FCC: 14500

Decision: Deferred for comments of TE.
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Meeting No: ) Case No:
NC/A/MEET/Jun/202122/2 Date: 02/07/2021 72NC/AMEET/un/202122/2

HQ File Number: |HQRNORMAPPLY 00028074 AM22
RA File Number; |03 AA 04006442 AM22
License Number: 0311003358

Date of
Authorisation 28-04-2021
Issued:
|Office of Issue:  |Office of the Additional Director General of Foreign Trade, Mumbai

IEC: AAACZS5212E

Name: GLENMARK LIFE SCIENCES LIMITED
Address: Plot 170-172, Chandramouli,Solapur,413213.
PIN: 413213

Type of License; |Advance Licence with AU Condition
Application Bxport Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter;

Exporter Type: |Public Limited

g’r‘i‘]’; Product |+ emical and Allied Products

Efen\ilue ofthe 15972058

CIF FCC: 341064

FOB Value: 1005077500

FOB FCC: 1350000

Decision:  The Commitiee considered the case as per agenda and it was decided to ratify adhoc norms under Para

4.07 of HBP vol. T as per details given below or as applied by the firm, whichever is less:

Export Product Qty. SL | Lmport items Qty.
No, |
VORICONAZOLE 300 kg 1 6-ETHYL-5- FLUQRO-4- 990.00 kg
HYDROXYPYRIMIDINE
2 1R-10- CAMPHOR | 303.00 kg
SULPHONIC ACID
3 METHYLENE CHLORIDE 2061.00 kg
(MDC)
4 TETRA HYDRO FURAN | 6990.00kg
(THF)
3 METHANOL 450.00 kg

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:

Date: 02/07/2021 Case No:

NC/A/MEET/Jun/202122/2 T3/NC/A/MEET/ Jun/202122/2

HQ File Number:

HQRNORMAPPLY00029214AM22

RA File Number: |08 AA04001833AM22
License Number: |0811001364
Date of
Authorisation 29-04-2021
Issued:
[Office of Issue: | Office of the Additional Director General of Foreign Trade, Ahmedabad
[EC: 0804006288 )
Name: BHAGWATI INDUSTRIES
Address: PLOT NO 3521 22 23 AND 31 GIDC,GANDHINAGAR,382721.
PIN: 382721

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Partnership

Export Product Chemical and Allied Products
Group:

C.IF Value of the 95224557

License:

CIF FCC: 12504806

FOB Value: 110740000

FOB FCC: 1487441

Decision: Deferred for comments of TE.
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Meeting No: : . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 T4/NC/3/MEET/ Jun/202122/2

HQ File Number;|HQRNORMAPPLY00029623 AM22
RA File Number: [05AA04008L68AM?22
License Number: |0511002364

Date of
Authorisation 30-04-2021
Issued: -
Office of Issue: | Office of the Additional Director General of Foreign Trade, CLA Delhi

IEC: 0597009554

Name: MAHIMA. LIFESCIENCES PRIVATE LIMITED
Address: 1705, 4TH FLOOR, ONKAR BHAWAN,DEILHI, 110006,
PIN: 110006

Type of License: [Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: {Private Limited

Kxport Product Chemical and Allied Products

Group:

Eilfe;/:el:ue of the 5025900
CIF FCC: 66000
FOB Value: 5650755
FOB FCC: 75900

Decision;  The Comumittee considered the case as per agenda and it was decided to ratify adhoc¢ norms under Parg
4.07 of HBP vol. T as per details given below or as applied by the firm, whichever is less:

No.

r Export Product Qty. Sl | Import items Qty.
' HYDROCORTISONE ACETATE 200 kg J 1 HYDROCORTISONE  |188.65kg

RA concerned may take further necessary action as per above decision of NC,
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Meeting No: . Case No:
NC/3/MEET/Jun/20212272 Date: 02/07/2021 75/NC/3/MEET/Jun/202122/2

HQ File Number:| HQRNORMAPPLY00030230AM22
RA File Number: |03AA04007043AM22
License Number: 0311003461

Date of
Authorisation 30-04-2021
Issued:
Office of Issue: |Office of the Additional Director General of Foreign Trads, Mumbai

IEC: 0305041002

Name: ASHISH LIFE SCIENCE PRIVATE LIMITED
Address: PLOT J-137 MIDC TARAPUR,PALGHAR,401501.
PIN: 401501

Type of License: | Advance Licence with AU Condition
Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products

Group:

C.IF Value of the 11423373

License:

CIF FCC: 150011

FOB Value: 13402024

FOB FCC: 180013

[Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol, I as per details given below or as applied by the firm, whichever is less:

Sl Export Product Qty.
No.
1 TYLOSIN TARTRATE POWDER 100PCT-100GM.  SACHET(TYLOSIN | 150kg

TARTRATE POWDER 100PCT-100GM SACHET (EACH GRAM CONTAINS
TYLOSIN TARTRATE 100PCT) (nett content of exempt material is 150 kgs) (1500
NOS)

2 TYLOSIN TARTRATE POWDER  100PCT-500GM  SACHET{TYLOSIN | 150kg
TARTRATE POWDER 100PCT-500GM SACHET (EACH GRAM CONTAINS
TYLOSIN TARTRATE 100PCT) (nett content of exempt material is 150 kgs) (300
NOS))

3 TYLOSIN TARTRATE POWDER 100PCT -1KG JAR(TYLOSIN TARTRATE | 150kg
POWDER 100PCT -1KG JAR (EACH GRAM CONTAINS TYLOSIN TARTRATE
100PCT) (nett content of exempt material is 150 kgs) (150 NOS))

4 TYLOSIN TARTRATE POWDER 99PCT-100GM SACHET(TYLOSI N | 148kg
TARTRATE POWDER 99PCT-100GM SACHET (EACH GRAM CONTAINS
TYLOSIN TARTRATE 99PCT) (nett content of exempt material is 148.5 kgs) (1500
NOS))

3 TYLOSIN TARTRATE POWDER 99PCT -500GM  SACHET(TYLOSIN | 148 kg
TARTRATE POWDER $9PCT -500GM SACHET (EACH GRAM CONTAINS
TYLOSIN TARTRATE 99PCT) (nett content of exempt material is 148.5kgs) (300
NOSY)
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TYLOSIN TARTRATE POWDER 99PCT -1KG JAR(TYLOSIN TARTRATE
POWDER 99PCT -IKG TAR (EACH GRAM CONTAINS TYLOSIN TARTRATE
99PCT) (nett content of exempt material is 148.5kgs) {150 NOS))

148 kg

TYLOSIN TARTRATE POWDER 20PCT - SGM(TYLOSIN TARTRATE POWDER
20PCT -5GM (EACH GRAM CONTAINS TYLOSIN TARTRATE EQ. TO
TYLOSIN 20PCT) (nett content of exempt material is 5 kgs) (5000 NOS)) -

Skg

TYLOSIN TARTRATE POWDER 20PCT - 100GM(TYLOSIN TARTRATE
POWDER 20PCT -100GM (EACH GRAM CONTAINS TYLOSIN TARTRATE EQ.
TO TYLOSIN 20PCT) (nett content of exempt material is 100 kgs) (5000 NOS))

100 kg

TYLOSIN TARTRATE POWDER 20PCT- 500GM(TYLOSIN TARTRATE
POWDER 20PCT-500GM (EACH GRAM CONTAINS TYLOSIN TARTRATE EQ.
TO TYLOSIN 20PCT) (nett content of exempt material is 200 kgs} (2000 NOS))

200 kg

10

TYLOSIN TARTRATE POWDER 20PCT -1KG JAR(TYLOSIN TARTRATE
POWDER 20PCT -1KG JAR (EACH GRAM CONTAINS TYLOSIN TARTRATE

EQ. TO TYLOSIN 20PCT) (nett content of exempt material is 400 kgs) (2000 NOS))

400 kg

11

TYLOSIN BOLUS 200MG( TYLOSIN BOLUS 200MG (EACH BOLUS
CONTAINS TYLOSIN 200MG) (nett content of exempt material is 20 kgsy (100000
NOS))

20kg

12

TYLOSIN INJECTION 5PCT-30 ML(TYLOSIN INJECTION 5PCT-30 ML {EACH
ML CONTAINS TYLOSIN TARTRATE EQ. TO TYLOSIN BASE 50MQ@G) (nett
content of exempt material is 112.5 kgs) (75000 NOS))

[12ke

13

TYLOSIN INJECTION 5PCT-50 ML(TYLOSIN INJECTICN 5PCT-50 ML (EACH
ML CONTAINS TYLOSIN TARTRATE EQ. TO TYLOSIN BASE 50MQ@G) (nett
content of exempt material is 125 kgs) (50000 NOS))

125 kg

14

TYLOSIN INJECTION S5PCT-100 ML({TYLOSIN INJECTION 5PCT-100 MI.
(EACH ML CONTAINS TYLOSIN TARTRATE EQ. TO TYLOSIN BASE 50MG)
(nett content of exempt material is 50kgs) (10000 NOS))

50kg

15

TYLOSIN TARTRATE INJECTION 20PCT-30 ML(TYLOSIN TARTRATE
INJECTION 20PCT-30 ML (EACH ML CONTAINS TYLOSIN TARTRATE EQ.TO
TYLOSIN 200MG) {nett content of exempt material is 60 kgs) (10000 NOSY) '

60kg

16

TYLOSIN TARTRATE INJECTION 20PCT-50 ML(TYLOSIN TARTRATE
INJECTION 20PCT-50 ML (EACH ML CONTAINS TYLOSIN TARTRATE EQ.TO
TYLOSIN 200MG) (nett content of exempt material is 250 kgs) (25000 NOS))

250kg

17

TYLOSIN TARTRATE INJECTION 20PCT-100 ML(TYLOSIN TARTRATE
INJECTION 20PCT-100 ML (EACH ML CONTAINS TYLOSIN TARTRATE Q.
TO TYLOSIN 200MG) (nett content of exempt material is 298 kgs} (14900 NOS))

298 kg

Si.

No.

Impaort Item Qty.

{for total exports)

TYLOSIN TARTRATE 257514 kg

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:

NC/A/MEET/hun/202122/2

Case No;

Date: 02/07/2021 76/NC/3/MEET/Tun/202122/2

HQ File Number:

HQRNORMAPPLY00030468 AM22

RA File Number: |34 AA04000854AM22
License Number: |3411000516
Date of
Authorisation 30-04-2021
Issued:
. Office of Issue: |Office of the Joint Director General of Foreign Trade, Vadodara
IEC: 0392032091
Name: ASOJ SOFT CAPS PRIVATE LTD
Address: 8, PRABHADEV]I NIWAS,KASHINATH DHURU,MUMBAI, MAHARASHTRA. 400028,
PIN: 400028

Type of License:

Advance Licence with AU Condition

from the firm;

Application Export Order

Bagis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products

Group:

C‘IF Value of the 30846338

License:

CIF FCC: 405073

FOB Value: 36601512

FOB FCC: 491625

Decision: The Committee considered the case as per agenda and it was decided to call for following information

M DML.
{ii} Master Batch Formula,




&3

Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 77/NC/AMEET/Tun/202122/2

HQ File Number:

HQRNORMAPPLY00029824AM?22

RA File Number: [03AA04003827AM22
License Number: [0311003447
Date of
Authorisation 30-04-2021
Issued:
“[Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0396057993
Name: ENCUBE ETHICALS PRIVATE LIMITED
Address: 803, &th Floor, MUMBAIL400069.
PIN: 400069
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Manufacturer Exporter
ofExporter:
Exporter Type:  |Private Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

from the firm:

License: 8445443

CIF FCC: 110905

FOB Value: 11182510

FORB FCC: 150201

Decision: The Committee considered the case as per agenda and it was decided to call for following information|

1] Complete technical details as per Appendix 4K,
(i) DML. :
) Master Batch Formula,
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Meeting No: ] Case No: .
NC/3/MEET/Fun/202122/2 Date: 02/07/2021 7R/NC/3/MEET/Iun/202122/2

HQ File Number: HQRNORMAPPLY00029867AM22
RA File Number:|05AA04008584AM22
License Number: 10511002361

Date of
Authorisation 30-04-2021
Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, CLA Delhi

IEC: 0599018461

Name: TOJO VIKAS INTERNATIONAL PRIVATE LIMITED
Address: M61 SWATL APARTMENTS,12 MOTHER,DELHI, 113092,
PIN: 110092

Type of License: | Advance Licence with AU Conditicn

Application Export Order

Basis:

Status Marnufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

Bxport Product Chemical and Allied Products
Group:

C-IF Value of the 47974500

License:

CIF FCC: 630000

FOB Value: 78172500

FOB FCC: 1050000

Decision:  The Committee considered the case as per agenda and taking cue from earlier decision for same export
product in Meeting No. NC/3/MEET/Jan/202021/4 dt. 12.02.2021 against advance authorization No. 0510413195
dated 03.01.2020, it was decided to ratify norms under Para 4.07 of HEP Vol. I as per details given below or as

applied by the firm, whichever is less:

Export Product Qty Sl | Import Items Qty
No.
SCLAREQLIDE Tkg |1 SCLAREOL 1.29kg

RA may take appropriate action as per the decision of Norms Committee.
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Meeting No;

NC/3/MEET/Jun/202122/2

Date: 02/077/2021

Case No:
T9/NC/3/MEET/Iun/202122/2

HQ File Number:]HQRNORMAPPL Y Q0029872 AM22

RA File Number: |05AA04008162AM22

[License Number: |0511002362

Date of

Issued:

Authorisation 30-04-2021

Office of Issus:  |Office of the Additional Director General of Foréi;gn Trade, CLA Delhi

IEC; 0597009554

Name: MAHIMA LIFESCIENCES PRIVATE LIMITED
Address: 1705, 4TH FLOOR, ONKAR BHAWAN, DELLHI,110006.
PIN: 110006

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status © |Manufacturer Exporter

ofExportet;

Exporter Type: |Private Limited

Export Product

Chemical and Allied Products

Group:

(Ljilin\gue of the 6092000
CIF FCC: g0000
FOB Value: 6849400
FOB FCC: 92000

[Deciston: ~ The Committee considered the case as per agenda and it was decided to ratify adhoc norms under Para|
4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. Sl | Import items Qty.

No,
DEXAMETHASONE 190 kg I 16 ~ALPHA  METHYL 154.09 kg
SODIUM PHOSPHATE EPOXIDE (8DM)

RA concerned may take further necessary action as per above decision of NC.




86

Meeting No:

NC/3/MEET/Iun/202122/2

Case No:
80/NC/3/MEET/J un/202122/2

Date: 02/07/2021

HQ File Number:

HQRNORMAPPLY00031354AM22

RA File Number: |34 AA04000999AM22

License Number: |3411000521

Date of

Authorisation 03-05-2021

Issued:

Office of Issue; |Office of the Joint Director General of Foreign Trade, Vadodara
IEC: AAGCK3301H

Name: KALKI HEALTHCARE PRIVATE LIMITED
Address: 126/5, GIDC,VADODARA,391340.
PIN: 391340

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

]éiﬁ :);t Product Chemical and Allied Products
Efe;;?“e ofthe 15574524

CIF FCC: 33151

FOB Value: 15456013

FOB FCC: 207602

Decision:

Deferred for comments of TE.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No:
81/NC/3A/MEET/Jun/202122/2

HQ File Number: [HQRNORMAPPLY00031409AM?22
RA File Number: [03AA(4000162AM?22
License Number:
Date of
Authorisation
Issued:
{Office of Issue: Office of the Additicnal Director General of Foreié;_ll_;l“rade, Mumbai
IEC: 0388000180
Name: BENZO CHEM INDUSTRIES PRIVATE LIMITED
Address: 26/28-A, CAWASJI PATEL STREET,,MUMBAT 400001,
PIN:

Type of License:

Advance Licence with AU Condition

Application
Basis:

Export Order

Status
ofExporter:

Merchant Cum Manufacturer Exporter

Exporter Type:

Private Limited

Export Product
Group:

Chemjcél and Allied Products

CIF Value of the
Ticense:

CIF FCC:

FOB Value:

FOB FCC:

Decision:  Deferred for comments of TE.
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xggygf;%ﬁunaozuz/z Date: 02/07/2021 g;?\?g;MEET/Jun/zoz122/2
HQ File Number: | HQRNORMAPPLY(00031414AM22

RA File Number: [03AA}4000436 AM22

License Number: |0311003517

Date of

Authorisation 03-05-2021

Tssued:

Office of Issue: |Office of the Additional Director Genera! of Foreign Trade, Mumbai
IEC: 03880300180

Name: BENZO CHEM INDUSTRIES PRIVATE LIMITED
Address: 26/28-A, CAWASII PATEL STREET, MUMBAI400001.
PIN: 400001 :
Type of License: | Advance Licence with AU Condition

Application Export Order '

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type:  jPrivate Limited

]éjgsgt Product Chemical and Allied Products

ffelilue of the | 57400000

CIF FCC: 753775

FOB Value: 87750000

FOB FCC: 1178643

Decision: Deferred for comments of TE.
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 83/NC/3/MEET/lun/202122/2

HQ File Number:

HQRNORMAPPLY00031639AM22

RA File Number:

S0AA04000342AM22

License Number:

5011000130

Date of
Authorisation
Issued:

03-05-2021

Office of Issue:

Office of the Deputy Director General of Foréign Trade, Nagpur

IEC:

0393005374

Naime; ZIM LABORATORIES LIMITED

Address: Sadoday Gyan Ground Floor, NAGPUR, 440013,
PIN: 440013

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 14468500

CIF FCC: 189999

FOB Value: 27741334

FOB FCC: 372616

Decision:  The Committee considered the case as per agenda and it was decided to ratify adhoc norms as applied for

in this Advance Authorization by the firm.

BA concerned may take further necessary action as per above decision of NC.



90

Meeting No:

| NesMEET/TUn202122/2

Case No:

Date: 02/07/2021 R4/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLY00032213AM22

from the firm:

RA File Number: |05AA04005603AM22

License Number: 10511002403

Date of

Authorisation 04-03-2021

Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, CLA Dethi
1IEC: AAICGI1855E

Name: GRAMEN BOTANICALS PRIVATE LIMITED
Address: Sharda Building,Haldwani,263126.

PIN: 263126

Type of License: | Advance Licence with AU Condition
Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExportet.

Exporter Type:  |Private Limited

?});gz;t; Product Chemical and Allied Products

fllfezsilue of e 11029400

| CIF FCC: 157969

FOB Value: 13890400

FOB FCC: 186573

Decision:  The Committee considered the case as per agenda and it was decided to call for following information

(i) 9/, content of active ingredient (a.i.) in import and expaort item.
(if) COA of import items from foreign supplier.
(iii) Complete technical details as per Appendix 4E.
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Meeting No: Date: 02/07/2021 Case No:

NC/3/MEET/Jun/202122/2 85/NC/A/MEET/Iun/202122/2

HQ File Number:JHQRNORMAPPLY00032713AM?22

RA File Number:|05AA04009888 AM?22

License Number: | 0511002414

Date of
Authorisation 04-05-2021
Issued:

“[Office of Tssue: Office of the Additional Director General of F oreign Trade, CLA Delhi

IEC: 0392072823

Name: SUN PHARMACEUTICAL INDUSTRIES LIMITED
Address: SPARC,VADODARA,390012.

PIN: 390012

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: [Public Limited

Export Product ., - ol and Allied Products

Group:

gfela;“e ofthe [ 1 868379
CIF FCC; 1534712
FOB Valus: 308000000
FOB FCC: 4137004

Decision: Deferred for comments of TE.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021 Case No:

HQ File Number:

HQRNORMAPPLY00032203AM22

RA File Number: |03AA04009823AM22

License Number: 0311003530

Date of

Authorisation 04-05-2021

Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai
[EC: 0508083281

Name: CLARIANT INDIA LIMITED
Address: RELIABLE TECH PARK, GUT NO. 31,,NAVI MUMBAILA400708,
PIN: 400708

Type of License: | Advance Licence with AU Condition
Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type:  |Public Litited

]éfgi:;t: Product Chemical and Allied Products
Efer\l;i“e of the 419155705

CIF FCC: 1564749

FOB Value: 314387460

FOB FCC: 4222800

Decision:  Deferred for comments of TE.

86/NC/3/MEET/Jun/202122/2
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Meeting No: ) Case No:
NC/3/MEET/Tun/202122/2 Date: 02/07/2021 R7/NC/3/MEET/Tun/202122/2

HQ File Number:|HQRNORMAPPLY0003381 7TAM?22
RA File Number: {03AA04007113AM22
License Number: [0311003592

Date of
Authorisation 05-05-2021
Issued:

Office of Tssue:  |Office of the Additional Director General of Foreign Trade, Mﬁﬁlbai

IEC: AAACZ5212E

Name: GLENMARK LIFE SCIENCES LIMITED
Address: Plot 170-172, Chandramouli,Solapur,413213.
PIN: 413213

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis;

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type:  |Public Limited

Export Product Chemical and Allied Products

Group:

C'IF Value of the 32745224

License:

CIF FCC; 430009

FOB Value: 45898425

FOB FCC: 616500

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol, T as per details given below or as applied by the firm, whichever is less:

Export Product Oty. Si. | Import items Qty. —‘
: No. :
ROSUVASTATIN CALCIUM 500 kg 1 ACETONITRILE 33700 ke
2 METHANOL 937.00 kg
3 TOLUENE 386.00 kg
4 Tert- Butyl(E)-(6-{2-(4-{4- 650.00 kg

fluorophenyl}- 6-Isopropyl-
2-(Methyl(Methyl
Sulfonyl)Amino  Pyrimidin-5-
yDVinyl)(4R,6  2,2-Dimethyl
(1,3) Dioxane-4-yl) Acetate

RA concerned may take further necessary action as per above decision of NC.,
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Meeting No: . Case No7
NC/A/MEET/ Tun/202122/2 Date: 02/07/2021 83/NC/3/MEET/Tun/202122/2

HQ File Number:|HQRNORMAPPLY00033 818AM22
RA File Number: |03AA04011092AM22
License Number: |0311003594

Date of
. | Authorisation 05-05-2021
Tssued:
Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai

IEC: 038815983%

Name: ALTA LABORATORIES LIMITED
Address: ALTA BHAVAN,DADAR WEST,400028.
PIN: 400028

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products

Group:

Eilfer\gue of the 144000000
CIF FCC: 499015
FOB Value:  |85500000
FOB FCC: 1148421

Decision:  The Committee considered the case as per agenda and it was decided to ratify adhoc norms as applied
for in this Advance Autharization by the firm.

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:
NC/3/MEET/Jun/202122/2

Date: 02/07/202]

Case No:
BO/NC/3/MEET/Jun/202122/2

HQ File Number:|HQRNORMAPPLY00032910AM22

RA File Number: [03AA04009465AM22

License Number: {0311003560

Date of

Authorisation (5-05-2021

Issued:

l0Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbei

IEC: 0388120347

Name: AMINES & PLASTICIZERS LTD

Address: SHIVSAGAR ESTATE D BLDG 6TH FLOOR,MUMBAL400018.
PIN: 400018

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

Export Product

Chemical and Allied Products

Group:

Eilfen\fsil:ue of the 2947554
CIF FCC: 38707
FOB Value: 7250144
FOB FCC: 97920

Decision: ~ The Commitiee considered the case as per agenda and it was decided torratify adhoc norms as a

for in this Adance Authorization by the firm.

pplied|
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No:
00/NC/3/MEET/Iun/202122/2

HQ File Number: HQRNORMAPPLY00033227AM22

RA File Number: |31 AA04000906AM22

License Number: [3111000308

Date of

Authorisation 05-05-2021

Issued:

Office of Issue: |Office of the Joint Director General of Foreign Trade, Pune
[EC: 3106016906

Name: CLEAN SCIENCE AND TECHNOLOGY LIMITED
Address: OFFICE NO. 503, PENTAGON TOWER 4, PUNE,411013.
PIN; 411013 '

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter
ofExporter:

Exporter Type:  |Public Limited

Export Product Chemical and Allied Products
Group:

CIF Value of the

License: >809635
CIF FCC: 76291
FOB Value: 10699954
FOB FCC: 143720

Decision: Deferred for comments of TE.
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Meeting No:
NC/3/MEET/ Jun/202122/2

Date: 02/07/2021

Case No:

91/NC/3/MEET/Tun/202122/2

HQ File Number: [HQRNORMAPPLY00033259AM22

RA File Number: [09AA04006937AM21

License Number: [0911000776

Date of

Authorisation 05-05-2021

Issued:

Office of Issue: | Office of the Additional Director General of Foreign Trade, Hyderabad

IEC: 0903004500

Name: VANDANA LIFE SCIENCES PRIVATE LIMITED
Address: PLOT NO 3,4,5, [ST CROSS, ANRICH,BOLLARAM,502325,
PIN: 502325

Type of License: [Advance Licence with AU Condition

Application Export Order
Basis;

Status Manufacturer Exporter

ofExporter:

Exporter Type: [Private Limited

Export Product Chemical and Allied Products

Group:

C.IF Value of the 63531369

License:

CIF FCC: 834292

FOR Value: 79998680

FOB FCC: 1074528

Decision: The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para

.07 of HBP vol. I as per defails given below or as applied by the firm, whichever is less:

Export Product Qty. SL | Import items Qty.
: No.
Lamivudine (SVM) I 20000kg |1 GLYOXYILIC ACID 50 17020 kg
percent
2 L{-) MENTHOL 14720 kg
3 25 DIHYDROXY 1,4 7600 kg
DITHTANE (DIOL)
4 CYTOSINE 6560 kg
5 HEXAMETHYL . 11800 kg
DISILAZANE (HMDS)
6 METHYLENE 60000 kg -
DICHLORIDE
7 Triphosgene 9300 kg
8§ SOPIUM BOROHYDRIDE 4400 kg

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No:
92/NC/A/MEET/ Tur/202122/2

HQ File Number:

HQRNORMAPPLYO00033514AM22

RA File Number: [03AA04009664AM22
License Number: |0311003582
Date of
Authorisation 05-05-2021
Issued:
Office of Issue: | Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0388014482
| Name: GLENMARK PHARMACEUTICALS LTD
Address: B/2 MAHALAXMI CHAMBERS, MUMBAIL400026.
PIN: 400026
Type of License: jAdvance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExporter:
Expotter Type: |Public Limited
Eﬁgﬁ: Product Chetmical and Allied Products
Eilcl;r\lfszlj.le of the 5491913
CIF FCC: 72119
FOB Value: 200341983
FOB FCC: 2690960

Decision: Deferred for comments of TE.
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Meeting No:

Case No:

Date: 02/07/2021 93/NC/3/MEET/Jun/202122/2

NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLY(0033515AM22

RA File Number: [05AA04007697AM?22
License Number: [0511002442
Date of
Authorisation 05-05-2021
Issued: ]
|Office of Issue: | Office of the Additional Director General of Foreign Trade, CLA Delhi )
1IEC: 0588109592
Name: SRF LIMITED
Address: TheGalleriaDLFMayurviharUnit236237,NEW DELHI, 110091.
PIN: 110091

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter
of Exporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Products
Group:

C.IF Value of the 332350377

License:

CIF FCC: 4364417

FOB Value: 621600000

FOB FCC: 8349227

Decision: Deferred for comments of TE.
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gggxfENE?f/Jmﬂzozlzzfz Date: 02/07/2021 gjfjsg;/MEET/Jun/202122/2
HQ File Number:JHQRNORMAPPLY00033649AM22
RA File Number: | 34AA04000874AM22 -
License Number: [3411000530
Date of
Authorisation 05-05-2021
Issued:
_ Office of Issue: |Office of the Joint Director Gengral of Foreign Trade, Vadodara
IEC: 0890000832 )
Name: SUDEEP PHARMA PRIVATE LIMITED
Address: 129/1/A GIDC ESTATE,NANDESARI,391340,
PIN: 391340
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExporter:
Exporter Type:  |Private Limited
(E}’Ifops;t Product | o mical and Allied Products
Eilfc:s?}le of the 37524054
CIF FCC: 492764
FOB Value: 112702410
FOB FCC: 1513800

Decision: Deferred for comments of TE.




101

Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 95/NC/3/MEET/Jun/202122/2

HQ File Number: [HQRNORMAPPLY 00033838 AM22
RA File Number:|03AA04011100AM22
License Number: 0311003600

Date of

Authorisation 06-05-2021

Issued:

Office of lssue:  |Office of the Additional Director General of Foreign Trade, Mumbai )
[EC: 0305041002

Name: ASHISH LIFE SCIENCE PRIVATE LIMITED
Address: PLOT J-137 MIDC TARAPUR,PALGHAR,401501.
PIN: 401501

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited
Export Product

Chemical and Allied Products

Group:
C‘IF Value of the 13754453
License:
CIF FCC: 180623
FOB Value: 16405817
FOB FCC: 220360
Decision: The Committee considered the case as per agenda and it was decided to call for following information|
from the firm:
0] DML.

(i) Master Batch Formula.
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Meeting No:

NC/3/MEET/Tun/202122/2

Case No: ‘

Date: 02/07/2021 96/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLYO00033839AM22

RA File Number:|03AA(4011093AM22

License Number: 0311003601

Date of

Authorisation 06-05-2021

Issued:

Office of Issue: | Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0388159839

Name: ALTA LABORATORIES LIMITED
Address: ALTA BHAVAN,DADAR WEST,400028.
PIN: 400028

Type of License: | Advance Licence with AU Condition
Application Export Order

Basis: -

Statos Manufacturer Exporter

ofExporier:

Exporter Type: |Private Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 6335125
CIF FCC: 83192
FOB Value: 8625000
FOB FCC: 115849

Decision:

Deferred for comments of TE.
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Meeting No:

NC/3/MEET/Jur/202122/2

Case No:

Date: 02/07/2021 97/NC/3/MEET/lun/202122/2

HQ File Number:

HQRNORMAPPLY 00034366 AM22

RA File Number:

09AA04001776AM22

License Number: [0911000765

Date of

Authorisation 06-05-2021

Issued:

Office of Issue:  |Office of the Additional Director General of F oreighrTrade,_-I?Iydéiarbad
IEC: 0912003707

Name: HONOUR LAB IIMITED

Address: H.NO.8-3-166/7/1, HETERO HOUSE, HYDERABAD,500018.

PIN: 500018

Type of License:

Advance Licence with AU Condition

from the firme

Application Export Order
Basis;

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

Fxport Product o iical and Allied Products

Group:

C.IF Value of the 94802400

License:

CIF FCC: 1244942

FOB Value: 123243120

FOB FCC: 1655381

Decision:  The Committee considered the case as per agenda and it was decided fo call for following information

COA of import item from foreign supplier.
COA of export item.

(i)
(i)
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Meeting No: . ) Case No:
NC/3/MEET/Jun/202122/2 Dete: 02/07/2021 98/NC/3/MEET/Jun/202122/2

HQ File Number: | HQRNORMAPPLY 00034563 AM22
RA File Number:|03AA04008474AM22
License Number: |0311003631

Date of
Authorisation 06-05-2021
Issued:

Office of Issue: | Office of the Additional Director General of Foreign Trade, Mumbai
1EC: 0392011930

Name: MILAN LABORATORIES (INDIA) PRIVATE LIMITED
Address: 303/304, 3RD FLOOR, ODYSSEY IT PARK,MUMBAL400604.
PIN: 400604

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

of Exportet:

Bxporter Type: |Private Limited

Export Product | -y . nical and Allied Products

Group:

C.IF Value of the 53539649

License:

CIF FCC: 703081

FOB Value: 99949125

FOB FCC: 1342500

Decision:  The Committes considered the case as per agenda and it was decided to ratify adhoc norms as applied
for in this Advance Authorization by the firm.

RA concerned may take further necessary action as per above decision of NC.

-
]
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Meeting No:

NC/3/MEET/Jun/202122/

Date: 02/07/2021

Case No:
99/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLY 00035006 AM22

RA File Number: |02ZAA04003459AM22

License Number: (0211000648

Date of

Authorisation 07-05-2021

Issued:

Office of Issue:  |Office of the Additional Director General of Foreign Trade, Kolkata
1EC: 0215025806

Name; HALDIA PETROCHEMICALS LIMITED

Address: Bengal ECO Intelligent Park Block EM Tower 1,SALT LAKE,700091.
PIN: 700091

Type of License: {Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofBxporter:

Exporter Type: |Public Limited

gjg 3; Product Chemical and Allied Products

CIF Value of the
License:

960147936

CIF FCC: 12608639
FOB Value: 1109156100
FOB FCC: 14898000

Decision: Deferred for comments of TE.
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Meeting No: ] Case No: .
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 100/NC/3/MEET/Fun/202122/2

HQ File Number: HQRNORMAPPLY00035332AM22
RA File Number: |09AA04000173AM22
License Number: |0911000784

l Date of
Authorisation 07-05-2021
Issued:

Office of Issue: | Office of the Additional Director General of Foreign Trade, Hyderabad
[EC: 0990002110

Name: GLAND PHARMA LIMITED

Address: Part of Plot No.11 & 87, Sy No.119 to 140, 258, 275 to 280, HYDERABAD,502307.
PIN: 502307

Type of License: |Advance Licence with AU Conditien -

Application Export Order

Basis: .

Status " |Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type:  |Public Limited

Export Produet | . ical and Allied Products

Group:

Eilfe::i“e ofthe 491227301
CIF FCC: 13016773
FOB Value: 1124786250
FOB FCC: 15107941

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Pard
4.07 of HBP vol. [ as per details given below or as applied by the firm, whichever is less:

Export Product Qty. Sl Import itemns Qty.
: No. )
Low Molecular Weight Heaprin| 4500000 i Heparin Sodium 357.60 kg
Enoxaparin Sodium Injection USP 40mg Numbers | 2 Barrel Syringes Net to Net
in 0.4ml Pre-filled Syringe(Composition 3 Plunger Stoppers Net to Net
per syringe, Enoxaparin Sodium USP 4 Plunger Rods Net to Net
40mg, Water for Injection USP g.s. to 5 Preventis Needle Net to Net
0.4ml) Shielding
System

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: i Casge No:
NC/3/MEET/Tun/202122/2 Date: 92/07/2021 101/NC/3/MEET/Jan/202122/2

HQ File Number: [HQRNORMAPPLY00035697AM22
RA File Number:| 034 A04009329AM22
License Number: |0311003661

Date of
Authorisation 08-05-2021
Issued:
Office of Issue: |Office of the Additional Director General of F"oreign Trade, Mumbai

IEC: 0301042748

Name: UTKARSH VASANTKUMAR MEHTA HUF
Address: 204 A, PRIYA APARTMENT ,MUMBAI400066.
PIN: 400066

Type of License: |Advance Licence with AU Condition

Application Export Order

Bagis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Proprietorship
Export Product

Chemical and Allied Products

Group:

giIfe;gil:ue ofthe |1 5097490 |
CIF FCC: 132600
FOB Value: 11912000
FOB FCC: 160000

Decision: ~ The Committee considered the request of the firm and it was decided to ratify adhoc norms under Parg|
4.07 of HBP vol, I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. SL | Import items Qty.
R No. R
SODIUM SACCHARIN (PURE 20000 kg 1 SODIUM 20000 kg
DENTAL GRADE)(SODIUM SACCHARIN
SACCHARIN (PURE DENTAL
GRADE)

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 102/NC/3/MEET/Jun/202122/2

HQ File Number; |[HQRNORMAPPLY 00036023 AM22
RA File Number:[05AA04012032AM22
License Number: {0511002496

Date of
Authorisation 08-05-2021

Issued:

Office of Issue; |Office of the Additional Director General of Foreign Trade, CL.A Delhi
IEC: 0594041368

Name: SENTISS PHARMA PRIVATE LIMITED
Address: 212 ASHIRWAD COMMERCIAL COMPLEX,NEW DELHI,110016.
PIN: 110016

Type of License: |Advance Licence with AU Cendition
Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Private Limited

Export Product |y mical and Allied Products

Group:

C‘IF Value of the 1827600

License:

CIF FCC: 23999

FOB Value: 2054820

FOB FCC: 27600

Decision:  The Committes considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol, I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. Sl Import items Qty.
No.
Kombinil-DUO  Eye/Ear Drops S5mi | 1090910 |1 Dexamethasone Micronised PH | 5.564 kg
Vial(Kombinil- DUO Bye/Ear Drops 5ml | Vials EUR USP JP
Vial}

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 103/NC/3/MEET/Jun/202122/2

HQ File Number:|HQRNORMAPPLY00036028 AM22
RA File Number: |05AA04006619AM22
License Number: 0511002498

Date of
Authorisation 08-05-2021
Tssued:
Office of Issue: |Office of the Additional Director General of Foreign Trade, CLA Delhi

IEC: 2995002926

Name: SWATI MENTHOL AND ALLIED CHEMICALS LIMITED
Address: OPPOSITE AKASWANI MORADABAD,244%01.
PIN: 244901

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Products

Group:

C.IF Value of the 158392000

License: '

CIF FCC: 2079999

FOB Valye: 178084400

FOB FCC: 2392000

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. Sl [mport items Qty.
- | No.
TRANS ANETHOLE DOUBLE 155200kg | 1 ANETHOLE CONTAINING | 156782 kg
DISTILLED 99.6 PERCENT TO TRANS ANETHOLE 99
99.8 PERCENT(TRANS PERCENT
ANETHOLE DOUBLE DISTILLED
99.6 PERCENT TO 99.8 PERCENT)

RA concerned may take further necessary action as per above decision of NC.




110

Meeting No: ) Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 104/NC/3/MEET/Jun/202122/2

HQ File Number: HQRNORMAPPLY00036030AM22
RA File Number: |05AA04011572AM22
License Number: |0511002499

Date of
Authorisation 08-05-2021
Issued:
[Office of Issue:  |Office of the Additional Director General of Foreign Trade, CLA Delhi
IEC: 2995002926
Name: SWATI MENTHOI, AND ALLIED CHEMICALS LIMITED
Address: OPPOSITE AKASWANI ,MORADABAD,244%01.
PIN: 244901
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Manufacturer Exporter
ofExporter:
Exporter Type: {Public Limited
I(':‘.}:;g z;t Product Chemical and Allied Products
Silfel\fsa;“e of the 117825372
CIF FCC: 1547279
FOB Value: 132474245
FOB FCC: 1779372

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. 8. | Import items Qty.
' No,
(1,8 Cineole 99.5 - 99.7 Percent) 95999kg |1 Eucalyptol(Containing 1,8 96960 kg
Cineole 99 Percent)

RA concerned may take further necessary action as per above decision of NC.
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Mseeting No:

Date: 02/07/2021 Case No:

NC/3/MEET/Jun/202122/2 105/NC/3/MEET/lun/202122/2

HQ File Number:

HQRNORMAPPLY00036355AM22

RA File Number: |03 AA04007493AM22
License Number: |0311003675

Date of

Authorisation 09-05-2021

Tssued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0394035402

Name: ASTEC LIFESCIENCES LIMITED
Address: GODREJ ONE 3RD FLOOR PIROJSHANAGAR,MUMBALI400079.
PIN: 400079

Type of License: | Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

](5})1:(1))3; Product Chemical and Allied Products

EII; lﬁ“‘e ofthe ), 1657007

CIF FCC: 323795

FOB Value: 62748000

FOB FCC: 842820

Decision: Deferred for comments of TE.
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Mesting No: - Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 106/NC/3/MEET/lun/202122/2

HQ File Number: HQRNORMAPPLY00036920AM22
RA File Number: |09AA04002104AM22
License Number: 0911000798

Date of
Authorisation 10-05-2021
Issued:
Office of Issue: | Office of the Additional Director General of Foreign Trade, Hyderabad

IEC: 0900009501

Name: PORUS LABORATORIES PRIVATE LIMITED

Address: PLOT NO 402 AND 403, 4TH FL.LOOR, HYDERABAD,500033.

PIN: 500033

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products

Group:

C.IF Value of the 227493787

License:

CIF FCC: 2986523

FOB Value: 299210827

FOB FCC: 4018950

[Decision: The Commities considered the case as per agenda and it was decided to call for following information
from the firm: '

() Complete technical details as per Appendix 4E.
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Meeting No: ‘ . Case No:
NC/AMERT/un/202122/2 Date: 02/07/2021 107/NC/3/MEET/Tun/202122/2

HQ File Number; |HQRNORMAPPLY00036973 AM?22
RA File Number: [09AA 04001743 AM?22
License Number: [0911000802

Date of

Autherisation 10-05-2021

Issued:

Office of Issue: | Office of the Additional Director General of Foreign Trade, Hyderabad
IEC: 0988002833

Name: DR REDDYS LABORATORIES LIMITED

Address: H.NO. 8-2-337, BESIDE TV9 OFFICE, . HYDERABAD,500034.
PIN: 500034

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

g’:ggg Product | oy emical and Allied Products

Ellililue ofthe 1147625000

CIF FCC: 1500006

FOB Value: 312987800

FOB FCC: 3532593

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

’ Export Product Oty. SL Import items Qty.
No. .
Dezptomyecin for Injection 500mg/vial 200000 1 Daptomycin 110 kg
Numbers

RA concerned may take further necessary action as per above decision of NC.,
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 108/NC/3/MEET/Jury202122/2

HQ File Number: HQRNORMAPPLY00038101AM22
RA File Number: [04AA04001637AM22
License Number: |0411000790

Date of
Authorisation 11-05-2021
Issued:

Office of Issue: | Office of the Additional Director General of Foreign Trade, Chennai
1EC: AAYCS2093N

Name: SOLARA ACTIVE PHARMA SCIENCES LIMITED
Address: NO.201, DEVAVRATA SECTOR 17,,NAVI MUMBAIL400705.
PIN: 400705

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type:  |Public Limited

Export Product | 1ical and Allied Products

Group:

CIF Value of the 65537964

License:

CIF FCC: 860643

FOB Value: 103113250

FOB FCC: 1385000

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Parg)
4,07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. Sl Import items Qty.
No. ‘
IBUPROFEN USP (SODIUM | 100000 kg | 1 ACETYL CHLORIDE 58,800 kg
?g%}h CAL AND A&?IIEJEE) 2 SODIUM METAL 21,900 kg
PRODUCTS) 3 MONOCHLORO ACETIC ACID 91,900 kg
4 ISOPROPYL ALCOHOL 25,000 kg
5 ISO PROPYL ALCOHOL 25,000 kg
6 SODIUM DICHROMATE 63,000 kg

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: ) Case No:
NC/3/MEET/lun/202122/2 Date: 02/07/2021 109/NC/3/MEET/Iun/202122/2

HQ File Number:|JHQRNORMAPPLY00038106AM22
RA File Number: {04AAQ04001707AM?22
License Number: [0411000791

Date of
Authorisation 11-05-2021
Issued:
Office of Issue: |Office of the Additional Director General of Foreign Trade, Chennai

IEC: AAYCS2093N

Name: SOLARA ACTIVE PHARMA SCIENCES LIMITED
Address: NO.201, DEVAVRATA SECTOR 17, NAVI MUMBALA400705.
PIN: 400705

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Products

Group:

C.IF Value of the 65537964

License:

CIF FCC: 860643

FOB Value: 103113250

FOB FCC: 1385000

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Parg
4.07 of HBP vol. 1 as per details given below or as applied by the firm, whichever is less:

Export Product Qty. S1. lmport items Qty.
No.
IBUPROFEN USP (SODIUM METAL | 100000%kg |1 ACETYI, CHLORIDE 58,800 kg
ROUTE){CHEMICAL AND ALLIED 2 SODIUM METAL 21,900 kg
PRODUCTS) 3 MONOCHLORO ACETIC 91,900 ke
ACID
4 SO PROPYL ALCOHOL 25,000 kg
5 ISO PROPYL, ALCOHOL 25,000 ke
SODIUM DICHROMATE 63,000 kg

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:

NC/3/MEET/Jun/202122/2

Cage No:

Date: 02/07/2021 110/NC/3/MEET/Tun/202122/2

HQ File Number:

HQRNORMAPPLYO00038567AM22

RA File Number: |34 AA04001263AM22

License Number: |3411000565

Date of

Authorisation 11-05-2021

Issued:

Office of Issue: |Office of the Joint Director General of Foreign Trade, Vadodara
[EC: 3416902521

Name: ALEOR DERMACEUTICALS LIMITED
Address: STH FLOOR ADMINISTRATIVE BUILDING,VADODARA,390003,
PIN: 390003

Type of License: | Advance Licence with AU Condition
Application Export Order

Basis:

Status - Manufacturer Exporter

ofExporter:

Exporter Type: {Public Limited

i:gg;t Product Chemical and Allied Preducts

Eilfe:;;l;.le of the 1063561

CIF FCC: 53024

FOB Value: 34260103

FOB FCC: 468995

Decision:  The Committee considered the case as per agenda and it was decided to ratify adhoc norms as applied

for in this Advance Authorization by the firm.

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 111/NC/3/MEET/Jun/202122/2

HQ File Number:|HQRNORMAPPLY 00037741 AM22

RA File Number:|34AA04000586 AM22

License Number: |3411000551

Date of

Authorisation 11-05-2021

Issued: .

Office of Issue:  [Office of the Joint Director General of F oreign Trade, Vadodara
IEC: 3405004454

Name: Shree Ganesh Remedies Limited

Address: PLOT NO.6611 & 6012, ANKLESHWAR,393002,
PIN: 393002

Type of License: | Advance Licence with AU Condition

Application Export Crder

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type:  [Public Limited

Export Product Chemical and Allied Products

Group:

ffelia;“e ofthe |5 074115
CIF FCC: 760001
FOB Value; 89519976
FOB FCC: 1202417

Decision: ~ The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol, I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. Sl Import items Qty.

. : | No. :
DI METHYL AMINO PROPYL ! 166567 kg | 1 1-BROMO- 3-CHLORO | 1,20,000 kg
CHLORIDE HYDROCHLORIDE- PROPANE
65 percent SOLUTION IN WATER
{{DMPC-65percent)

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: . Case No:
NC//MEET/Tun/202122/2 Date: 02/07/2021 112/NC/3/MEET/Jun/202122/2

HQ File Number:[HOQRNORMAPPLY 00038818AM22
RA File Number:|03AA04005126AM22
Licenss Number: |0311003736

Date of
Authorisation 12-05-2021
Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai
IEC: (1391172867

Name: MACLEODS PHARMACEUTICALS LIMITED
Address: 304,ATLANTA ARCADE, MUMBAILA400059.
PIN: 400059

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

Export Product |y . ical and Allied Products

Group:

C‘IF Value of the 304265787

License:

CIF FCC: 3995611

FOB Value: 687971604

FOB ICC: 9240720
[Decision: The Committee considered the case as per agenda and it was decided to call for following information
from the firm: :

(i) DML.

(ii) Complete technical details as per Appendix 4K.
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Meeting No: . Case No:
NC/3/MEET/Tun/202122/2 Date: 02/07/2021 113/NC/A/MEET/Iun/202122/2

HQ File Number:|HQRNORMAPPLY00039055AM?22
RA File Number: [05AA 04009662 AM22
License Number: |0511002560

Date of
Authorisation 12-05-2021
Issued:
Office of Issue: | Office of the Additional Director General of Fbreigﬁ-:Fi*ade, CLA Delhi

1IEC: 0506086003

Name: EAST AFRICAN INDIA OVERSEAS _
Address: C-30 IST FLOCR VISHAL ENCLAVE,NEW DELHIL,110027.
PIN: 110027
Type of License: [Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExporter:
Exporter Type: [Partnership
Bxport Product Chemical and Allied Products
Group:
C‘IF Value of the 4755600
License:
CIF FCC: 62450
FOB Value: 6162104
FOB FCC: 82768
Decision: The Committee considered the case as per agenda and it was decided to call for following information
from the firm;
® DML.

(i) Complete technical details as per Appendix 4E.




TOffice of Issue: | Office of the Additional Director General of Foreign Trade, Mumbai

Group:

I(filfen\/se;l}w of the 4750000

CIF FCC: 50167

FOB Value: 5301075
[roB FCC: 72567
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Meeting No: ) Case No: -
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 | 14/NC/3/MEET/Jun/202122/2

HQ File Number: HQRNORMAPPLY00039153AM22
RA File Number:|03AA04003451 AM22 '
License Number: {0311003745

Date of
Authorisation 12-05-2021
Issued:

IEC: 0393012563

Name: BELCHEM INDUSTRIES INDIA PVT LTD

Address: 69A, NETIVALI VILLAGE, CHAKKI NAKA, THANE,421306.
PIN: 421306

Type of License: [Advance Licence with AU Condition

Application Export Order

Bagis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Privaie Limited

Export Product Chemical and Allied Products

Decision:  The Cominittee considered the case as per agenda and taking cue from earlier decision for.same export
product in Meeting No. 6/82-ALC4/2018 dt. 26.07.2018 against advance authorization No. 0310814264 dated
27.06.2017, it was decided to ratify norms under Para 4.07 of HBP Vol. T as per details given below or as applied by
the firm, whichever is less:

Export Product Qty SL | Import Items Qty
No.
1,3ADIMETHYLOL- 55-| lkg | L 5,5 DIMETHYL HYDANTOIN ASSAY 99 0.382 kg
DIMETHYL HYDANTOIN Percentage MIN COLOUR PURE WHITE
(DMDM HYDANTOIN :
52Percentage-
55Percentage) ASSAY
55Percentage MAX
BELGUARD DMDMH

RA may take appropriate action as per the decision of Norms Cominittee.
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Meeting No:

NC/3/MEET/Jun/202122/2 Date: 02/07/2021

Case No:
115/NC/3/MEET/Jun/202122/2

HQ File Number:|[HQRNORMAPPLY(0039519AM?22

RA File Number: |03AA04014065AM22

License Number: {0311003756

Date of
Authorisation  |12-05-2021
Tssued:

Office of Issue: | Office of the Additional Director General of Foreign Trade, Mumbai

IEC: 0305008285 SR e e
Name; FINE ORGANIC INDUSTRIES LIMITED

Address: FINE HOUSE ANANDJI STREET OFF,MUMBAL400077.

PIN: 400077

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter;

Exporter Type:  |Public Limited

Export Product Chemical and Allied Products
Group:

C.IF Value of the 19867204

License:

CIF FCC: 265781

FOB Value: 39447000

FORB FCC: 540000

the firm, whichever is less:

Decision: ~ The Committee considered the case as per agenda and taling cue from earlier decision for same export
product in Meeting No. 1/82-ALC4/2018 dt. 01.05.2018 against advance authotization No. 0310813901 dated
12.06.2017, it was decided to ratify norms under Para 4.07 of HBP Vol. I as per details given below or as applied by

Export product OQty. 31, Import items Qty.
No.

SODIUM STEARYL LACTYLATE lkg L LACTIC ACID 0.440 kg
2 STEARIC ACID 0.700 kg

RA may take appropriate action as per the decision of Norms Committee,
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Meeting No: . Case No:
NC/3/MEET/Fun/202122/2 Date: 02/07/2021 116/NC/3/MEET/Jun/202122/2

HQ File Number: |[HQRNORMAPPLY (0040347 AM22
RA File Number:|52AA04002514AM22
License Number: |5211000732

Date of
Authorisation 13-05-2021
Issued:
7 Office of Issue; |Qffice of the Joint Director General of Foreign Trade, Surat
iEC: 0888000782
Name: SIDMAK LABORATORIES (INDIA) PRIVATE LIMITED
Address: NATIONAL HIGHWAY NO. 8,,VALSAID,396001.
PIN: 396001
Type of License: | Advance Licence with AU Condition
Application Export Order
Basis:
Status Manufacturer Exporter
ofBxporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products
Group:

C.IF Value of the 50499087

License:

CIF FCC: 675573

FOB Value: 68191200

FOB FCC; 933486

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4 (7 of HIBP vol. [ as per details given below or as applied by the firm, whichever is less:

Export Product Qty. Sl | Import items Qty.
No.

Minocycline Hydrochloride Capsules / | 5400000 1 Minocycline 594.70 kg
Tablets 100 mg ( Bach Capsule/Tablet | Numbers Hydrochloride
contains Minocycline 160mg.
(Equivalent to Minocycline
Hydrochloride 107.97mg.)
Pharmaceutica! Formulations / Standard
Grade) (Equivalent to 583.038Kg of
bulk drug))

RA concerned may take further necessaiy action as per above decision of NC,
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Meeting No: ) Case No:
NC/3/MEET/Iun/202122/2 Date: 02/07/2021 117/NC/3/MEET/ Jun/202122/2

HQ File Number:|JHQRNORMAPPLY0Q0040838AM22
RA File Number: |08AAG4012847AM?21

License Number: |[0811001489

Date of
Authorisation 14-05-2021
Issued:

[0ffice of Issue:  |Office of the Additional Director Geeneral of Foreign Trade, Ahmedabad
IEC: 0800009240

Name: ASCENT FINECHEM PRIVATE LIMITED

Address: i1, GROUND FLOOR,SURYARATH, AHMEDABAD.,,380006.
PIN: 380006

Type of License: | Advance Licence with AU Condition

Application Export Qrder

Basis:

Status Merchant Cum Manufacturer Exporter

of Exporter:

Exporter Type:  [Private Limited

Export Product Chemical and Allied Products

Group:

ffe:lgzlue ofthe |5 506792
CIF FCC: 702432
FOB Value: 65745000
FOB FCC: 900000

Decision:  The Committee considered the case as per agenda and taking cue from earlier decision for same export
product in Meeting No. 4/82-ALC4/2019 dt. 19.07.2019 against advance authorization No. 0810142416 dated
18.04.2018, it was decided to ratify norms under Para 4.07 of HBP Vol. Tas per details given below or as applied by
the firm, whichever is less:

Export product Qty. Sl | Import items Qty.
No.

N-(3-AMINOPROPYL) IMIDAZOLE | 1kg |1 IMIDAZOQLE 0.68 kg
2 SODIUM METHOXIDE POWDER | 1.00kg
3 ACRYLONITRILE 0.466 kg

RA may take appropriate action as per the decision of Norms Committee.




124

Meeting No: ) Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 118/NC/3/MEET/Fun/202122/2

HQ File Numbet:|HQRNORMAPPLY00042233AM22
RA File Number:|03AA04013716AM22
License Number: |0311003840

Date of
Authorisation 17-05-2021
Tssued:
7777 N Office of Issue: | Office of the Additional Director General of Foreign Trade, Mumbai
[EC: 0392011930
Name: MILAN LABORATORIES (INDIA) PREVATE LIMITED
Address: 303/304, 3RD FLOOR, ODYSSEY IT PARK, MUMBAIL400604.
PIN: 400604
Type of License: | Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExporter:
Exporter Type: |Private Limited
g?gg;t Product Chemical and Allied Products
Ellfelzlue ofthe 65798911
CIF FCC: 840119
FOR Value: 97206886
FOB FCC: 1330689
Decision: The Committee considered the case as per agenda and it was decided to call for following information
from the firm:
()] DML.

@iy - Working.
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Meeting No: . Case No:
NC/3/MEET/fun/202122/2 Date: 02/07/2021 119/NC/3/MEET/Jun/202122/2

HQ File Number;|JHQRNORMAPPIL Y00042259AM22
RA File Number: [05AAG4014260AM22
License Number: |0511002634

Date of
Authorisation 17-05-2021
Issued:
Office of Tssue: | Office of the Additional Director General of F oreign Trade, CLA Delhi

IEC: 0501049185

Name: RAJEEY MUKUL
Address: 913, D-MALL, D-1, WAZIRPUR,PLACE, PITAMPURA, DELHI, 110034,
PIN: 110034

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExpotter:

Exporter Type: |Proprietarship

Export Product Chemical and Allied Products

Group:

C.IF Value of the 1973400

License:

CIF FCC: 26400

FOB Value: 7480320

FOB FCC: 102400
[Decision: The Committee considered the case as per agenda and it was decided to call for following information|
from the firm;

(i) DML showing approved composition.
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Meeting No:

NC/3/MEET/hun/202122/2

Case No;
120/NC/3/MEET/Iun/202122/2

Date: 02/07/2021

HQ File Number:

HOQRNORMAPPLY00042783AM22

RA File Number:

05AA04014267AM22 i

License Number:

0511002664

Date of
Authorisation
Issued:

17-05-2021

Office of Issue:

Office of the Additional Director (feneral of Foreign Trade, CLA Delhi

IEC:

2901000011

Name: HIMALAYAN PRODUCTS AND INDUSTRIES CORPORATION PRIVATE LIMITED
Address: SHARDA BUILDING,NAINITAL,263126.
PIN: 263126

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter
ofExporter:

Exporter Type:

Private Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

. 5912725
License:
CIF FCC: 79100
FOB Value: 6681153
FOB FCC: 91460
Decision:  The Committee considered the case as per agenda and it was decided to call for following information
from the firm:

9% content of active ingredient (a.i.) ip import and export item.
COA of import items from foreign supplier.
Complete technical details as per Appendix 41, ‘

(i)
(i)
(iih)
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No:

[21/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLY (00044775AM22

RA File Number: {03AAQ4007907 AM22

License Number: 0311003867

Date of

Authorisation 17-05-2021

Tssued:

Office of Issue: | Office of the Additional Director General of Foreign Trade, Mumbai

IEC: 0388201142

Name: ETERNIS FINE CHEMICALS LIMITED

Address; 1004,PENINSULA TOWER, 10TH FLOOR,LOWER PAREL WEST,400013.
PIN: 400013

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter
ofExporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Products
Group:

C.IFVaIueofthe 161952000

License:

CIF FCC: 2166581

FOB Value: 231040000

FOB FCC: 3162765

Decision:  Deferred for comments of TE.
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

| Date: 02/07/2021 122/NC/3/MEET/Tun/202122/2

HQ File Number: HQRNORMAPPLY00045261 AM22
RA File Number:|09AA04006940AM21
License Number: | 0911000856
Date of
Authorisation 18-05-2021
Issued:
- Toffice of Issue:  |Office of the Additional Director General of Foreign Trade, Hyderabad
IEC: 0990002110
Name: GLAND PHARMA LIMITED
Address: Part of Plot No.11 & 87, Sy No.119 to 140, 258, 275 to 280, HYDERABAD,502307.
PIN; 302307

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type:  |Public Limited

Export Product Chemical and Allied Products
Group:

C_IF Value of the 912663285

License:

CIF FCC: 11985072

FOB Value: 1035636442

FOB FCC: 13910496

Decision:  The Commiitee considered the request of the firm and it was decided to ratify adhoc norms under Parg
4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. Sl Lmport items Qty.

: No.
Low Molecular Weight Heaprin | 4143333 1 Heparin Sodium 329.25 kg
Enoxeparin  Sodium  Injection USP, Numbers | 2 Barrel Syringes Net to Net
40mg in 0.4ml Pre-filled 3 Plunger Stoppers Net to Net
Syringe{Composition  per  syringe, 4 Plunger Rods Net to Net
Enoxaparin Sodium USP 40mg, Water 5 Preventis ~Needle Net to Net
for Injection USP Shielding System
q.s. to 0.4ml}

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 123/NC/3/MEET/Jun/202122/2

HQ File Number:[HQRNORMAPPLY 00045271 AM?22
RA File Number: |03AA04014847AM?22
License Number: [0311003884

Date of
Authorisation 18-05-2021
Issued:

Office of Issue: |Office of the Additional Director General of F oreign Trade, Mumbai

IEC: 0308073908 '

Name: RUMIT LIFE CARE
Address: 406 KALIANDAS UDYOG BHAVAN, MUMBAL400025.
PIN: 400025

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis:

Status Merchant Exporter

ofExporter:

Exporter Type:  |Partnership

Export Product J e ical and Allied Products
Group:

C'IF Velue of the 1599150

License:

CIF FCC; 21393

FOB Value: 1798000

FOB FCC: 24613

[Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. I as per details given helow or as applied by the firm, whichever is less:

Export Product Qty. Sl Import items Qty. .
: No.
Prednisolone  Acetate (Net Content | 55kg | 1 Prednisolone 49.5kg
Prednisolone  IP/BP/EP/USP = 50
kgs){Prednisolone Acetate (Net Content
Prednisolone IP/BP/EP/USP = 50 kgs))

RA concerned may take further necessary action as per above decision of NC,
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Meeting No:
NC/3/MEET/Jun/202122/2

Date: (2/07/2021

Case No:
124/NC/AMEET/Jun/202122/2

HQ File Number: HQRNORMAPPLY00045345AM22

RA File Number:|30AA04001247AM22

License Number: |3011000633

Date of

Issued:

Authorisation 18-05-2021

Office of Issue: |Office of the Additional Director General of Foreign Trade, Ludhiana

from the firm:

0

Complete technical details as per Appendix 4E.

IEC: 2299000038

Name: SAURAY CHEMICALS LIMITED

Address: PLOT NO. 370, IND, AREA PHASE 2,PANCHKULA,134109.
PIN: 134109

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter.

Exporter Type: |Public Limited

g’;ﬁﬁ; Product e emical and Allied Products

Effelf“e ofthe 1159050660

CIF FCC: 1740400

FOB Value: 530334000

FOB FCC: 7320000

Decision: The Committee considered the case as per agenda and it was decided to call for following information
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Meeting No: . Case No:
NC/3/MEET/ Jun/202122/2 Date: 02/07/2021 125/NC/3/MEET/Fun/202122/2

HQ File Number: |HQRNORMAPPLY 00044864 AM22
RA File Number: |03AA04006521 AM22
License Number: [0311003871

Date of
Authorisation 18-05-2021
Issued: .
Office of Issue:  |Office of the Additional Director General of Foreign Trade, Mumbaj

IEC: 0388033771

Name: ORIENTAL AROMATICS LIMITED
Address: 133 JEHANGIR BUIDING 2 ND FLOOR,MUMBAL400001,
PIN; 400001

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis:

Status [Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Products

Group:

C.IF Value of the 20969620

License:

CIF FCC: 275372

FOB Value: 30936150

FOB FCC: 415529

Decision:  The Committee considered the case as per agenda and taking cue from earlier decision for same export
product in Meeting No. NC/3/MEET/Jan/202021/4 dt. 12.02.2021 against advance authorization No. 0310827769
dated 18.03.2019, it was decided to ratify norms under Para 4.07 of HBP Vol. I as per details given below or as|

applied by the firm, whichever is less:

Export product Qty. Sl | Imporl items Qty.
No.
Allyl Heptoate AB15013 1keg |1 Heptanoic Acid 0.800 kg
: 2 Allyl Alcohol 0.380 kg

RA may take appropriate action as per the decision of Norms Committee.
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Mesting No: ) Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 126/NC/3/MERT/Tun/202122/2

HQ File Number:|HQRNORMAPPLY00045089AM22
RA File Number: |08AA04003764AM22
License Number: |[0811001516

Date of
Authorisation 18-05-2021
Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, Ahmedabad

IEC: ABC(CS3380H

Name: - SAGA LIFESCIENCES LIMITED
Address: SURVEY NO198/2 & 198/3, TALUKA SANAND AHMEDABAD,382210.
PIN: 382210

Type of License: [Advance Licence with AU Condition
Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
of Exporter:

Exporter Type:  |Public Limited

Export Product Chemical and Allied Products

Group:

C_IF Value of the 1677700

License:

CIF FCC: 49200

FOB Value: 16894419

FOB FCC: 231272

[Decision:  The Committee consicered the request of the firm and it was decided to ratify adhoc norms under Para)
4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. 81, | Import items Oty.
No. :
Diosmin and Hesperidin Tablets 500 2181818 1 DIOSMIN PLUS 1112.727 kg
mg (1091 KGS) (Diosmin and | Tablets HESPERIDIN (9:1)
Hesperidin Tablets 500 mg (1091
KGS))

RA concerned tay take further necessary action as per above decision of NC.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No:
127/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLY00045106 AM22

RA File Number; [31 AA04000589AM?22

License Number: 3111000338

Date of

Authorisation 18-05-2021

Issued:

Office of Tgsue: | Office of the Joint Director General of Foreign Trade, Pune
[EC: 0307052001

Name: DEEPAK NOVOCHEM TECHNCLOGIES LIMITED
Address; OFFICE NO.515, 5th FLOOR,CITY PQINT,PUNE,411001.
PIN; 411001

Type of License: [Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: [Public Limited

iﬁg S;t Produet Chemical and Allied Products

filfe:g;l:ue of the 87160359

CIF FCC: 1175460

FOB Value: 239085000

FOB FCC: 3300000

Decision:  The Committee considered the case as per agenda and taking cue from earlier decision for same export
product in Meeting No. 7/AM21 dt. 24.12.2020 against advance authorization No. 3110067177 dated
26.09.2018, it was decided to ratify norms under Para 4.07 of HBP Vol. I as per details given below or as applied by

the firm, whichever is less;

Export product Qty. | SI. | Import items Qty.
No.
DNOVO BP818 (Tetra Methyl Bisphenol F) lkg |1 2,6 xylenol 1.06 kg

RA may take appropriate action as per the decision of Norms Committee.
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 128/NC/3/MEET/Tun/202122/2

HQRNORMAPPLY00046217AM22

HQ File Number:

RA File Number: [03AA04004940AM22

License Number: |0311003936

Date of

Authorisation 19-05-2021

Issued:

Office of Issue: | Office of the Additional Director General of Foreign Trade, Mumbai

IEC: 0395047803

Name: BLUE JET HEALTHCARE PRIVATE LIMITED

Address: UNIT T: 3/2,MILE STONE,KALYAN MURBAD RD..SHAHAD,
MAHARASHTRA 421103,

PIN: 421103

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

Licenso: 504114000

CIF FCC: 6744000

FOB Value: 876600000

FOB FCC: 12000009

Decision:  The Committee considered the case as per agenda and it was decided to ratify adhoc norms as applied

for in this Advance Authorization by the firm.

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 129/NC/3/MEET/Jun/202122/2

HQ File Number:| HQRNORMAPPLY 00045786 AM22
RA File Number: [09A A04002514AM22
License Number: |91 1000808

Date of
Authorisation 19-05-2021
Issued:

Office of Issue:  |Office of the Additional Director General of Foreign Trade, Hyderabad
IEC: 0912003707

Name: HONOUR LAB LIMITED
Address: H.NO.8-3-166/7/1, HETERO HOUSE, HYDERABAD,500018.
PIN: 500018

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Bxporter Type: |Public Limited

Export Product Chemical and Allied Products

Group:

C-IF Value of the 94802400

License:

CIF FCC: 1268259

FOB Value: 123243120

FOB FCC: 1687106

Decision:  The Committee considered the case as per agenda and it was decided to call for following information
from the firm:

(i) COA of import item from foreign supplier.
(ii) COA of export item.
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gé:;ﬁ;;%mn/zomz/z Date: 02/07/2021 fSanng’é/MEETIJm/ZOZl22/2
HQ File Number:|JHQRNORMAPPLY(00045803AM22

RA File Number: |03AAQ04010339AM22

License Number; |0311003911

Date of

Authorisation 19-05-2021

Issued:

Office of [ssue:  |Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0393041620

Name: SANDHYA ORGANIC CHEMICALS PRIVATE LIMITED
Address: UNIT 1 PLOT NO 808 A 2 [TI PHASE,VAPI,396195.

PIN: 396195

Type of License: | Advance Licence with AU Conditien

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

gﬁgi;t Product Chemical and Allied Products

ffelaelue of the 131948000

CIF FCC: 427397

FOB Value: 38097990

FOB FCC: 521333

Decision:  The Committee considered the case as per agenda and taking cue from earlier decision for same export
product in Meeting No. 6/82-ALC4/2020 dated 13.11.2020 against advance authorization No. 0310831560 dt,
16.09.2019, it was decided to ratify norms under Para 4.07 of HBP Vol I as per details given below or as applied by
the firm, whichever is less:

Export Product Qty. 81, | Import items Qty.
Nao.
DI PHENYL ISODECYL | 1kg 1 PHENOL 0.557 kg
PHOSPHITE (DPDT) 2 ISODECYL ALCOHOL 0.419 kg
3 YELLOW PHOSPHROUS | 0.087 kg

RA may take appropriate action as per the decision of Norms Committee.
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Meeting No: . . Case No:
NC/3/MEET/lun/202122/2 Date: 02/47/2021 ... |[131/NC/3/MEET/Iun/202122/2

e

HQ File Number; {HQRNORMAPPLYJ0045861 AM22
RA File Number: [03AA04011976 AM?22
License Number: 0311003916

Date of
Authorisation 19-05-2021
Issued:
Office of Issue:  |Office of the Additional Director General of Foreign Trade, Mumbai

IEC: 0308073908

Name: RUMIT LIFE CARE

Address: 406 KALIANDAS UDYOG BHAVAN, MUMBAL400025,
PIN: 400025

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Exporter

ofExporter:

Exporter Type: |Partnership

Export Product Chemical and Allied Products

Group.

I(il;;/szi:ue of the 6597300
CIF FCC: 86635
FOB Value: 7586900
FOB FCC; 101905

Decision:  The Committee considered the case as per agenda and it was decided to ratify adhoc norms as applied
for in this Advance Authorization by the {irm.
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Meeting Na: ) Case No:
[Ne3MEET 20212272 Date: 02/07/2021 132/NC/3/MEET/Jun/202122/2

HQ File Number: |[HQRNORMAPPLY 00046025 AM22
RA File Number: |34AA04001602AM22 '
License Number: |3411000602

Date of
Authorisation 19-05-2021
Issued:
“[office of Issue: | Office of the Joint Director General of Foreign Trade, Vadodara
IEC: 3403000061
Name: AMI LIFE SCIENCES PRIVATE LIMITED
Address: 2ND FLOOR, PRESTIGE PLAZA, 40 URMI SOCIETY,,VADODARA,390020.
PIN: 390020
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
|ofExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products

Group:

CIF FCC: 87000
FOB Value: - 9072137
FOB FCC: 124190

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
1,07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. Sl. Import items Qty.
TADALAFIL 1079 kg 1 D-TRYPTOPHAN 1094.106 kg

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: . Case No:
NC/3/MEET/Iun/202122/2 Pate: 02/0712021 133/NC/3/MEET/Jun/202122/2

HQ File Number: |JHQRNORMAPPLY 00046134 AM22
RA File Number:|13AA04002353AM22
License Number: | 1311000341

Date of -
Authorisation 19-05-2021
Issued:

|Office of Issue: Office of the Joint Director Generzal of Foreig-ih-Tradé; Jaipur -
IEC: 1311020071
Name: SHIVAM ADDITIVES PRIVATE LIMITED
Address: 107, HANUMANGARH JUNCTION,335512.
PIN: 335512
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter -
ofExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products

Group:

Eirfe:szl:”e ofthe 15070000
CIF FCC: 469163
FOB Value: 39447000
FOB FCC: 540000

Decision:  The Commitiee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less;

I_Export Product Qty. SL | Import items Qty.
. Nao. :
AZODICARBONAMIDE BLOWING | 200000kg | 1 AZODICARBONAMIDE 201000 kg
AGENT), PURITY MINIMUM 99.50 CRUDE PURITY
PERCENT, PARTICLE SIZE 4.5 TO MINIMUM 97 PERCENT
5.5 PERCENT MICRON PARTICLE SIZE 13 TO 15
PERCENT MICRON

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:

Date: 02/07/2021 Case No:

NC/3/MEET/Iun/202122/2 134/NC/3/MEET/Fun/202122/2

HQ File Number:

HQRNORMAPPLY00046569AM22

RA File Number: [08AA04010958 AM21

License Number; j0811001148

Date of

Authorisation 20-05-2021

Issued:

Office of Issue: | Office of the Additional Director General of Foreign Trade, Ahmedabad
IEC: 0899003486

Name: SWISS PARENTERALS LIMITED

Address: OFFICE No. 62, 6th FLOOR, TITANIUM,AHMEDABAD,380015.
PIN: 380015

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type:  |Public Limited

g?gg;t Product Chemical and Allied Products

Ellfelgue ofthe |1, 152629

CIF FCC: 164893

FORB Value: 13849262

FOB FCC: 192350
[Decision:  The Committee considered the case as per agenda and it was decided to call for following information
from the firm:

0 DML.
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Meeting No: - Case No:
NC/3/MEET/lun/202122/2 Date: 02/07/2021 ‘ 135/NC/3/MEET/Jun/202122/2

HQ File Number: HQRNORMAPPLY 00046861 AM22
RA File Number: [05AA04016543AM?22
License Number: 0511002719

Date of
Authorisation 20-05-2021

Issued: _
Office of Issue: | Office'of the Additional Director General of Forcign Trade, CLA Delhi
IEC: 0362072823 _

Name: SUN PHARMACEUTICAL INDUSTRIES LIMITED

Address: SPARC,VADODARA,390012.

PIN: 390012

Type of License: | Advance Licence with AU Condition
Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Products
Group:

C.IF Value of the 16196667

License:

CIF FCC: 216677

FOB Value: 20849025

FOB FCC: 285407

Decision:  The Committee considered the case as per agenda and it was decided to call for following information
from the firm: :

(] Complete technical details as per Appendix 4E,
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Meeting No: i Case No:
NC/3/MEET/Tun/202122/2 Date: 02/07/2021 136/NC/3/MEET/Jun/202122/2

HQ File Number: HQRNORMAPPLYQ0046883AM22
RA File Number: [09AA04006941 AM21
License Number: 0911000880

Date of
-} Authorisation 20-05-2021
Issued:

TOffice of Issne:  |Office of the Additional Director General of Foreign Trade, Hyderabad
TEC: 0990002110

Name: GLAND PHARMA LIMITED

Address: Part of Plot No.11 & 87, Sy No.119 to 140, 258, 275 to 280, HYDERABAD,502307.
PIN: 502307

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

Export Product |~ o ical and Allied Products

Group:

Efex:ue of the |41 7663285
CIF FCC: 12209542
FOB Value: 1035636442
FOB FCC: 14177090

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4,07 of HBP vol. I as per details given below or as applied by the firm, whichever is less!

rExport Product Qty. 81, | Import items Qty.
‘ No.

Low Molecular Weight Heaprin | 4143333 1 Heparin Sodium 329.25 kg
Enoxaparin Sodium Injection USP Numbers | 2 Barrel Syringes Net to Net
40mg in 0.4ml Pre-filled 3 Plunger Stoppers Net to Net
Syringe(Compasition  per  syringe, 4 Plunger Rods Net to Net
Enoxaparin Sodium USP 40mg, Water 3 Preventis Needle Net to Net
for Injection USP g.s. to 0.4ml) Shielding System

RA concerned may take further necessary action as pet above decision of NC.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No;
137/NC/3/MEET/Jun/202122/2

HQ File Number: HQRNORMAPPLYOOO469OOAM22

RA File Number: |09AA04002898AM?22

License Number: [0911000881

Date of

Authorisation 20-05-2021

Issued:

|Office of Issue: Office of the Additional Director General of F o}eign Trads, Hyderabad

IEC: 0906004624

Name: NASENSE LABS PRIVATE LIMITED

Address; PLOT NO. 24 & 25, 5.V.CO-OPERATIVE,HYDERABAD, 500055,
PIN: 500055

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: [Private Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 77591000
CIF FCC: 1038006
FOB Value: 90991666
FOB FCC: 1245608

Decision: Deferred for comments of TE.
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Meeting No: . Case No:’
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 138/NC/3/MEET/Tun/202122/2

HQ File Number:|HQRNORMAPPLY 00046955AM22
RA File Number:|09AAQ4007005AM21
License Number: 0911000882

Date of
Authorisation 20-035-2021
_ Issued:

Office of Issue: |Office of the Additional Director General of Forsign Trade, Hyderabad
IEC: (0990002110

Name: GLAND PHARMA LIMITED
Address: Part of Plot No.11 & 87, Sy No.119 to 140, 258, 275 to 280, HYDERABAD,502307.
PIN: 502307

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Products

Group:

C‘IF Value of the 1007702716

License:

CIF FCC: 13480972

FOB Value: 1145606625

FOB FCC: 15682560

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. | as per details given below ot as applied by the firm, whichever is less:

Export Product Qty. S| Import items Qty.

‘ No. : )
Low Molecular Weight Heaprin | 2550000 1 Heparin Sodium 405.27 kg
Enoxaparin  Sodium Injection USP Numbers | 2 Barrel Syringes Net to Net
80mg in 0.8ml Pre-filled 3 Plunger Stoppers Net to Net
Syringe(Composition  per  syringe, 4 Plunger Rods Net to Net
Enoxaparin Sodinm USP 80mg, Water 5 Preventis Needle Net to Net
for Injection USP g.s. to 0.8ml) Shielding System

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: Date: 02/07/2021 Case No:

NC/3/MEET/Fun/202122/2 139/NC/3/MEET/Iun/202122/2

HQ File Number:|[ HQRNORMAPPL Y 00047439 AM?22

RA File Number: J09A A04002239AM22

License Number: [091 1000889

Date of
Authorisation 21-05-2021
Tssued:

Office of Issue: |Office of the Additional Director General of F oreign Trade, Hyderabad

IEC: 0903012634

Name: SRIAM LABS PRIVATE LIMITED
Address: SURVEY NO 505,PADAMATI SOMARAM ROAD,BIBINAGAR,508126.
PIN: 508126

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products

Group:

C.IF Value of the 73170800

License:

CIF FCC: 978873

FOB Value: 175000000

FOB FCC: 2395619

4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Decision:  The Committes considered the request of the firm and it was decided to ratify adhoc norms under Para

Export Product Qty, SI. | Import items Qty. —‘
. . No. :
(1S, 4R)-4-Amino-2- cyclopentene-1- | 25000kg | 1 2-Azabicylo [2.2.1] hept- | 33425.00 ke
methanol D{-) tartarate (AAT) S-en-3-one (Vince lactam)
2 Sodium borohydride 5350.00 kg
3 [ D () tartaric acid 22,500.00 kg

RA concerned may teke further necessary action as per above decision of NC.
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from the firm:

I;J/lgf;nr\fé]\a]%uunfzoz122/2 Date: 02/07/2021 fjngI\é‘;s /MEET/Iun/202122/2
HQ File Number: HQRNORMAPPLYOOO47869AM22

RA File Number: | 13AA04001740AM22

License Number: | 1311000350

Date of

Authorisation  |21-05-2021

Issued:

Office of [ssue: |Office of the Joint Director General of Foreign Trade, Jaipur
IEC: 1312021292

Name: MEDNEXT BIOTECH LIMITED

Address: 18T FLOOR 30 MAHAVEER NAGAR,UDAIPUR,3 13001.
PIN: 313001

Type of License: |Advance Licence with AU Conditien

Apnlication Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type:  |Public Limited

g?gﬁ;t: Product Chemical and Allied Products

(lelfeliue of the 11933375

CIF FCC: 16500

FOB Value: 2128071

TOB FCC: 29131

Decision: The Committee considered the case as per agenda and it was decided to call for following information

] DML for each export product showing Approved Composition.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No:
141/NC/3/MEET/Jun/202122/2

HQ File Number:;

HORNORMAPPLY 00047898 AM22

RA File Number: |07AAQ4004515AM22
License Number: [0711001152
Date of
Authorisation 21-05-2021
Issued:;
loffice of Issue: |Office of the Additioral Director General of Foreign Trade, Bengaluru
IEC: 0705001083
Name;: TADIMETY AROMATICS PRIVATE LIMITED
Address:; 19/20,1 FLR,3RD MAIN,HAVANOOR EXTN,BENGALURU,560073.
PIN: 560073

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter
ofExporter:

Exporter Type: [Private Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 29029000
CIF FCC: 388347
FOB Value: 69599118
FOB FCC: 952760

Decision: Deferred for comments of TE.
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gg;ﬂ;&glag%/mmzozuz/z Date: 02/07/2021 fjngNc(/)é/MEET/Junfzoz122/2
HQ File Number: HQRNORMAPPLY 00047933 AM22

RA File Number: |34 AA04001536 AM22

License Number: |3411000610

Date of

Authorisation  |21-05-2021

Issued:

Office of Issue: |Office of the Joint Director General of Foreign Trade, Vadodara
IEC: 13496002697

Name: TATVA CHINTAN PHARMA CHEM LIMITED

Address: PLOT NO.502/17, 502/18, 502/8, ANKLESHWAR,393002.
PIN: 393002

Type of License: [Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

gtgs;t Product Chemical and Aljied Products

filfel\l’i“e ofthe 1768300

CIF FCC: 251080

FOB Value: 35733500

FOB FCC: 489164

Decision: Deferred for comments of TE.
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Meeting No:

NC/3/MEET/Jun/202122/2 Date: 02/07/2021

Case No:
143/NC/3/MEET/Jun/202122/2

HQ File Number:|HQRNORMAPPLY 00047973 AM22

RA File Number: |31 AA04003620AM?22

License Number: |3111000345

Date of
Authorisation 21-05-2021
_ Issued:

Office of Issue: | Office of the Joint Director General of Foreign Trade, Pune

[EC: 0390004294

Name: BALAJ AMINES LIMITED

Address: BALAJITOWER NO 9/1A/1 HOTGI ROAD,SOLAPUR,413224.
PIN; 413224

Type of License: jAdvance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

of Exporter:

Exporter Type:  |Public Limited

Export Preduct Chemical and Allied Products

Group:

Ei[:e;a::“e ofthe 1 58670000
CIF FCC: 10149431
FOB Value: 900000000
FOB FCC: 12320328

Decision: Deferred for comments of TE.
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Meeting No: i o Case No:
NC/3/MEET/Tun/202122/2 Date: 02/07/2021 144/NC/3/MEET/ Tun/202122/2

HQ File Number:|HQRNORMAPPLY00047353AM22
RA File Number:103AA04031724AM21
License Number: {0311002771

Date of
Authorisation ~ |21-05-2021
Tssued:

Office of Jssue: | Office of the Additional Director General of Foreign Trade, Mumbai

IEC: (388189151

Name: AARTIDRUGS LTD
Address: Mahendra Industrial Estate, Ground Floor, Plot No.109/D, Road No.29, Sion
(East), MUMBAILA400022.
PIN: ' 400022
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExporter:
Exporter Type: |Public Limited
g?gﬁ;t Product Chemical and Allied Products
Eilfe:;i“e ofthe 491209896
CIF FCC: 4106474
FOB Value: 346560000
FOB FCC: 4840223
. [Decision: The Committee considered the case as per agenda and it was decided to call for following information)

from the firm:

(i) Production Consumption data duly certified by GST.
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Meeting No:

NC/3/MEET/Fun/202122/2

Case No:

Date: 02/07/2021 145/NC/AMEET/Tun/202122/2

HQ File Number:|HQRNORMAPPLY00047375AM22
RA File Number: | 09A A04006942AM21
License Number: |091 1000887
Date of
Authorisation 21-05-2021
Issued:
Joffice of Issue:  [Office of the Additional Director General of Féfé_igl_Tfé,dé,ﬁ Hyderabad
IEC: 0590002110
Name: GLAND PHARMA LIMITED
Address: Part of Plot No.11 & 87, Sy No.119 to 140, 258, 275 to 280, HYDERABAD,502307.
PIN: 502307
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis;
Status Merchant Cum Manufacturer Exporter
ofExporter:
Exporter Type: |Public Limited -

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 920048289

CIF FCC: 12308338

FOB Value: 1044213141

FOB FCC: 14294498

Decision:  The Comunittee considered the request of the firm and it was decided to ratify adhoc norms under Para

4.07 of HBP vol. T as per details given below or as applied by the firm, whichever is less:

Export Product Qty. Sl | Import itetns Qty.

‘ No. :
Low Molecular Weight Heaprin | 4143333 |1 Heparin Sodium 32925 kg
Enoxaparin - Sodium  Injection USP | Numbers | 2 Barrel Syringes Net to Net
40mg in 0.4ml Pre-filled 3 Plunger Stoppers Net to Net
Syringe(Composition  per  syringe, 4 Plunger Rods Net to Net
Enoxaparin Sodium USP 40mg, Water 5 Preventis Needle Net to Net
for Injection USP q.s. to 0.4ml) Shielding System

RA concerned may take further necessary action as per above decision of NC,
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:
146/NC/3/MEET/ Jun/202122/2

Date: 02/07/2021

HQ File Number:

HQRNORMAPPLY 00048954 AM22

RA File Number:|03AA04017375AM22

License Number: {0311003998

Date of

Authorisation 23-05-2021

Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0301042748

Name: UTKARSH VASANTKUMAR MEHTA HUF
Address: 204 A, PRIYA APARTMENT,MUMBAL400066.
PIN: 400066

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Proprietorship

(E}’;EES Product | omical and Alfied Products

I(jilfel\lfsael:.le of the 4887543

CIF FCC: 65385

FOB Value: 8532240

FOB FCC: 116800

Decision:

Deferred for comments of TE.
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 147/NC/3/MEET/ Tun/202122/2

HQ File Number:|JHQRNORMAPPLY00049762AM22

RA File Number: |09AA04007003AM21

License Number:; |091100090¢

Date of

Authorisation 24-05-2021

Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, Hyderabad
IEC: 0990002110

Name: GLAND PHARMA LIMITED

Address: Part of Plot No.11 & 87, Sy No.119 to 140, 258, 275 to 280, HYDERABAD,502307.
PIN: 502307

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

;E;;I;S;t Product Chemical and Allied Products

CIF Value of the

License: 867431502
CIF FCC: 11604434
FOB Value: 681792000
FOB FCC: 13440000
IDecision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para

4.07 of HBP vol. 1 as per details given below or as applied by the firm, whichever is less:

Export Product Qty. SL Import items Qty.
- | No.

Low Molecular Weight Heaprin | 28,00,000 |1 Hepartin Sodium 33372 kg
Enoxaparin  Sodium Injection USp | Numbers | 2 Barrel Syringes Net to Net
60mg in 0.6ml Pre-filled 3 Plunger Stoppers Net to Net
Syringe(Composition per  syringe, 4 Plunger Rods Net to Net
Enoxaparin Sodium USP 60mg, Water 5 Preventis Needle Net to Net
for Injection USP g.s. to 0.6ml) Shielding System

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:

NC/3/MEET/Iun/202122/2

Case No:

Date: 02/07/2021 148/NC/3/MEET/Jun/202122/2

HQ File Number:JHQRNORMAPPLY00049790AM22

RA File Number: |09AA04005477AM21

License Number: 0911000482

Date of

Authorisation 24-05-2021

Issued: :

Office of Issue: |Office of the Additional Director General of Foreign Trade, Hyderabad
IEC: 0990002110

Name: GLAND PHARMA LIMITED i

Address: Part of Plot No.11 & 87, Sy No.119 to 140, 258, 275 to 280, HYDERABAD,502307.
PIN: 502307

Type of License: | Advance Licence with AU Condition -

Application Export Order

Basis:

Status Metchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

27:53; Product Chemical and Allied Products

CIF Value of the

License: 684298411
CIF FCC: 9154493
FOB Value: 770297129
FOB FCC: 10544793
Decision:

The Committee considered the request of the firm and it was decided to ratify adhoc norms under Parg]
4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less: ‘

SL Export Product Qty. SL Import items Qty.
No. Noe.

1 Low Molecular Weight Heaprin Enoxaparin | 4118180 Numbers | 1 Enoxaparin Sodivm 181 kg
Sodium Injection USP, 40mg in 0.4ml Pre- 2 Barrel Syringes Net to Net
filled Syringe(Composition per -syringe, 3 Plunger Stoppers Net to Net
Enoxapatin Sodium USP 40mg, Water for 4 Plunger Rods Net to Net
Injection USP q.s. to 0.4ml) 5 Preventis Needle Net to Net

Shielding System

2 Low Molecular Weight Heaprin Enoxapatin | 1455841 Numbers 1 Enoxaparin Sedium 06 kg
Sodium Injection USP 60mg in 0.6ml Pre- 2 Barrel Syringes Net to Net
filled Syringe(Composition per syringe, 3 Plunger Stoppers Net to Net
Enoxaparin Sodium USP 60mg, Water for 4 Plunger Rods Net to Net
Injection USP q.s. to 0.6ml} 5 Preventis Needle Net to Net

Shielding System

RA concerned may take further necessary action as per above decision of NC.




155

lllld(elgjnMgEI;%/Jun/.’ZOﬂZZ/Z Date: 02/07/2021 ?:IS?NT;/)’J;/MEET/Jun/ZOZ122/2
HQ File Number:{ HQRNORMAPPLY 00050011 AM22

RA File Number:|03AA04017004AM22

License Number: 0311004034

Date of

Authorisation 24-05-2021

Issued:

Office of Issue: [|Office of the Additional Director General of Foféign Trade, Mumbai
IEC: 0396056695

Name: LEBEN LABORATORIES PRIVATE LIMITED

Address: PLOT NO L-4 & L-15 PHASE-III,, AKOLA, 444104,

PIN: 444104

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Private Limited

Fxport Product Chemical and Allied Products
Group:

C'IF Value of the 7099194

License:

CIF FCC: 94972

FOB Value: 9577731

FOB FCC: 131112

Decision:  The Committee considered the case as per agenda and it was decided to ratify adhoc norms as applied

for in this Advance Authorization by the firm.

RA concerned may take further necessary action as per above decision of NC.
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Ilifdgf;?/g;%ﬂun/mﬂm& Date: 02/07/2021 IC;SJ?NI\(IZ%/MEET/Jun/Z 02122/2
HQ File Number:|HQRNORMAPPLY 00049116 AM22

RA File Number:|31AA04003253AM22

License Number: |3111000350

Date of

Authorisation 24-05-2021

Issued:

Office of Issue: |Office of the Joint Director General of Foreign Trade, Pune
IEC: 31060169060 .

Name: CLEAN SCIENCE AND TECHNOLOGY LIMITED
Address: OFFICE NO. 503, PENTAGON TOWER 4, PUNE 411013,
PIN: 411013

Type of License: {Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

2’:53; Product Chemical and Allied Products

filfe:szl:“e ofthe 14637625

CIF FCC: 730938

FOB Value: 63282500

FOB FCC: 866290

Decision:  Deferred for comments of TE.,
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Meeting No:

Date: 02/07/2021 Case No:

NC/3/MEET/Iun/202122/2 151/NC/3/MEET/Iun/202122/2

HQ File Number:

HQRNORMAPPLY00049568AM22

RA File Number:

31AAQ040G03251AM22

License Number:

3111000353

Date of
Authorisation
Issued:

24-05-2021

. Office of Issue:

Office of the Joint Director General of Forcigﬁm"l:r-ade, Pune

IEC:

3106016906

Name: CLEAN SCIENCE AND TECHNOLOGY LIMITED
Address: OFFICE NO. 503, PENTAGON TOWER 4, PUNE,411013.
PIN: 411013

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

Export Product
Group:

Chemical and Allied Products

CIF Vzlue of the

License: 19319951
CIF FCC: 258460
FOB Value: 25082988
FOB FCC: 343367

Decision: Deferred for comments of TE.
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Meeting Ne: . Case No: :
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 1532/NC/3/MEET/Jun/202122/2

HQ File Number:JHQRNORMAPPLY 00099853 AM22
RA File Number: [03AA04006277AM22
License Number: [0311004052

Date of
Authorisation 25-05-2021
B Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0388189151

Name: AARTIDRUGS LTD

Address: Mahendra Industrial Estate, Ground Floot, Plot No.109/D, Road No.29, Sion
(East), MUMBAI400022.

PIN: 400022

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Products

Group:

Eilf'er\ll;ael:ue of the 6205599

CIF FCC: 83018

FOB Value: 7144475

FOB FCC: 97802

Decision: The Committee considered the case as per agenda and it was decided to call for following information

from the firn:

() Production Consumption data duly certified by GST.
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Meeting No: : ] Case No:
NC/3/MEET/Tun/202122/2 Date: 02/07/2021 153/NC/A/MEET/Jun/202122/2

HQ File Number:]HQRNORMAPPLY 00100042 AM22
RA File Number: |03AA04007678AM?22
License Number: [0311004058

Date of
Authorisation 25-05-2021
Issued:

Office of Issue:  |Office of the Additional Director General of Foreign Trade, Mumbai

IEC: 0394016378

Name: UPL LIMITED
Address: UPL HOWUSE,610/B2-Bandra Village, MUMBAI,400051.
PIN: 400051

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter;

Exporter Type:  |Public Limited

g’r‘ggg Product | emical and Allied Products

U Value ofthe | 140901944

CIF FCC; 1850320

FOB Value: 335769500

FOB FCC: 4516000

Decision: The Committee considered the case as per agenda and it was decided to call for following information

from the firm:

(i) Complete technical details as per Appendix 4K,
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 154/NC/3/MEET/Jun/202122,/2

HQ File Number:

HQRNORMAPPLY 00100048 AM22

RA File Number: |03AA04010840AM?22

License Number: |0311004059

Date of

Authorisation 25-05-2021

Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai

IEC: 0388189151

Name: AARTIDRUGS LTD

Address: Mahendra Industrial Estate, Ground Floor, Plot No.109/D, Road No.29, Sion
(East), MUMBAI400022.

PIN: 400022

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Public Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 3924622

CIF FCC: 52503

FOB Value: 4733158

FOB FCC: 64793

Decision: The Committee considered the case as per agenda and it was decided to call for following information

from the firm;

() Production Consumption data duly certified by GST.
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Meeting No: ) Case No:
NC/3/MEET/Tun/202122/2 Date: 02/07/2021 155/NC/3/MEET/Jun/202122/2

HQ File Number: [HQRNORMAPPLY00099240AM22
RA File Number:|03AA04017780AM22
License Number: J0311004035

Date of
Authorisation 25-05-2021
Issued:
|Office of Tssue:  |Office of the Additional Director General of Fc;feign Trade, Mumbai
[EC: 0394035402
Name: ASTEC LIFESCIENCES LIMITED
Address: GODREJ ONE 3RD FLOOR PIROISHANAGAR MUMBAIT400079.
PIN: 400079
Type of License: | Advance Licence with AU Condition
Application Export Order
Basis:
Status Manufacturer Exporter
ofExporter:

Exporter Type: {Public Limited

Bxport Product | -y - mical and Allied Products

Group:

C.IF Value of the 87508218

License:

CIF FCC: 1170678

FOB Value: 151300000

FOB FCC: 2073921

Decision: The Committee considered the case as per agenda and it was decided to call for following information

from the firm;

(i) Complete technical details as per Appendix 4E,
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 156/NC/3/MEET/Jun/202122/2

HQ File Number:{HQRNORMAPPLY00100049AM?22
RA File Number: |03AA04014004AM22
License Number: 0311004060
Date of
Authorisation 25-05-2021
Issued:
- Office of Issue: ]|Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0388189151
Name: AARTI DRUGS LTD
Address: Mahendra Industrial Estate, Ground Floor, Plot No,109/D, Road No.29, Sion
(East), MUMBAL400022.
PIN: 400022

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: [Public Limited

Export Product

Chemical and Allied Products

Group:

C.IF Value of the 2459966

License:

CIF FCC: 32909

FOB Value: 2829226

FOB FCC: 38730 )

Decision: The Committee considered the case as per agenda and it was decided to call for following information|
from the firm:

i) Production Consumption data duly certified by GST.
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Meeting No:

NC/3/MEET/Tun/202122/2

Date: 02/07/2021

Case No:
157/NC/3/MEET/Iun/202122/2

from the firm:

HQ File Number:| HQRNORMAPPLY (00099246 AM?22
RA File Number:|03AA04000112AM22
License Number: |0311004037
Date of
Authorisation 25-05-2021
Issued:
[Office of Issue:  |Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0388189151
Name: AARTIDRUGS LTD
Address: Mahe_ndra Industrial Estate, Ground Floor, Plot No.109/D, Road No.29, Sion
{East), MUMBAT,400022. '
PIN: 400022
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExporter:
Exporter Type: |Public Limited
gﬁg 1(1)11:: Product Chemical and Allied Products
CIF FCC: 96058
FOB Value: 8204984
FOB FCC: 113141
Decision: The Committee considered the case as per agenda and it was decided to call for following information

(i Production Consumption data duly certified by GST.-
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 158/NC/3/MEET/Tun/202122/2

HQ File Number:|HQRNORMAPPLY 0099364 AM?22
RA File Number: |34AA04001425AM22
License Number: |3411000623

Date of
Authorisation 25-05-2021
Issued:
- Office of Issue: | Office of the Joint Director General of Foreign Trade, Vadodara
IEC: 0399008365
Name: Best Value Chem Private Limited
Address: 706,707,708 Atlantis Heights,, VADODARA,390023.
PIN: 390023
Type of License: | Advance Licence with AU Condition
Application Export Order
Basis:
Status Manufacturer Exporter
ofExporter:
Exporter Type: | Private Limited
g};gs;t Product Chemical and Allied Products
Eilfe:l;il:“e of the 1170504750
CIF FCC: 2281000
FOB Value: 215497500
FOB FCC: 2950000

Decision:  The Committee considered the case as per agenda and taking cue from earlier decision for same export
product ih Meeting No. 10/AMI18 dt. 20,03.2018 apgainst advance authorization No. 3410040114 dated
23.05.2014 and 3410040841 dated 29.12.2014, it was decided to ratify norms under Para 4.07 of HBP Vol I as per]
details given below or as applied by the firm, whichever is less:

Export product Qty. | 8. | Import items Qty.
No.
MELONAL((Z,6-dimethylhept-5~ enal)) lkeg | 1 Methyl Heptenone 1.125 kg
' 2 Methyl Mono Chloro 1.201 kg
| Acetate
3 Sadium Methoxide 0.562 kg

RA mmay take appropriate action ag per the decision of Norms Committee.
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Meeting No:

NC/3/MEET/ Jun/202122/2

Case No:

Date: 02/07/2021 159/NC/3/MEET/ Jun/202122/2

HQ File Number:

HQRNORMAPPLY 00099634 AM22

from the firny:

RA File Number: |08 AA04004104AM22

License Number: |0811001574

Date of

Authorisation. 25-05-2021

Issued:

Office of Issuc: |Office of the Additional Director General of Foreign Trade, Ahmedabad
IEC: 0806009772

Name: SAKAR HEALTHCARE LIMITED

Address: SURVEY NO. 10-13, SARKHEJ -BAVLA HIGHWAY,AHMEDABAD,382213,
PIN: 382213

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

2?53; Product Chemical and Allied Preducts

Eilfelzlzue of the 508001

CIF FCC: 8000

FOB Value: 5938204

FOB FCC: 81289

Decision: The Committee considered the case as per agenda and it was decided to call for following information

0 DML.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021 Case No:

160/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLY00099750AM22

RA File Number:|34AA04001815AM22

License Number: 3411000632

Date of

Authorisation 25-05-2021

Issued:

Office of [ssue:  |Office of the Joint Director General of Foreign Trade, Vadodara
IEC: 0399008365

Name: Best Value Chem Private Limited

Address: 706,707,708 Atlantis Heights,, VADODARA,390023.

PIN: 390023

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter
ofExporter:

Exporter Type:  |Private Limited

Export Product
Group:

Chemical and Allied Products

Efeliue ot the 1161809500
CIF FCC: 1362000
TOB Value: | 208192500
FOB FCC: 2850000

Decision:

the firm, whichever is less;

The Committee considered the case as per agenda and taking cue from earlier decision for same exporl
product in Meeting No. 2/82-ALC4/2020 dt. 10.07.2020 against advance authorization Ne. 3410044991 dated
22.03.2019, it was decided to ratify norms under Para 4.07 of HBP Vol. I as per details given below or as applied by

Export product Qty. | SL | Import items Qty.
Noe.
Undecavertol (Kakdinol) ((4- Methyl-3-decen- | kg |1 Methyl Heptenone 0.842 kg
5-0l)) 2 1-Pentanol /N Amyl | 0.63%kg
Alcohol

RA may take appropriate action as per the decision of Norms Committee,
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Meeting No: . _ Case No:
NC/3/MEET/Tun/202122/2 Date: 02/07/2021 161/NC/3/MEET/ un/202122/2

HQ File Number:|HQRNORMAPPLY 00100491 AM22
RA File Number: |05AA04016275AM22
License Number: |0511002813

Date of
Authorisation 26“05“2021
Issued:
[Office of Issue:  |Office of the Additional Director General of Foreign Trade, CLA Delhi
IEC: 0588149471
Name: NAARI PHARMA PRIVATE LIMITED
Address: PLOT NO 30, GALAXY, 18T MAIN ROAD, BANGALORE,560078.
PIN: 560078 '
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products

Group:

filfeiael:“e ofthe 153637500

CIF FCC: 450000

FOB Value: 38698237

FOB FCC: 329750

Decision: The Committee considered the case as per agenda and it was decided to call for following information

from the firm:

(i) Complete technical details as per Appendix 4E.
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Meeting No: ) ' Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 162/NC/3/MEET/ fun/202122/2

HQ File Number:|HQRNORMAPPLY 00100492 AM22
RA File Number: |05AAQ04016325AM22
License Number: |0511002814

Date of

Authorisation 26-05-2021

Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, CLA Delhi
IEC: 0588149471

Name: NAARI PHARMA PRIVATE LIMITED

Address: PLOT NO 30, GALAXY, 18T MAIN ROAD, BANGALORE,560078.
PIN: 560078

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products

Group:

Eiife:lgﬂe{“e of the | 1690625
CIF FCC: 651500
FOB Value:  |55335375
FOB FCC: 757500

IDecision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. I ag per details given below or as applied by the firm, whichever is less:

Export Product Qty. s Import items Qty.
‘ No. |
Allylestrenol 500 kg 1 19- Norandro stenedione (NAD) 725 kg
2 1,2-ETHANE DITHIOL 265 kg

RA concerned may take further necessary action as per above decision of NC,
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Meeting No:

NC/3/MEET/Iun/202122/2

Date: 02/07/2021

Case No:
163/NC/3/MEET/ Jun/202122/2

HQ File Number:|HQRNORMAPPLY 00101253 AM22

RA File Number: |34AA04001451 AM22

License Number: 13411000643

Date of

Authorisation 27-05-2021

Issued:

Office of Issue: |Office of the Joint Director General of F oreign Trade, Vadodara
IEC: 0888001614

Name: DIAMINES AND CHEMICALS LIMITED .
Address: PLOT NO 13 PCC AREA,VADODARA,391346.
PIN: 391346

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type:  [Public Limited

gjg Lc:;t Product Chemical and Allied Products

CIF FCC: 92820

FOB Value: 22604220

FOB FCC: 309434

Decision:

Deferred for comments of TE.
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 164/NC/3/MEET/Jun/202122/2

HQ File Number:|HQRNORMAPPLY(}0101338AM22
RA File Number:|07AA04005174AM22
License Number: |0711001176
Date of
Authorisation 27-05-2021
Issued:
- Office of Issue:  |Office of the Additional Director General of Foreign Trade, Bengaluru
1IEC: 0715005685
Name: R.L. FINE CHEM PRIVATE LIMITED
Address: NO.C-10, 1ST CROSS,,BENGALURU,560064.
PIN: 560004
Type of License: | Advance Licence with AU Condition
Application Export Order
Basis:
Status Manufacturer Exporter
ofExporter:
Exporter Type: |Private Limited

Export Produet
Group:

Chemical and Allied Products

CIF Value of the

. 23191150
License:
CIF FCC: 310249
FOB Value: 27196471
FOB FCC: 372299
Decision: The Committee considered the case as per agenda and it was decided to call for following information
from the firm:

(i) Complete technical details as per Appendix 4E.
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Meeting No:

NC/3/MEET/Fuy/202122/2

Case No:

Date: 02/07/2021 165/NC/A/MEET/Tun/202122/2

(@

HQ File Number;|HQRNORMAPPLY 00101358 AM22
RA File Number:|[07AA04005144AM22
License Number: [0711001180
Date of
Authorisation 27-05-2021
Issued:
|Office of Issue:  |Office of the Additional Director General of F oreign Trade, Bengaluru
IEC: 0715005685
Name: R.L. FINE CHEM PRIVATE LIMITED
Address: NO.C-10, 18T CROSS,.BENGALURU,560064.
PIN: 560064
Type of License: |Advance Licence with AU Condition .
Application Export Order
Basis:
Status Manufacturer Exporter
ofExporter:
Exporter Type:  [Private Limited
J(E]);g zll;t Product Chemical and Allied Products
CIF FCC: 111640
FOB Value: 9786362
FOB FCC: 133968
Decision: The Committee considered the case as per agenda and it was decided to call for following information
from the firm:

Complete technical details as per Appendix 4E.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No:
166/NC/3/MEET/un/202122/2

HQ File Number:|HQRNORMAPPLY(00101363AM22
RA File Number; [07AA04005135AM22
License Number: 0711001181
Date of
Authorisation 27-05-2021
Tssued:
Office of Issus: | Office of the Additional Director General of Foreign Trade, Bengaluru
TIEC: 0715005685
Name: R.L. FINE CHEM PRIVATE LIMITED
Address: NO.C-10, 18T CROSS,,BENGALURU,560064.
PIN: 560064
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Manufacturer Exporter
ofExporter:
Exporter Typs:  [Private Limited
](E;i) E;t Product Chemical and Allied Products
chfe:f:;}le of the 2038120
CIF FCC: 107333
FOB Value: 9426386
FOB FCC: 129040
[Decision:  The Comunittee considered the request of the firm and it was decided to ratify adhoc norms under Para

4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. Sl | Import items Qty.
No. '
LORAZEPAM EP/EP/USP 300kg |1 2 AMINO 2 480.00 kg

5 DICHLORO BENZO PHENONE
2 ACETONE

801.00 kg

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:

NC/3/MEET/hin/202122/2

Date: 02/07/2021

Case No:
167/ NC/AMEET/Iun/202122/2

HQ File Number:|HQRNORMAPPLY00100557AM22
RA File Number: [03AA04029700AM21
License Number: [0311002516
Date of
Authorisation 27-05-2021
Issued:
{Office of Issue:  |Office of the Additionel Director General of Foreign Trade, Mumbai . -
IEC: 0388189151
Name: AARTI DRUGS LTD
Address: Mahendra Industrial Estate, Ground Floor, Plot No.109/D, Road No.29, Sion
: (East), MUMBAL400022.
PIN: 400022
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExporter:
Exporter Type: |Public Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 3207007

CIF FCC: 42903

FOB Value: 3689420

FOB FCC: 50505 .

Decision: The Committee considered the case as per agenda and it was decided to call for following information

from the firm:

(i) Production Consumption data duly certified by GST.
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Meeting No:

NC/3/MEET/Jur/202122/2

Date: 02/07/2021 Case No:

168/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLYQ0100892AM22

RA File Number; |[09AA04003145AM22

License Number: 0911000926

Date of

Authorisation 27-05-2021

Issued: :

Office of Issue: |Office of the Additional Director General of Foreign Trade, Hyderabad
IEC: ABBCS11359F

Name: SUVEN PHARMACEUTICALS LIMITED
Address; 8-2-334 SDE SERENE CHAMBERS,HYDERABAD,500034.
PIN: 500034

Type of License: | Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type:  |Public Limited

z)r{op::]r)t: Product Chemical and Allied Products

Eil;ﬁer\lfsael:ue of the 990833

CIF FCC: 13255

FOB Value: 1963996

FOB FCC;: 26885

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc notms under Para)
4,07 of HBP vol. I as per details given below ar as applied by the firm, whichever is less:

Sl | Export Product Qty. Sl | Import items Oty.
No, ) No. :
1 CARPROFEN CHEWABLE 100000 1 CARPROFEN ORAI. GRADE | 2.55kg
TABLETS -25 Mg (TABLETS) | Tablets API
2 CARPROFEN  CHEWABLE | 67600 1 CARPROFEN ORAL GRADE | 2.586 kg
TABLETS- 37.5 Mg (TABLETS) | Tablets API
3 CARPROFEN CHEWABLE 75000 1 CARPROFEN ORAL GRADE | 3.825kg
TABLETS -50 Mg (TABLETS) | Tablets API
4 CARPROFEN CHEWABLE 50000 1 CARPROFEN ORAL GRADE | 3.825kg
TABLETS -75 Mg (TABLETS) | Tablets API
5 CARPROFEN CEWABLE 75000 1 CARPROFEN ORAL GRADE | 7.65kg
TABLETS -100 Mg (TABLETS) | Tablets APl

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No;
169/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLY00102193AM22

RA File Number: |08 AA04005014AM?22
License Number; |0811001601
Date of
Authorisation 28-05-2021
Issued:
[Office of Issue:  |Office of the Additional Director General of Fdféign Trade, Ahmedabad
[EC: 0388028921
Narme: ATUL LIMITED
Address: ATUL HOUSE,AHMEDABAD,380014,
PIN: 380014

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Public Limited

Export Product | o o mical and Allied Products
Group:

C.IF Value of the 200104853

License:

CIF FCC: 2676988

FOB Value: 224994000

FOB FCC: 3080000

Decision: Deferred for comments of TE.
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Ilildgfsif];];‘/hm/zoztzz& Date: 02/07/2021 (lj?ngl:IJ?é/MEET/Jun/ZOQ122/2
HQ File Number:| HQRNORMAPPLY00103082AM22

RA File Number:|03AA04017853AM22

License Number: |0311004136

Date of

Autherisation 30-05-2021

Issued:

Office of Issne: |Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0305018329

Name: UNITED MUD CHEM PRIVATE LIMITED

Address: B-304, KANAKIA ZILLION, L.B.S. MARG,MUMBAIL400070.
PIN: 400070

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

](E});(I))S;t Product Chemical and Allied Products

CIF Value of the

License: 9343750
CIF FCC: 125000
FOB Value: 10857056
FOB FCC: 148625

Decision: Deferred for comments of TE.
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Meeting No: ] Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 171/NC/3/MEET/ Iun/202122/2

HQ File Number; [HQRNORMAPPLY00103340AM22
RA File Number: |07TAA04005234AM22
License Number: |0711001192

Date of
Authorisation 31-05-2021
Issued;

Office of Issue:  [Office of the Additional Director General of Foreign Trade, Bengaluru
[EC: - 0715005685

Name; R.L. FINE CHEM PRIVATE LIMITED
Address: NO.C-10, 18T CROSS,, BENGALURU,560064.
PIN: 560064

Type of License: | Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

Export Product -y . mical and Allied Products
Group:
C‘IF Value of the 79292557
License:
CIF FCC: 1060770
FOB Value: 92987098
JFOB FCC: 1272924
Decision: . The Committee considered the case as per agenda and it was decided to call for following information

from the firm:

(i) Complete technical details as per Appendix 4E,
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Meeting No: i - Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021

172/NC/3/MEET/un/202122/2

HQ File Number: |HQRNORMAPPLY 001037 12AM22

RA File Number: |[09AA04002159AM22

License Number: |0911000974

Date of
Authorisation 31-05-2021
Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, Hyderabad

IEC: 0912003707

Narme: HONOUR LAB LIMITED

Address: H.NO.8-3-166/7/1, HETERO HOUSE, HYDERABAD,500018.
PIN: 500018

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

Bxport Product Chemical and Allied Products

Group:

Eilfelael:“e of the 11 4768000
CIF FOC: 4396165
FOB Value: 435198400
FOB FCC: 5845512

4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para

((1R,28,5R)-2-Isopropyl-5-
methylcyclohexyl- (2R,58)-5-(4-amino-
2~ oxopyrimidin-1- (2H)-yD)-1,3-
exathiolane-2- carboxylate. (OR)
Cyclohexyl Ester (PE) (OR)Cyclohexyl
Ester HN) '

Export Product Oty. Sl | Import items Qty.

: No.
(1R,28,5R)-2-Isopropyl-5- 200000kg | 1 N,N-Dimethyl formamide 56,000 kg
methylcyclohexyl- (2R,58)-5-(4-amino- 2 Hexamethyl disilazane 1,41,600 kg
2- _ oxopyrimidin-1- (2H)-y1)-1,3- 3 Cytosine 86,800 kg
oxathiolane-2- carboxylate. 4 Triphosgene 1,00,000 kg

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: . Case No: ‘
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 173/NC/3/MEET/Fan/202122/2

HQ File Number:|HQRNORMAPPLY (0103943 AM22
RA Tile Number:{03AA04019204AM22
License Number: 0311004164

Date of
Authorisation 31-05-2021
Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai

IEC: - AAGCG3590G

Name: GLENDALE BIOMED PRIVATE LIMITED

Address: 204-E, B-WING, SUMIT SAMARTH ARCADE, GOREGAON WEST,400062.
PIN: 400062

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Exporter

ofExporter:

Exporter Type: |Private Limited

Export Product | -y o icat and Allied Products

Group:

C.IF Value of the 221132925

License:

CIF FCC: 12958300

FOB Value: 257720400
|FOB FCC: 3528000 _
|Decision: The Committee considered the case as per agenda and it was decided to call for following information

from the firm:

(i) Complete technical details as per Appendix 4E.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021 Case No:

174/NC/3/MEET/Jun/202122/2

HQ File Number:|HORNORMAPPLY (0103291 AM22
RA File Number:|34AA04001881 AM22

License Number: | 3411000649

Date of

Authorisation 31-05-2021

Issued: .

Office of Issue:  [Office of the Joint Director General of Foreign Trade, Vadodara
IEC: 0888022760

Name: TIDE INDUSTRIES

Address: BLOCK NO.231,TAL HALOL,389350.
PIN: 389350

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Partnership

Export Product |y hical and Allied Products
Group:

C‘IF Value of the 21864383

License:

CIF FCC: 292500

FOB Value: 53551713

FOB FCC: 733083

Decision:  The Committee considered the case as per agenda and taking cue from earlier decision for same exporf]
product in Meeting No. NC/3/MEET/Jan/202021/4 dt. 12.02.201 against advance authorization No. 3410046153
dated 15.06.2020, it was decided to ratify norms under Para 4.07 of HBP Vol. I as per details given below or as
applied by the firm, whichever is less:

Export product Qty. | 8L | Import items Qty.
No.
Alpha Amyl Cinamic Aldehyde lkg | 1 Benzaldehyde 0.583 kg

RA may take apptopriate action as per the decision of Norms Committee,
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021 Case No:

175/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLYO0}103305AM22

RA File Number: {34AA04001969AM22

License Number: |3411000652

Date of

Authorisation 31-65-2021

Issued:

Office of Issue: |Office of the Joint Director General of Foreign Trade, Vadodara
IEC: ' 0399008365

Name: Best Value Chem Private Limited

Address: 706,707,708 Atlantis Heights,, VADODARA,390023.

PIN: 390023

Type of License:

Advance Licence with AU Condition

Application Export Order
Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products
Group:

C_IF Value of the 120945500

License:

CIF FCC: 1632192

FOB Value: 142447500

FOB FCC: 1968866 :
Decision:  The Committee cousidered the case as per agenda and taking cue from earlier decision for same export

product in Meeting No. NC/3/MEET/Jan/202021/4 dt. 12.02.201 against advance authorization No. 0310836830
dated 23.06.2020, it was decided to ratify norms under Para 4.07 of HBP Vol. I as per details given below or as
zpplied by the firm, whichever is less: :

Export Product Qty | 81. | Import [tems Qty

No.
Hexyl Acetate{{n-Hexyl Acetate)) | 1kg | L

n-Hexanol (Lorol C6/Nacol 6-99) 0.782 kg

RA may take appropriate action as per the decision of Norms Committee,




182

Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 176/NC/3/MEET/Tun/202122/2

HQ File Number: [HQRNORMAPPLY00104605AM22
RA File Number:|52AA04003511AM22
License Number: |5211000803
Date of
Authorisation 01-06-2021
Issued: :
! Office of Issue:  |Office of the Joint Director General of Foreign Trade, Surat
IEC: 5204008799
Name: AMI ORGANICS LIMITED
Address: PLOT NQO.440/4, 5& 6,and 8206/B,,SACHIN,394230,
PIN: 394230
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Manufacturer Exporter
ofExpoerter:
Exporter Type: |Public Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

from the firm:

License: 80620800

CIF FCC: 1088000

FOB Value: 120931200

FOB FCC: 1671474

Decision: The Committee considered the case as per agenda and it was decided to call for following information

(i) Complete technical details as per Appendix 4E.
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Meeting No: ] Case Nov’
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 177/NC/3/MEET/Jun/202122/2

HQ File Number: [ HQRNORMAPPLY00104614AM22
RA File Number:|07AA04005563AM22
License Number: [0711001221

Date of
Authorisation 01-06-2021
Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, Bengaluru

[EC: 0715005685

Name: R.L.FINE CHEM PRIVATE LIMITED
Address: NO.C-10, IS8T CROSS,, BENGALURU,560064.
PIN: 560064

Type of License: | Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type:  |Private Limited

gﬁgj;t Product Chemical and Allied Products

I(filcljel’ael:ue of the 1242657

CIF FCC; 16770

FOB Value: 1455971

FOB FCC: 20124

Decision: The Committee considered the case as per agenda and it was decided to call for following information

from the firm:

(i) Complete technical details as per Appendix 4K,
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Meeting No: . Case No:
NC/3/MEET/ Fun/202122/2 Date: 02/07/2021 - 178/NC/3/MEET/ Tun/202122/2

HQ File Number; |HQRNORMAPPLY 00104625 AM22
RA File Number: |03 AA04016465AM22
License Number: |0311004202

Date of
Authorisation 01-06-2021
Tssued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0394000340

Name: RUSAN PHARMA LTD

Address: PLOT NO 58- D GOVT. INDUSTRIAL ESTATE,MUMBALA400067.
PIN: 400067

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis: :

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

Bxport Product Chemical and Allied Products
Group:

C.IF Value of the 9698920

License:

CIF FCC: 130889

FOB Value: 22200000

FOB FCC: 306841

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Parg
4.07 of FIBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. Sl. | Import items Qty.
. NO. .

MIDAZOLAM INJECTION BP | 400000 1 MIDAZOLAM EP/BP/USP 22.00kg
5MG/ML 10ML, | Numbers
AMPOULE(MIDAZOLAM
INJECTION BP 5MG/ML 1GML
AMPOULE)

RA concerned may take further necessary action as per above decision of NC,
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 179/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLY (00104366 AM22

RA File Number: |08 AAQ4004876 AM22
License Number; |0811001618
Date of
Authorisation 01-06-2021
Issued: .
Toffice of Issue:  |Office of the Additional Director General of Foreign Trade, Ahmedabad
IEC: 0388028921
Name: ATUL LIMITED
Address: ATUL HOUSE, AHMEDABAD,380014.
PIN: 380014
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExporter:
Exporter Type:  |Public Limited
g’r‘i‘:; Product | oy o ical and Allied Products
Eilfe:l/:el:ue ofthe | 56247308
CIF FCC: 2090265
FOB Value: 177584550
FOB FCC: 2431000

Decision: Deferred for comments of TE.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021 Case No:

180/NC/3/MEET/Jun/202122/2

HQ File Number:JHQRNORMAPPLY 00104670 AM22

RA File Number: |09AA04003103AM22

License Number: [(0911000982

Date of

Authorisation 01-06-2021

Issued:

Office of Issue:  |Office of the Additional Director General of Foreign Trade, Hyderabad
IEC 0912009543 N . . errmamm e e e s o meeem
Name: VIVIN DRUGS & PHARMACEUTICALS LIMITED

Address: PNO.2A & 3A, NEW MLA & MPs COLONY,HYDERABAD,500033.
PIN: 560033

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status IManufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

2’;53; Product Chemical and Allied Products

ffelf“e of the | 139479000

CIF FCC: 5930890

FOB Value: 496000000

FOB FCC. 6855563

Decision; . The Committee considered the request of the firm and it was decided to ratify adhoc norms under Parsl

4.07 of HBP val, I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. SL. | Import items Qty.
No.
- 4-AMINO-2- OXO PYRIMIDINYL 200000 kg | 1 GLYOXYLIC ACID 50 | 148600 kg
OXATHIOLANE- 2- CARBOXYLIC PERCENT
ACID ISO PROPYL METHYL CYCLO 2 2,5 DIHYDROXY 1.4 | 65000kg
HEXYL ESTER (CHE)) DITHIANE
3 CYTOSINE 85600 kg
4 HEXAMETHYL 101800 kg
DISILAZANE
5 TRIETHYL AMINE 6800 kg
6 METHYLENE CHLORIDE | 526000 kg
7 L-MENTHOL 147200 kg
8 DIMETHYL FORMAMIDE | 56000 kg
9 TRIPHOSGENE 80000 kg

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 181/NC/3/MEET/Tun/202122/2

HQ File Number:|HQRNORMAPPLY00104375AM22

RA File Number: [08AA04005671 AM22

License Number: 0811001621

Date of

Authorisation 01-06-2021

Issued: :

Office of Issue: {Office of the Additional Director General of Foreign Trade, Ahmedabad

IEC: AACCO7625G

Name: OPES HEALTH CARE PRIVATE LIMITED

Address: - (G-203, SHRI KABIR ENCLAVE,OPP. HOMIOPETHIC
COLLEGE, AHMEDABAD,380058.

PIN: 380058

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

g};gs;t Product Chemical and Allied Products

Eilcl;l':gz;lzue of the 7299389

CIF FCC: 98507

FOB Value: 47843744

FOB FCC: 661281

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para

4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

SL
No.
1

Qty.

Import items

Qty.

32500
Numbers

SL
No.
1

Export Product

Metamizole 51.875kg

Magnesium

Metamizaole Magnesium 300 mg and Pargeverine
Hydrechloride 6mg Oral Drop((Considering the
loss on drying @14.50 PERCENT of Bulkdrug for
300MG we need to poor 350.88 Mg So net
content of the raw material is ;- 32500 Bottles X §
ML X 350.88 MG = 57.02 Kgs.))

Metamizaole Magnesium 300 mg and Pargeverine
Hydrochloride 6mg Oral Drop((Considering the
loss on drying @14.50 PERCENT of Bulkdrug for
300MG we need to poor 350.88 Mg So net
content of the raw material is :- 1074880 Bottles X
15 ML X 350.88 MG =5657.31 Kgs.))

1074880
Numbers

Metamizole 5078.80 kg

Magnesium

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: ) Case No:
NC/3/MEET/Tun/202122/2 Date: 02/07/2021 1 82/NC/A/MEET/Tun/202122/2

[HQ File Number; |HQRNORMAPPLY 00104676 AM22
RA File Number:{09AA04003148AM22
License Number: |0911000983

Date of
Authorisation 01-06-2021
Issued:
Office of [ssue: |Office of the Additional Director General of Foreign Trade, Hyderabad
IEC: 0912009543~ - S
Name: VIVIN DRUGS & PHARMACEUTICALS LIMITED
Address: P.NO.2A & 3A, NEW MLA & MPs COLONY, HYDERABAD,500033.
PIN: 500033
Type of License: | Advance Licence with AU Condition
Application Export Order
Basis:
Status Manufacturer Exporter
| ofExporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Products

Group:

Efelae{“e of the 1, 62656500

CIF FCC: 3544622

FOB Value: 305000000

FOB FCC: 4215618

Decision: The Committee considered the case as per agenda and it was decided to call for following information

from the firm:

@) Complete technical details as per Appendix 4E.
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Meeting No: . : Case No:
NC/A/MEET/Jun/202122/2 Date: 02/07/2021 183/NC/3/MERT/Tun/202122/2

HQ File Number:|HQRNORMAPPLY 00104536 AM22
RA File Number: [09AA04002964AM?22
License Number: |0911000981

Date of
Authorisation 01-06-2021

Issued:
Office of Issue: |Office of the Additional Director General of Foreign Trade, Hyderabad

[EC: AAFCBY406R

Name: STYRAX LIFE SCIENCES PRIVATE LIMITED

Address; HNO 31-15-8 PLAT NO 302, KURMANAPALEM VILLAGE VADLAPUDIL530043.
PIN: 530043

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products

Group:

Eilfenv:el:ue of the 140925000
CIF FCC: 547491
FOB Value: 142000000
FOB FCC: 1943874

Decision:  The Comuittee considered the request of the firm and it was decided to ratify adhoc norms under Parg
4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. SL | Import items Qty.

: No.
L. MENTHYL  GLYOXYLATE | 100000kg |1 GLYOXALIC ACID 75200 kg
HYDRATE(L- MENTHYL 2 CYCLOHEXANE 1,41,000 kg
GLYOXYLATE HYDRATE
(MGH))

RA concerned may take further necessary action as per above decision of NC,
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from the firm:

II:{S?;;I;?EI;OT}Junfzozlzzfz Date: 02/07/2021 (ljgij}éf”s;/MEET/Jun/202122/2

HQ File Number;|[HQRNORMAPPLY00104785AM22

RA File Number:|039404000639AM21

License Number: |0311002735

Date of

Authorisation 01-06-2021

Issued:

Office of [ssue: | Office of the Additional Director General of Foreign Trade, Mumbai

[EC: 0388189151

Name: AARTIDRUGS LTD

Address: Mahendra Industrial Estate, Ground Floor, Plot No.109/D, Road No.29, Sion
(East), MUMBAI400022.

PIN: 400022

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Metchant Cum Manufacturer Exporter

of Exporter:

Exporter Type: |Public Limited

g};g\?;t Product Chemical and Allied Products

gfelﬁi“e of 18 | 56555944

CIF FCC: 2121354

FOB Value: 180250000

FOB FCC: 2500000

[Decision: The Committee considered the case as per agenda and it was decided to call for following information)

(iy Complete technical details as per Appendix 415,
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Meeting No:

Date: 02/07/2021 Case No:

NC/3/MEET/Tun/202122/2 [85/NC/3/MEET/Iun/202122/2

HQ File Number:

HQRNORMAPPLY00104551AM22

RA File Number:{08AA04002347AM22
License Number: |0811001626
Date of
Authorisation 01-06-2021
Issued:
|Office of Issue:  |Office of the Additional Director General of Foreign Trade, Ahmedabad
IEC: 0899003486
Name; SWISS PARENTERALS LIMITED
Address: OFFICE No. 62, 6th FLOOR, TITANIUM,AHMEDABAD,380015.
PIN: 380015

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Public Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

. 11280941
License; -
CIF FCC: 152239
FOB Value: 12860272
FOB FCC: 177750
Decision: The Conunittee considered the case as per agenda and it was decided to call for following information)
from the firm:

i) DML.
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 186/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLY00104817AM22

from the firm:

RA File Number: [03AAD4018136AM22
License Number: [0311004214
Date of
Authorisation 01-06-2021
Issued:
[office of Issue:  |Office of the Additional Director General of Foreign Trade, Mumbai
1IEC: 0308073908
Name: RUMIT LIFE CARE
Address: 406 KALIANDAS UDYOG BHAVAN, MUMBAIA400025.
PIN: 400025 '
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Exporter
of Exporter:
Exporter Type: |Partnership
gﬁgg Product Chemical and Allied Products
Lcilfeliue of the | 6727500
CIF FCC: 90789
FOB Value: 7560675
FOB FCC: 104501
Decision: The Committee considered the case as per agenda and it was decided to call for following information

(R Complete technical details as per Appendix 4K,
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Meeting No:

NC/3/MEET/ Jun/202122/2

Date: 02/07/2021

Case No:
187/NC/A/MEET/ Tun/202122/2

HQ File Number:[HQRNORMAPPLY00104574AM22
RA File Number: |08 AA04005392AM22
License Number:
Date of
Authorisation
Issued:
* |Office of Issue: | Office of the Additional Director Genetal of I oreign Trade, Ahmedabad
IEC: 0899003486
Name: SWISS PARENTERALS LIMITED
Address: OFFICE No. 62, 6th FLOOR, TITANIUM,AHMEDABAD,380015.
PIN:
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Statug Merchant Cum Manufacturer Exporter
ofExporter:
Exporter Typs: {Public Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the
License:

CIF FCC:

FOB Value:

FOB FCC:

from the firm:

Decision: The Committee considered the case as per agenda and it was decided to call for following information
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Meeting No:

NCA/MEET/Jun/202122/2

Case No;

Date: 02/07/2021 188/NC/3/MEET/Iun/202122/2

HQ File Number;

HQRNORMAPPLY00105763AM22

RA File Number: |03AA04017165AM22

License Number: |0311004253

Date of

Authorisation 02-06-2021

Issued: ) T
Office of lssue: |Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0396057993

Name: ENCUBE ETHICALS PRIVATE LIMITED

Address: 803, 8th Floor,, MUMBAIL400069.

PIN: 400069

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

g?ﬁi;t; Product Chémical and Allied Products

Eilfelael:“e ofthe 110574936

CIF FCC: 142711

FOB Value: 14016074

FOB FCC: 193725

Decision: The Committee considered the case as per agenda and it was decided to call for following information
from the firm:

DMIL..
Master Batch Formula.

(i)
(i)
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?Jdg?;nMgEi?r}Junfzoz122/2 Date: 02/07/2021 f;;fNIgZ(/)E;/MEETIJun/202122/2
HQ File Number: f[HQRNORMAPPLY 00104881 AM22

RA File Number:|31AA04007718AM22

License Number: |3111000379

Date of

Authorisation 02-06-2021

Issued:

Office of Issue: |Office of the Joint Director General of Foreign Trade, Pune B
TIEC: 3106016906

Name: CLEAN SCIENCE AND TECHNOLOGY LIMITED
Address: OFFICE NO. 503, PENTAGON TOWER 4, PUNE,411013.
PIN: 411013

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

g’;gzg Product | emical and Allied Products

Eil(lje;fse;l:ue of the 9296786

CIF FCC: 125462

FOB Value: 19335319

FOB FCC: 267246

Decision: Deferred for comments of TE.
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Meeting No: . : Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 190/NC/3/MEET/Jun/202122/2

HQ File Number: [ HQRNORMAPPLY00106675AM22
RA File Number: |03AA04021934 AM22
License Number: 0311004279

Date of

Authorisation 03-06-2021

Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0308073908

Name: RUMIT LIFE CARE

Address: 406 KALIANDAS UDYOG BHAVAN, MUMBAI400025.
PIN: 400025

Type of License: [Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Exporter

ofExporter:

Exporter Type: |Partnership

Export Product Chemical and Allied Products

Group:

Eililiil:ue of the 6727500

CIF FCC: 90789

FOB Value: 7560675

FOB FCC: 104501

Decision: The Committee considered the case as per agenda and it was decided to call for following information

from the firm:

o Complete technical details as per Appendix 4E.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021 Case No:

HQ File Number: |HQRNORMAPPLY00106679AM22
RA File Number:|03AA04019445AM22

License Number; (311004281

Date of

Authorisation 03-06-2021

Issued: :
Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0396072917

Name: UK AROMATICS & CHEMICALS
Address: PLT NO. K-6/3 & K-7 TARAPUR MIDC, BOISAR,401506.
PIN: 401506

Type of License:  Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Partnership

g}:g gll;t Product Chemical and Allied Products

CIF FCC: 19800

FOB Value: 7733278

FOB FCC; 105862

Decision:

Deferred for comments of TE.

191/NC/3/MEET/un/202122/2
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Meeting No: ) Case No:
NC/3/MEET/Tun/202122/2 Date: 02/07/2021 192/NC/3/MEET/Tun/202122/2

HQ File Number:[HQRNORMAPPLY (00106682 AM22
RA File Number: [03AA04021320AM22
License Number: {0311004283

Date of
Authorisation 03-06-2021
Issued:
[Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai
TIEC: 0388189151
Name: AARTI DRUGS LTD
Address: Mahendra Industrial Estate, Ground Floor, Plot No.109/D, Road Ne.29, Sion

(East), MUMBAI400022.
PIN: 400022
Type of License: [Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Products

Group:

Eilfezsa;“e ofthe 113135903

CIF FCC: 177224

FOB Value: 15106680

FOB FCC: 208800

Decision: The Committee considered the case as per agenda and it was decided to call for following information

from the firm;

(i) Production Consumption data duly certified by GST.
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Meeting No:

Date: 02/07/2021 Case No:

NC/3/MEET/Jun/202122/2 193/NC/3/MEET/Iun/202122/2 .

HQ File Number:

HOQRNORMAPPLY00106683AM22

RA File Number: |[03AA04021287AM?22
License Number: 0311004284
Date of
Authorisation 03-06-2021
Issued:
| Office of Issue: | Office of the Additional Director General of Foreign Trade, Mumbai
[EC: 0388189151
Name: AARTIDRUGS LTD
Address: Mahendra Industrial Estate, Ground Floor, Plot No.109/D, Road No.29, Sion
(East), MUMBAI400022.
PIN: 400022
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExporter: '
Exporter Type: {Public Limited
g’;g;’;"' Product e mical and Allied Products
CIF FCC: 77999
FOB Value: 6648657
FOB FCC; 91895
Decision: The Committee considered the case as per agenda and it was decided to calf for following information
from the firm:

()] Production Consumption data duly certified by GST.
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Meeting No:

NC/3/MEET/Tun/202122/2

Case No:

Date: 02/07/2021 194/NC/3/MEET/Jun/202122/2

HQ File Number:|HQRNORMAPPLY 00107346 AM22

RA File Number: |[09AA04001942AM22

License Number: [0911001010

Date of

Authorisation 04-06-2021

Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, Hyderabad
IEC: AABCZ1494R

Name: THERAPIVA PRIVATE LIMITED

Address: P.No.40 and 41,3rd Floor, Ventureast,Nanakramguda Hyderabad,500032.
PIN: 500032

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
of Bxporter:

Exporter Type:  |Private Limited

Export Product Chemical and Allied Products

Group:

C.IFValue of the 101751450

License:

CIF FCC; 1336197

FOB Value: 193570000

FOB FCC: 2600000

Decision: The Commiittee considered the case as per agenda and it was decided to call for following information|

from the firm:

(i) Complete technical details as per Appendix 4E.

I
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No:
195/NC/3/MEET/Jun/202122/2

HQ File Number: [HQRNORMAPPLY Q0107366 AM22
RA Fiie Number: [34AAQ04002212AM22
License Number: |3411000697
Date of
Authorisation 04-06-2021
Issued:

“lOffice of Issue:  |Office of the Joint Director General of Foreign Trade, Vadodara o
IEC: (888022760
Name: TIDE INDUSTRIES
Address: BLOCK NO.231, TAL HALOL,389330,
PIN: 389350
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Marufacturer Exporter
ofExporter:
Exporter Type: |Partnership

Export Product
Group:

Chemical and Allied Products

Silfe:l;il:ue of the 23037690
CIF FCC: 310900
FOB Value: 28940000
FOB FCC; 400000

Decision: Deferred for comments of TE.
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Meeting No:

NC/3/MEET/Tun/202122/2

Case No:

Date: 02/07/2021 196/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLY(00107373AM22

RA. File Number:

03AA04018281AM22

License Number:

0311004321

Date of
Authorisation
TIssued:

04-06-2021

- Office of Issue:

Office of the Additional Director General of Foreign Trade, Mumbai

from the firm:

IEC: 0396057993

Name: ENCUBE ETHICALS PRIVATE LIMITED
Address: 803, 8th Floor,, MUMBAI400069.

PIN: 400069

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

?;gj;t Product Chemical and Allied Products

Eilfer\lfsa;“e ofthe |5 )608791

CIF FCC: 302458

FOB Value: 29276376

FOB FCC: 400771

Decision: The Committee considered the case as per agenda and it was decided to call for following information|

® DML.
(ii) Master Batch Formula.
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II:I/[(?;II\I/%EE?F}JuMOZIZZ/Z Date: 02/07/2021 -;j;;beéz/MEET/Jun/ZOZ122/2

HQ File Number: | HQRNORMAPPLY (00107444 AM22

RA File Number: |03AA04021339AM22

License Number: [0311004322

Date of

Authorisation 04-06-2021

Issued:

Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai

IEC: 0388189151

Name: AARTI DRUGS LTD

Address: Mahendra Industrial Estate, Ground Fleor, Plot No.108/D, Road No.29, Sion
{East), MUMBAI,400022.

PIN: 400022

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status \ Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Products

Group:

C.IF Value of the 23758305

License:

CIF FCC: 320624

FOB Value: 27326595

FOB FCC: 377700

Decision; The Committee censidered the case as per agenda and it was decided to call for following information
from the firm: '

(i) Production Consumption data duly certified by GST.
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 198/NC/3/MEET/Jun/202122/2

HQ File Number:[HQRNORMAPPLY00107455AM22
RA File Number: [03AA04021964AM22
License Number: |0311004323

Date of
Authorisation 04-06-2021
Issued:

Office of Issue:  |Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0393037207

Name: Naprod Life Sciences Private Limited
Address: 304,TOWN CENTRE, MUMBAI400039.
PIN; 400059

Type of License: |Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

gtgz;t Product Chemical and Allied Products

Eilfe;;e;l:ue of the 6037500

CIF FCC: 81477

FOB Value: 7003500

FOB FCC: 96800
|Decision: The Committee considered the case as per agenda and it was decided to call for following information

from the firm:

) DML,




205

Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No:

199/NC/3/MEET/Jun/202122/2

4.07 of HBP vol, I as per details given below or as applied by the firm, whichever is less:

HQ File Number:|HQRNORMAPPLY 00106948 AM22
RA File Number: [09AA04003410AM22
License Number: |0911001007
Date of
Authorisation 04-06-2021
Issued:
[office of Issue:  |Office of the Additional Director General of Foreign Trade, Hyderabad =
IEC; 0997003006
Name;: HETERO LABS LIMITED
Address: HETERO CORPORATE, NO. 7-2-A2 HYDERABAD,500018.
PIN: 500018
Type of License: { Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExporter: .
Exporter Type: |Public Limited
g:gz; Product Chemical and Allied Products
Eg%i“e ofthe | 5814400
CIF FCC: 793716
FOB Value: 76458720
FOB FCC: 1056789
Decision:  The Committes considered the request of the firm and it was decided to ratify adhoc norms under Para

Export Product Qty. S, | Import items Qty.
No. :
( R)-9-[2-Phosphoromethoxy) propyl] | 6000kg | 1 ADENINE 6138 ke
Adenine 2 NN-DIMETHYLFORMAMIDE | 12720 kg
3 (R)- 1, 2- PROPYLENE| 5880%kg
CARBONATE
4 N-METHYL- PYRROLIDONE 1260 kg

RA. concerned may take further necessary action as per above decision of NC.
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Meeting No:

Date: 02/07/2021 Case No:

NC/3/MEET/Tun/202122/2 200/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLYO00107039AM22

RA File Number: |31AA04000892AM22
Licenge Number; |3111000386
Date of
Autharisation 04-06-2021
Issued:
| Office of Issue: |Office of the Joint Director General of Foreign Trade, Pune
IEC: 3110015749
Name: GENERIC HEALTHCARE PRIVATE LIMITED
Address: OFFICE NQ. 205, CITY SQUARE 29/4, 2ND FL.OOR,PUNE,4110G5.
PIN: 411005
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Exporter
ofExporter:
Exporter Type: |Private Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 258910

CIF FCC: 3463

FOB Value: 867571

FOB FCC: 11876

Decision: The Committee considered the case as per agenda and it was decided to call for following information

from the firm;

i DML.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No;
201/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLY(00107290AM22

RA File Number:|34AA04002205AM22

License Number: 3411000694

Date of

Authorisation 04-66-2021

Issued: '

Office of Issue: |Office of the Joint Director General of Foreign Trade, Vadodara
IEC: 0888022760

Name: TIDE INDUSTRIES

Address: BLOCK NO.231,TAL HALOL,389350.

PIN: 389350

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Pattnership ¢

Export Product Chemical and Allied Products-
Group:

C.IF Value of the 21820819

License:

CIF FCC: 294478

FOB Value: 36175000

FOB FCC: 500000

Decision: Deferred for comments of TE.,
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Meeting No:

NC/3/MEET/Iun/202122/2

Date: 02/07/2021

Case No:
202/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLYOQ0108212AM22

RA File Number: [05AA04019922AM22
License Number: (0511002989
Date of
Authaorisation 05-06-2021
Issued:
{Office of Issue: |Office of the Additional Director General of Foreign Trade, CLA Delhi
[EC: 0510099700
Name: STERILE INDIA PRIVATE LIMITED
Address: 501 5TH FLOOR, AGGARWAL CORPORATE HEIGHTS, NEW DELHI, 110034,
PIN: 110034

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter
ofExporter:

Exporter Type:

Private Limited

Export Product Chemical and Allied Products
Group: _
C.IF Value of the 32718355
License:
CIF FCC: 441543
FOB Value: 56211975
FOB FCC: 776945
Decision: The Committee considered the case as per agenda and it was decided to call for following information
from the firm:
(i) DML.

(ii) Detailed working.
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 203/NC/3/MEET/Fun/202122/2

HQ File Number:|HQRNORMAPPLY00108459AM22
RA File Number:|08AAQ4006224AM22
License Number: [0811001676

Date of

Authorisation 06-06-2021

Issued:

Office of Issue: | Office of the Additional Director General of Foreign Trade, Ahmedabad ‘
IEC: 0805012648

Name: ELIXIR PHARMA

Address: 164/1, PHASE-IL, G.I.D.C.,,AHMEDABAD,382330.
PIN: 382330

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Partnership

Export Product Chemicatl and Allied Products

Group:

CIF FCC:. . 102281
FOB Value: 15974880
FOBFCC: 220800

Decision: ~ The Committee considered the case as per agenda and it was decided to ratify adhoc norms as applied
for in this Advance Authorization by the firm.

RA concerned may take further necessary action as per above decision of NC.
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Meeting No:

NC/3A/MEET/Jun/202122/2

Date: 02/07/2021 Case No:

HQ File Number:

HQRNORMAFPPLYG0109046AM22

RA File Number:|32AA04003846AM22

License Number: | 3211001043

Date of

Authorisation 07-06-2021

Issued: ‘

Office of Issue: | Office of the Joint Director General of Foreign Trade, Coimbatore
IEC: 0488018161

Name: ENCEE AROMATICS PVT LTD

Address: 2/98A, VELLIPALAYAM ROADMETTUPALAYAM,641301.
PIN: 641301

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter
ofExporter: :
Exporter Type: |Private Limited
Export Product Chemical and Allied Products
Group:

C.IF Value of the 25875720

License:

CIF FCC: 349908

FOB Value: 69167267

FOB FCC: 956009

|Decision:

Deferred for comments of TE.

204/NC/3/MEET/Jun/202122/2
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

Case No:
205/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLY0G0109187AM22

RA File Number:

03AA04022509AM22

License Number:

0311004402

Date of
Authorisation
Issued:

07-06-2021

from the firm;

(i

10ffice of Issue: | Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0388014482
Name: GLENMARK PHARMACEUTICALS LTD
Address: B/2 MAHALAXMI CHAMBERS MUMBALA400026.
PIN: 400026
Type of License: | Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExporter:
Exporter Type: [Public Limited
f}};loj Egt: Product Chemical and Allied Products
Efe;/saelue ofthe 15573049
CIF FCC: 173737
FOB Value: 133287000
FOB FCC: 1842252
Decision: The Committee considered the case as per agenda and it was decided to call for following information
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Meeting No: i Case No:
NC/A/MERT/un/202122/2 Date: 02/07/2021 206/NC/3/MEET/lun/202122/2

HQ File Number:|HQRNORMAPPLY 00108926 AM22
RA File Number:|09AA04003252AM22
License Number: |0911001014

Date of
Authorisation 07-06-2021
|1ssued:

Office of Issue: | Office of the Additional Director General of Foreign Trade, Hyderabad
IEC: AABCZ1494R

Name: THERAPIVA PRIVATE LIMITED

Address: P.No0.40 and 41,3rd Floor, Ventureast,Nanakramguda Hyderabad,500032.

PIN: 300032

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products

Group:

C.IF Value of the 20340860

License:

CIF FCC: 274505

FOB Value: 37986000

FOB FCC: 525031 :
|Decision: The Committee considered the case as ver agenda and it was decided to call for following information
from the firm:

(i) Complete technical details as per Appendix 4K,
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ygfafﬁ%%ﬂmzozuzzz Date: 02/07/2021 gg;fNI\ch/)é/MEET/Jm/zozl22/2
HQ File Number;|HQRNORMAPPLY00109350AM?22

RA File Number: [03AA04023320AM22

License Number: |0311004415

Date of

Authorisation 08-06-2021

Issued:

Office of Issue:  |Office of the Additional Director General of Foreign Trade, Mumbai
IEC: (0388014482

Name; GLENMARK PHARMACEUTICALS LTD

Address: B/2 MAHALAXMI CHAMBERS,MUMBAIL400026.

PIN: 400026

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter
ofExporter:

Exporter Type: |Public Limited

Export Product Chemical and Allied Products
Group:

C.IF Value of the 7132655

License:

CIF FCC: 96452

FOB Value: 379493125

FOB FCC: 5252500

Decision:

Deferred for comments of TE.
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Meeting No:

NC/3/MEET/lun/202122/2

Case No:

Date: 02/07/2021 208/NC/3/MEET/un/202122/2

HQ File Number:

HQRNORMAPPLY00109428AM22

RA File Number: |34 AA04002141 AM22
License Number: [3411000701
Date of
Authorisation 08-06-2021
Issued:
[Office of Issue: | Office of the Joint Director General of F oreign Trade, Vadodara
IEC: 0399008365
Name: Best Value Chem Private Limited
Address; 706,707,708 Atlantis Heights,, VADODARA,390023.
PIN: 390023
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis;
Status Manufacturer Exporter
of Exporter:
Exporter Type: |Private Limited
](E});(I:S;t Product Chemical and Allied Products
Effelaelue ofthe |1 8410145
CIF FCC: 248953
FOB Value: 31834000
FOB FCC: 440608

Decision:

Deferred for comments of TE.
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 209/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLY00109478AM22

RA File Number: |09AA04003622AM22

License Number: |0911001018

Date of

Authorisation 08-06-2021

Tssued:

Office of Issue: |Office of the Additional Director General of Foreign Trade,'HydéféBad

IEC: 0906018463

Name: ALPHAMED FORMULATIONS PRIVATE LIMITED

Address: SURVEY NO.225, SAMPANBOLE VILLAGE,MEDCHAL-MALKAKGIRI
DISTRICT,500101.

PIN: 500101

Type of License:

Advance Licence with AU Condition

Application Export Order
Basis:

Status Manufacturer Exporter
ofExporter:

Exporter Type: |Private Limited

Export Product v o mical and Allied Products
Group:

C.IF Value of the 3072735

License:

CIF FCC: 41467

FOB Value: 36898500

FOB FCC: 510000

Decision: The Committee considered the case as per agenda and it was decided to call for following information
from the firm:

. DML.
Master Baich Formula.

)
(if)
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 210/NC/3/MEET/Tun/202122/2

HQ File Number:|HQRNORMAPPLY(0109532AM22

RA File Number: j05AA04023341 AM22

License Number; [0511003027

Date of

Authorisation 08-06-2021

Tssued:

Office of Issue: | Office of the Additional Director General of Foreign Trade, CLA Delhi
IEC: 0392072823

Name: SUN PHARMACEUTICAL INDUSTRIES LIMITED
Address: SPARC,VADODARA,390012.

PIN: 390012

Type of License; |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

zjgsg Product Chemical and Allied Products

CIF Value of the

License: 13443234
CIF FCC: 181788
FOB Value: 17304690
FOB FCC: 239511

Decision:

Deferred for comiments of TE.
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Meeting No:

NC/3/MEET/Jun/2(2122/2 211/NC/3/MEET/un/202122/2

Date: 02/07/2021 Case No:

HQ File Number:|HQRNORMAPPLYG0109628AM22

RA File Number: [03AA04019238 AM22

License Number: [0311004420

Date of .

Issued:

Authorisation 08-06-2021

|Office of Issue:  |Office of the Additional Director General of Foreign Trade, Mumbai

IEC: 3195004062

Name: FRESENIUS KARI INDIA PRIVATE LIMITED
Address: A-3 MIDC RANJANGAON GANPATI,PUNE,412220,
PIN: 412220

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type:  |Private Limited

Export Product Chemical and Allied Products
Group:
C.IF Value of the 11185954
License:
CIF FCC: 123125
FOB Value: 54002000
FOB FCC: 616109
Decision: The Committee considered the case as per agenda and it was decided to call for following information
from the firm;
Q)] DML.

(ii) Master Bateh Formula.
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Meeting No:

NC/3/MEET/Jun/202122/2

Case No:

Date: 02/07/2021 212/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLY00110739AM22

RA File Number:

34AAQ04002336 AM22

License Number:

3411000712

Date of
Authorisation
7 Issued:

09-06-2021

Office of Issue:

Office of the Joint Director General of Foreign Trade, Vadodara

IEC:

AAGCKS5301H

Name: KALKI HEALTHCARE PRIVATE LIMITED
Address: 126/5, GIDC,VADODARA,391340.

PIN: 391340

Type of License: |Advance Licence with AU Condition
Application Export Order

Basig:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

Export Produet
Group:

Chemical and Allied Products

CIF Value of the

. 37995250
License:
CIF FCC: 513796
FOB Value: 86754000
FOB FCC: 1200747
Decision: The Committee considered the case as per agenda and it was decided to call for following infermation|
from the firm:

[4}] Complete technical details as per Appendix 4E,
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Meeting No:

NC/3/MEET/Tun/202122/2

Casge No;

Date: 02/07/2021 213/NC/3/MEET/Tun/202122/2

HQ File Number:

HQRNORMAPPLYOQ0111125AM22

RA File Number:|03AA04021530AM?22
License Number: |0311004482
Date of
Authorisation 10-06-2021
Issued:
|Office of Issue:  |Office of the Additional Director General of Foreirgranrade, Mumbai
IEC: 0395047803
Name: BLUE JET HEALTHCARE PRIVATE LIMITED
Address: UNIT I': 3/2,MILE STONE,KALYAN MURBAD RD.,SHAHAD,
MAHARASHTRA,421103.
PIN: 421103

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Stetus Manufacturer Exporter
ofExporter:

Exporter Type: |Private Limited
Export Product Chemical and Alliéd Products
Group:

C.IF Value of the 499730400,

License:

CIF FCC: 6744000

FOB Value: 868200000

FOB FCC: 12000000

Decision: The Committee considered the case as per agenda and it was decided to ratify adhoc norms as applied
for in this Advance Authorization by the firm.

RA concerned may take further necessary action as par above decision of NC,
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Meeting No:

Date: 02/07/2021 Case No:

NC/3/MEET/Jun/202122/2 214/NC/3/MEET/Junv/202122/2

HQ File Number:

HQRNORMAPPLYO00111187AM22

RA File Number: |31AA04013442AM22
License Number: [3111000393
Date of
Authorisation 10-06-2021
_|Issued:
Office of Tssue: |Office of the Joint Director General of Foreign Trade, Pune
IEC: 3106016906
Name: CLEAN SCIENCE AND TECHNOLOGY LIMITED
Address: OFFICE NO. 503, PENTAGON TOWER 4, PUNE, 411013,
PIN: 411013
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Manufacturer Exporter
ofExporter:
Exporter Type: |Public Limited
g’lfops;t Product | o e mical and Allied Products
Eilfelijue ofthe 113162058
CIF FCC: 177985
FOB Value: 23961625
FOB FCC: 331648

Decision: Deferred for comments of TE.
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Meeting No:

NC/3/MEET/Jun/202122/2

Date: 02/07/2021

HQ File Number:

HQRNORMAPPLY00111363AM22

RA File Number: |31A4A04004163AM22

License Number: [3111000397

Date of

Authorisation 10-06-2021

Issued:

Office of Issue: |Office of the Joint Director General of Foreign Trade, Pune
IEC: 0397065825

Name: SV PLASTOCHEM PRIVATE LIM ITED
Address: GAT NO.603,JANORI, NASHIK 422206.
PIN: 422206

Type of License: | Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

g:gs;t Product Chemical and Allied Products

CIF FCC: 101947

FOB Value: 10691020

FOB FCC: 146352

Decision:

Deferred for comments of TE.

Case No:
215/NC/3/MEET/Tun/202122/2
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Case No:

Meeting No:
216/NC/3/MEET/lun/202122/2

NC/3/MEET/Jun/202122/2 Date: 02/07/2021

HQ File Number:l HQRNORMAPPLY00111396AM22

RA File Number:|03AA04013894AM22

License Number: |0311004496

Date of

Authorisation 10-06-2021

Issued: .
Office of Issue: [Office of the Additional Director General of Forgign Trade, Mumbai
1IEC: 0388063262

Name: JB CHEMICALS & PHARMACEUTICALS LTD

Address: NEELAM CENTRE, B WING,MUMBATI406030.

PIN: 400030

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 157579307

CIF FCC: 2126576

FOB Value: 333666586

FOB FCC: 4611839

Decision:  The Committee considered the case as per agenda and taking cue from earlier decision for same export

product in Meeting No. NC/3AMEET/Jan/202021/4 dated 12.02.2021 against advance authorization No. 0310836099
dt. 05.05.2020, it was decided to ratify norms under Para 4.07 of HBP Vol, [ as per details given below or as applied
by the firm, whichever is less:

Sl Qty.

No.
1 GLIPIZIDE EXTENDED RELEASE TABLETS 10 MQG. Each tablet contains (i)

Glipizide USP- 10 mg({ii) Eastman {TM Cellulose Acetate (CA 398- 10NF/EP)- 29.70 mg
(iii) Sentry Polyox WSR N80 FP NF- 178.10 mg (iv) Sentry Polyox WSR 303 NF- 100
mg. Net content (i) 459.46 Kgs (if) 1364.59 Kgs (ii) 8182.96 Kgs (iv) 4594.59 Kgs.)
GLIPIZIDE EXTENDED RELEASE TABLETS 5 MG. Each tablet contains (i) Glipizide
USP- 5 mg((ii) Eastman (TM Cellulose Acetate (CA 398- IONF/EP}- 20.40 mg (iii) Sentry
Polyox WSR N80 FP NF- 89.05 mg (iv) Sentry Polyox WSR 303 NF- 50 mg. Net content
(i} 182.43 Kgs (ii) 744.32 Kgs (iii) 3249.12 Kgs (iv) 1824.33 Kgs.)

GLIPIZIDE EXTENDED RELEASE TABLETS 2.5 MG. Each tablet contains (i} lipizide
USP- 2.5 mg((ii) Eastman (TM Cellulose Acetate (CA 398- 10NEF/EP)- 20.40 mg (iii)
Sentry Polyox WSR N80 FP NF- §9.05 mg (iv) Sentry Polyox WSR 303 NF- 50 mg. Net
content (i} 33.78 Kgs (i) 275.68 Kgs (iii) 1203.38 Kgs (iv) 675.68 Kgs.)

Export Product

1 Number

I Nutnber .

1 Number




223

SL Import Items For export of 1 Number of Tablet

Nao., : 2.5 mg 5.0mg 10.0 mg

1 GLIPIZIDE USP 2.55mg 1 510mg | 10.20 mg
EASTMAN (TM) CELLULOSE ACETATE 2040 mg | 20.40mg | 29.70 mg
(CA 398-10NF/EP)

3 SENTRY POLYOX WSR N80 FP NF 89.05mg | 89.05mg | 178.10 mg

4 SENTRY POLYOX WSR 303 NF 50,00 mg ; 50.00 mg | 100.00 mg

RA may take appropriate action as per the decision of Norms Committee.
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Meeting No:

Date: 02/07/2021 Case No:

NC/A3/MEET/Jun/202122/2 217/NC/3/MEET/Tun/202122/2

HQ File Number:

HQRNORMAPPLY(00111397AM22

RA File Number: |03AA04009888AM22
License Number: [0311004497
Date of
Authorisation 10-06-2021
| Issued:
Office of Issue:  |Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0388063262
Name: JB CHEMICALS & PHARMACEUTICALS L'TD
Address: NEELAM CENTRE, B WING,MUMBAL400030.
PIN: 400030
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Manufacturer Exporter
ofExporter:
Exporter Type: [Public Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 157579307
CIF FCC: 2126576
FOB Value: 333666586
FOB FCC: 4611839

Decision: Deferred for comments of TE.
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Meeting No:

Date: 02/07/2021 Case No:

NC/3/MEET/Jun/202122/2 218/NC/3/MEET/Jun/202122/2

HQ File Number:

HQRNORMAPPLY(00111467AM22

RA File Number:

05AA04024172AM22

License Number:

0311003078

Date of
Authorisation
Issued:

10-06-2021

Office of Issue:

Office of the Additional Director General of Foreign Trade, CLA Delhj

IEC:

0507072618

Name: SUPERMAX DRUGS AND PHARMACEUTICALS PRIVATE LIMITED
Address: H-1231, DSIDC INDUSTRIAL COMPLEX,,DELHI,110040.
PIN: 110040
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Manufacturer Exporter
ofExporter:
Exporter Type: |Private Limited
Export Product Chemical and Allied Products
Group:
C'IF Value of the 20021820
License:
CIF FCC: 270748
FOB Value: 24436212
FOB FCC: 338217
Decision: The Conmumittes considered the case as per agenda and it was decided to call for following information
from the firm:
(i) DML.

(ii) COA of impeort item from foreign supplier.
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Meeting No:

NC/A3/MEET/Jun/202122/2

Date: 02/07/2021 Case No:

219/NC/3/MEET/Jur/202122/2

HQ File Number:{HQRNORMAPPLY00112010AM22
RA File Number:|03AA04024304AM22
License Number: |0311004509
Date of
Authorisation 10-06-2021
| Issued:
Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai
[EC: 0396018793
Name: YASHO INDUSTRIES LIMITED
Address: OFFICE NO.101/102 PENINSULA HEIGHTS,MUMBAIA400058.
PIN: 400058
Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExporter:
Exporter Type: |Public Limited

Export Product
Group:

Chemical and Allied Products

CIF Value of the

License: 9393347
CiF FCC: 127049
FOB Value: 11198750
FOB FCC: 155000

Decision:  Deferred for comments of TE.
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i}dg;ﬂ;nMgEE}Junfzozlzzfz Date: 02/07/2021 S;OS/?NI\({,‘?’:;/MEET/Junj202122/2
HQ File Number:]HQRNORMAPPLY00112444AM22

RA File Number:{05AA04025398AM22

License Number: {0511003109

Date of

Authorisation 11-06-2021

Issued:

Office of Tssue: |Office of the Additional Director General of Foreign Trade, CLA Delhi
IEC: 0506058875

Name;: TINA ORGANICS PRIVATE LIMITED

Address: C-1/28, SAFDARJUNG DEV. AREA,,NEW DELHI,110016.

PIN;: 110016

Type of License:

Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter
ofExporter:

Exporter Type: |Private Limited
Export Product Chemical and Allied Products
Group:

CE[F Value of the 7246268

License:

CIF FCC: 97988

FOB Value: 8353545

FOB FCC: 115620

Decision: Deferred for comments of TE.
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Meeting No: . Case No: :
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 22 1/NC/3/MEET/ Jun/202122/2

HQ File Number: [HQRNORMAPPLY 00112558 AM22
RA File Number: [33AA04001775AM?22
License Number: 3311000287

Date of
Authorisation 11-06-2021
| Issued:
Office of Issue:  |Office of the Joint Director General of Foreign Trade, Panipat
IEC: 3391001755
Name; COMBITIC GLOBAL CAPLET PRIVATE LIMITED
Address: M-13, D-2 & D-3, INDUSTRIAL AREA ,SONIPAT,131001.
PIN: 131001
Type of License: {Advance Licence with AU Condition
Application Export Order
Basis:
Status- Merchant Cum Manufacturer Exporter
ofBxporter:
Exporter Type: |Private Limited
g’;gg;t Product | pemical and Allied Products
](jilfenvsil:ue ofthe 1, 1733205
CIF FCC: 158664
FOB Value: 13994877
FOB FCC: 193700
Decision: The Commitiee considered the case as per agenda and it was decided to call for following informatio

from the firm;

0] DML.
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Meeting No: i Case No:
NC/3/MEET/Tun/202122/2 Date: 02/07/2021 222/NC/3/MEET/Jun/202122/2

HQ File Number;|HQRNORMAPPLY00112663AM22
RA File Number:|03AA04022427AM22
License Number; [0311004537

Date of
Authorisation 11-06-2021
Issyed:

Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai

IEC: (0388189151

Name: AARTIDRUGS LTD

Address: Mahendra Industrial Estate, Ground Floor, Plot No.109/D, Road No.29, Sion
(East), MUMBAIL400022.

PIN: 400022

Type of License: | Advance Licence with AU Condition

Application Export Order

Basis:

Stafus Merchant Cum Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

2’:53; Product | smical and Allied Products

CIF FCC: 110139

FOB Value: 9387412

FOB FCC: 129750

Decision: The Committee considered the case as per agenda and it was decided to call for following information|

from the firm:

(i) Production Consumption data duly certified by GST.
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Meeting No: ) Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 203/NC/3/MEET/ Fun/202122/2

HQ File Number:|HQRNORMAPPLY 00112241 AM22
RA File Number: [05AAQ04018646AM22
License Number: 0511003098

Date of
Authorisation 11-06-2021
Issued:
Office of Issue: |Office of the Additional Director General of Foreign Trade, CLA Delhi

IEC: ABKFAS85421

Name: ALWIN DMD PHARMACEUTICALS
Address: 1121/73, DEVA RAM PARK,,DELHI,110035.
PIN: 110035 _
| Type of License: |Advance Licence with AU Condition
Application Export Order
Basis:
Status Merchant Cum Manufacturer Exporter
ofExporter:
Exporter Type:  |Partnership
Export Product  }oy ical and Allied Products
Group:
C.IF Value of the 4836326
License:
CIF FCC: 65207
FOB Value: 10070623
FOB FCC: 139193

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under Para
4.07 of HBP vol. 1 as per details given below or as applied by the firm, whichever is less:

Export Product Qty. SL | Import items Qty.
No. | -
Diosmin & Hesperidin Tablets (450mg 1798165 | 1 Diosmin Hesperidin (9:1) 917.064 kg

& 50 mg)Diosmin &Hesperidin | Numbers
Tablats 450+50mg {9:1))

RA concerned may take further necessary action as per above decision of NC.
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 224/NC/3/MEET/Jun/202122/2

HQ File Number:|HQRNORMAPPLY (0113426 AM22
RA File Number: |30AA04004647AM22
License Number: [3011000736

Date of
Authorisation 12-06-2021
Issued:
Office of Issue: |Office of the Additional Director CGieneral of Foreign Trade, Ludhiana

IEC: 2259000038

Name: SAURAV CHEMICALS LIMITED

Address: PLOT NO. 370. IND. AREA PHASE 2,PANCHKULA,134109.
PIN: 134109

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Public Limited

ztgz;t Prodact Chemical and Allied Products

gfelilue ofthe 114974180

CIF FCC: 148400

FOB Value: 21494375

FOB FCC: 297500

Decision: The Committee considered the case as per agenda and it was decided to call for following information

from the firm:

(i) Complete technical details as per Appendix 4F.
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 Date: 02/07/2021 205/NC/3/MEET/Tun/202122/2

HQ File Number:|HQRNORMAPPLY00113434AM22
RA File Number: |03 AA04015087AM22
License Number: [0311004561

Date of
Authorisation 12-06-2021
Issued:

Office of Issue:  |Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0396057993

Name: ENCUBE ETHICALS PRIVATE LIMITED
Address: 803, 8th Floer, MUMBAIL400069.

PIN: 400069

Type of License: | Advance Licence with AU Condition
Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

Export Product Chemical and Allied Products

Group:

C_IF Value of the 35859800

License:

CIF FCC: 484919

FOB Value: 51577500

FOB FCC: 713875
[Decision: The Committee considered the case as per agenda and it was decided to call for following information
from the firm:

0] DML,

(fi) Master Bateh Formula.
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Meeting No:

NC/3/MEET/Jun/202122/2 226/NC/3/MEET/Jun/202122/2

Date: 02/07/2021 Case No:

HQ File Number:

HOQRNORMAPPLY00113435AM22

RA File Number: |03AA04019875AM22
License Number: 0311004562
Date of ’
Authorisation 12-06-2021
Issued:
[Office of Tssue: | Office of the Additional Director General of Foreign Trade, Mumbai
IEC: 0388063262
Name: I B CHEMICALS & PHARMACEUTICALS LTD
Address: NEELAM CENTRE, B WING,MUMBALA400030.
PIN: 400030
Type of License: |Advance Licence with AU Condition
Application Export Order
Bagig:
Status Manufacturer Exporter
ofExporter:
Exporter Type:  |Public Limited
itgi; Product Chemical and Allied Products
Efe:l;zlue of the 153304908
CIF FCC: 315144
FOB Value: 166202298
FOB FCC: 2300377
Decision: The Committee congidered the case as per agenda and it was decided to call for following information

from the firm:

4] DML.
(ii) Master Batch Formula.
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Meeting No: . Case No:
NC/3/MEET/Jun/202122/2 o [Pate: 0270722021 227/NC/3/MEET/Jun/202122/2

HQ File Number: [HQRNORMAPPLY00113539AM22
RA File Number: |03AA04024236 AM22
License Number: 10311004568

Date of
Authorisation 13-06-2021
Issued: ‘
Office of Issue: |Office of the Additional Director General of Foreign Trade, Mumbai

IEC: AABCZ4046P

Name: ZENTIVA PRIVATE LIMITED

Address: A-802, CRESCENZO, C/38-39,, MUMBAI,400051.
PIN: 400051

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status ) Manufacturer Exporter

ofBxporter:

Exporter Type: |Private Limited

z};opz;t Product Chemical and Allied Products

Eilfe:i“e ofthe |, 63532050

CIF FCC: 2900747

FOB Value: 398756871

FOB FCC: 4549422

Decision: The Committee considered the case as per agenda and it was decided to call for following information|

from the firm:

@ DML.
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II:Id(e:/est}nMgEg%/Junfzozmzfz Date: 02/07/2021 S;;&I\CT%/MEET/Junfzoz122/2
|HQ File Number: JHQRNORMAPPLY(0113697AM22

RA File Number: [31AA04007148AMZ1

License Number: [3111000400

Date of

Authorisation 14-06-2021

Issued:

Office of Issue: |Office of the Joint Director General of Forei g'n Trade, Pune

IEC: 0397065825

Name: SV PLASTOCHEM PRIVATE LIM ITED

Address: GAT NO.603,JANORI, NASHIK,422206.

PIN: 422206

Type of License: |Advance Licence with AU Condition

Application Export Order

Basis:

Status Manufacturer Exporter

ofExporter:

Exporter Type: |Private Limited

gfgg;t Product Chemical and Allied Products

Eg(l:elizlzue of the 7195960

CIF FCC: 97374

FOB Value: 10445896

FOB FCC: 144680

Decision: Deferred for comments of TE.
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MANUAL CASES
Case No. A-01
Meeting No. NC/3/MEET/Jun/202122/2
Date 02/07/2021
Firm’s Name M/s OC Specialities Pvt. Ltd., Mumbai
HQF. No. 01/82/050/01145/AM18/DES-III
RLA F. No. 03/95/040/00701/AM18

Advance Authorization No. and Date

0310817246 dated 23.11.2017

Subject

Request of M/s OC Specialities Pvt. Ltd.,, Mumbai for
enhancement in the quantity of import item of adhoc norms
fixed by NC-3 against Advance Authorization No.
0310817246 dated 23.11.2017 - - -

Decision;

The Committee considered the request of firm and it was observed

that the firm has

submitted its Advance Autharization in REA, Mumbai for redemption,

In view of above, the Committee decided to withdraw the case.

CadilaHealthcare Limited.

CALCIUM”under para 4.7 of against adv.

Case No. A-02 M/s. Cadila Healthcare Limited
M.No. NC/3/MEET/Jun/202122/2 F.No. 01/82/50/01769/AM16/DES-III
Date 02.07.2021 RLA F.No. 08/24/040/00137/AM16
Advance Licence No 0810136085 Dated 22.09.2015
Subject: Request for correction I/0O norms for the export product “ATORVASTATIN

Lic. No. 0810136085 Dated:22.09.2015 of M/s

Decision:

quantity of item

import

1.11 kg.

RA concerned may take further necessary

(phenylamino)carbonyl]-1-H-pyrrol-1-yl]ethyl]-2,2-dimethyl-1,3-dioxane-4-acetate  from

The Committee considered the request of the firm and it was decided to enhance the
(4R-cis)-1,1-dimethylethyl-6-[2-[ 2-4-fluorophenyl}-3-phenyl

[-4-
0.708 kg to

Rest of the earlier Minutes would remain unchanged.

action as per above decision of NC.

Case No. A-03

Meeting No. NC/3/MEET/Jun/202122/2

Date 02/07/2021

Firm’s Name M/s Yasho Industries Pvt. Ltd., Mumbai
| HQ F. No. 01/82/050/00897/AM18/DES-III

RLAF. No. 03/95/040/00664/AM18

Advance Authorization No. and Date

0310817118 dated 16.11.2017

Subject

Request of M/s Yasho Industries Pvi. Ltd., Mumbai for
enhancement in the quantity of Import Item No. 2 in the
adhoc norms fixed by NC-3 against Advance Authorization
No. 0310817118 dated 16.11.2017

Decision;  Deferred for comments of TE.
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Case No. A-04
Mecting No. NC/I/MEET/Jun/202122/2
 Date 02/07/2021
Firm’s Name M/s Shiva Pharmachem Limited, Yadodara
HQ F. No. 01/82/050/00926/AM15/ /DES-HI
01/82/050/00529/AM 16/ /DES-111
01/82/050/01116/AM | 5/DES-11
] 01/82/050/00105/AM 1 6/DES-11!
RLA F. No. 34/24/040/00100/AM15
34/24/040/00131/AM15
34/24/040/00200/AM 15
34/24/040/00010/AM 16

~Advance Authorization No. and Drate

3410040395 dated 23.07.2014
3410040489 dated 27,08.2014
3410040669 dated 07.11.2014
3410041157 dated 22.04.2015

Subicet

Request of M/s Shiva: Pharmachem Limited, Vadodara for
enhancement in the quantity of import item in respect of adhoc
norms fixed by NC -3 against Advance Authorization Nos,
3410040395 dated 23.07.2014, 3410040489 dated 27.08.2014,
3410040669 dated 07.11.2014 and 3410041157 dated 22.04.2815

information from the firm:

GST.

Decision: The Committee considered the request of the firm and it was decided to call for following

(i) Production Consumption data for the relevant licensing year duly certitied by
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Case No. A-05
- Meeting No. NC/A/MEET/Aun/202122/2
Date 02/87/2021%
Firm’s Name M/s Reckitt Benckiser Healthcare India Limited, New Dethi
HQ F. No. 01/82/050/01142/AM15/DES-II1
RLA F. No. 1 05/24/040/00325/AM1S

Advance Authorization No. and Date

0510391645 dated 20.10.2014

Subject

Request of M/s Reckitt Benckiser Healthcare India Pvt.
Ltd., New Delhi for enhancement in the quantity of import
items in respect of adhoc norms fixed against Advance
Anthorization No, 0510391645 dated 20.10.2014

Pecision:
undei:

The Commitiee considered the request of the firm and it was decided to revise the norms as

Export Product

Qty. |

Mucinex Fast-Max Severe Congestion and Cough Liquid

294500.000 kg |

B Import items Qty. recommended
No. {per bottle of 180 mi)
i Sorbitol Salution (70%) USP(D-Sorbital/Sorbitol 70%) 24.545 gm
: Propylene Glycol, USP 49.091 gm
3 Glycerin USP 32,727 gm
4 Xantham Gum PH Eur, USP, [H 0.180 gm
3 Anhydrous Citric Acid USP (Citric Acid) 0.290 gm
6 Propyi Gallate, USNF 0327 gm
7 Sodium Benzoate NF 0.360 gm
8 Sucralose NF 0.327 gm

9 Magnasweet | 10 1.244 gm
i0 Red Fruits 0.147 gm
[ EDTA Disodium USP 0.082 gm
12 FD&C Blue # | 0.005 gm

3 FD&C Red # 40 0.001 gm
{4 Venus 24 MM (Plastic Closure) Relevant, as per
15 Square M/Wash O/C Blue HT (Plastic Closures) packing policy

16 Mucinex -~ 4P Muitipage Severe Cough Paper Labels |

Mode: i.

Above revised norms are as per Master Batch Formula with nil wastage,

2. - Above norms are for the export of 180 ml bottle. The firm will declare to
RA, the rumber of bottles exported / fo be exported against the total
export obligation in the present Advance Authorization.

RRA concerned may take further necessary action as per above decision of NC.,




239

Case No., A-06
Meeting No. NC//MEET/Jun/202122/2 -
Date 02/07/2021
FFirmy’s Name W/s Reckitt Benckiser Healtheare india Limited, New Debhi
HG F No. 01/82/030/01141/AM15/DES-11]
RLAF. No, 05/24/040/00330/AM15

Advance Authorization No. and Date

0510391644 dated 20.10.2014

Subject

Hequest of M/s Reckitt Benckiser Healtheare India Pvt.
Ltd., New Delhi for enhancement in the gquantity of import
items in respect of adhoc moyms fixed against Advance
Aunthorization No. 0510351644 dated 20.10.2014

Decision:  The Commiltee considered the request of the firm and it was decided to revise the norms as

under:

Export Product Qty,
Mucinex Fast-Max Cold & Sinus Liquid 117800.000 kg
Sl Import items (Qty. Recommended
No, (per bottle of 180 ml)
] Kantham Gum (0207499) PH, Eur, USP, IH 0.180 gm
2 Propyl Gallate, USNF 0.3273gm
3 Magnasweet 114 1.2436 gm
4 Red Fruits 0.1473 am
5 FD&C Blue # i 0.0046 gm

6 FD&C Red # 40 0.0009 gm
7 Sorbitel Solution {70%) USP 24.5455gm
8 Propylene Glycol USP 49.0910 gm
9 Glycerin USP 32.7274 gm
10 Anhydrous Citric Acid USP 0.2078 gm

11| Sodium Benzoate NF 0.3600 gm
] Sucralose NF 0.3273 gm
13 EDTA Disodium USP 0.0818
14 Venus 24 MM (Piastic Closure) Relevant, as per
15 Square M/Wash O/C Blue HT (Plastic Closurss) packing policy
16 Mucinex — 6P Multipage Cold & Sinus (Paper Labels)
MNote: 1. Above revised norms are as per Master Batch Formula with nil wastage,

Z. ., Above norms are for the export of 180 mi bottle. The firm will declare to
RA, the number of botiles exported / to ke exported against the total
export obligation in the present Advance Authorization.

RA concerned may take further necessary action as per above decision of NC,
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Case No. A-(7
' Meeting No. NC//MEET/Jun/202122/2
Date 02/07/2021
Firm’s Name M/s Reckitt Benekiser Healthcare India Limited, New Delhi
HQ F. No. 01/82/050/00290/AM 1 5/DES-111
RLA F. No. 05/24/040/00480/AM 14

Advance Authorization No. and Date

0510382032 dated 18.03.2014

Subject

Request of M/s Reckitt Benckiser Healtheare India Pvt.
Ltd., New Delhi for fixation of adhoc nerms in respect of
Advasnce Authorization No. 0510382032 dated 18.03.2014

Decision: The Commiitee considered the request of the firm and it was observed that the Advance
Authorization was taken for the export product Mucinex Fast — Max Cold & Sinus Liquid, however the
norms were wrongly ratified for export product — Mucinax Fast-Max Severe Congestion & Cough Liquid.
Accordingly, the Committee decided to revise the norms as under:

| Export Product

Qty.

(7,02,72,300 Mitileter (ML)

Mucinex Fast-Max Severe- Congestion and Cough Liquid | 64470.000 kg

Export product: Mucinex Fast-Max Cold & Sinus Liquid (OTC product)

3l Import items Qty. Recommended
No. (per bottle of 180 ml)
] Xantham Gum (0207499) PH, Eur, USP, TH 0,180 gm
2 Propyl Gallate, USNF 0.3273gm
3 Magnrasweet 110 1.2436 gm
4 Red Fruits 0.1473 gm
5 FD&C Blue # 1 0.00046gm
6 FD&C Red # 40 {.0009 gm
7 Sorbitol Solution (70%) USP 24.5455gm
8 [ Propylene Glycol USP 49.0910 gm
9 Cilycerin USP 32,7274 gm
10 Anhydrous Citric Acid USP 0.2078 gm
11 Sodium Benzoate NF 0.3600 gm
12 Sucralose NF 0.3273 gm
{3 EDTA Disodium USP 0.0818
14 Venus 24 MM (Plastic Closure) Relevant, as per
15 Squatre M/Wash O/C Blue HT (Plastic Closures) packing policy
16 Mucinex — 6P Multipage Cold & Sinus (Paper Labels)
Note: i. Abave revised norms are as per Master Bateh Formula with il wastage.
2. - Above norms are for the export of 180 m] bottle. The firm will declaré to
RA, the number of bottles exported / to be exported against the total
export oiigation in the present Advance Authorization.

| RA concerned may take further necessary action as per above decision of NC,
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Case No. A-08 )

Mecting No. NC/3/MEET/Jun/202122/2

Date 02/07/2021 )

Firm’'s Name M/s Sun Pharmaceutical Industries Ltd., New Delhi

{earlier known as M/s Ranbaxy Labs Ltd., New Delhi)

HQ F. No. 01/82/050/00858/AMI13/DES-III 01/82/050/00347/AM13/DES-1II

RLA F. No. 05/24/040/00252/AM13 05/24/040/00061/AM13

Advance 0510337284 dt. 16.10.2012 0510325945 dt. 25.05.2012

Authorization No. '

and Date

Subject Request of M/s Sun Pharmaceutical Industries Ltd., New Delhi (earlier known as

23.05.2012

M/s Ranbaxy Labs Ltd., New Delhi) for fixation of the input cutput norms against
Advance Authorization Nos. 0510337284 dated 16.10.2012 and 0510325945 dated

“Decision: - The Committee considered the request of the firm and it was decided to ratify adhoc norms under
Para 4.07 of HBP vol. I as per details given below or as applied by the fivm, whichever is less:

Export Product Qty. | 81. | Import items Qty.
No.
ACETYLTHIOSULFAMIDE (ATS) (4~ 1kgl1 Acetone 0.550 kg
Nitrobenzyl (28, 48)-4-acetylthio-2- ACTIVATED 0.098 kg
(N-sulfamoyl-tert-butoxycarboxamidomethyl) CARBON
pyrrolidine-1-carboxylate) ( Bulk Drug/ 3 CHLOROSULFONYL | 0.610kg
Pharmacopeal Grade) ISOCYANATE
4 DIMETHYL 0.470 kg
FORMAMIDE
5 DIISOPROPYL 0.480 kg
AZODICARBOXYLA
TE
6 METHYLENE 4.10 kg
CHLORIDE
7 METHANOL 1.57 kg
8 P-NITROBENZYL 0.79 kg
CHLOROQFORMATE
9 POTASSIUM 045 kg
THIQACETATE
10 PYRIDINE 0.74 kg
11 | SODIUM 0.22 kg
BOROHYDRIDE(pow
der)
12 TERTIARY . 0.307 kg
BUTANOL
13 TOLUENE 374 kg
14 TRIPHENYL 0.64 kg
PHOSPHINE
15 TRANS-4- : 0.44 kg
HYDROXY-L-
PROLINE
16 TRIETHYLAMINE 0.36 kg

RA concerned may take further necessary action as per above decision of NC.
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Case No. A-09
Meeting No. NC/3/MEET/Jun/202122/2
Date 02/07/2021

Firm’s Name

M/s Centrient Pharmaceuticals India Private Limited (formerty
known as M/s DSM Sinochem Pharmaceuticals India Pvt, Ltd.),

Chandigarh
HQ F. No. 01/82/050/00455/AM17/DES-II
RILA F. No, 22/24/040/00022/AM17

Advance Authorization No. and Date

2210015511 dated 23.06.2016

Subject

Request of M/s Centrient Pharmaceuticals India Private
Limited (formerly known as M/ DSM Sinochem
Pharmaceuticals India Pvt. Ltd.), Chandigarh for revision of
adhoc norms fixed against Advance Authorization No.
2210015511 dated 23.06.2016

Deciston:  The Commitiee considered the request of the firm and it was decided to revise the norms as under:
Export product Qty. | SL Import itetns Qty.
No.
ROSUVASTATIN 1kg | 1. Thorase Enzyme 1.57 kg
CALCIUM 2, Ethyi Acetate Not allowed
3. Acetone 338 ke
4, Chloracetaldehyde sol 45% CAA 1.906 kg
5. Heptane L.605 kg
6. Sodium Carbonate Not allowed
7. Bromine
8. Acetaldehyde
9. Sodium Bicarbonate
10, | Toluene
11. | 2,2,Dimethoxy Propane 0973 kg
12, | Sulphuric Acid Not allowed
13. | BTSH{2-Mercapto-1-H-Benzothiazole 1.179 kg
14. | Di Sodium Tungsten Hydrate Not allowed
15. | Hydrogen Peroxide 35 %
16. | Isopropyl Alcohol 24.86 kg
17. | Liquid Nitrogen Not allowed
18. | Methanol
19 N-Methyl Pyrrolidon
20 Sodium Hydroxide Flakes
21 Z8% (RSV  Side  Chain) [4-(4- | 1.445kg
Fluorophenyl)-6-Isopropyl-2-[{N-Methyl
Sulfonyl)amino]pyrimidinyl-5-yl-fomyl]
22 2-Methyl Tetrahydrofuran - 21142 kg
23 Sodium tertiary Butoxide in THF 30% - | Not allowed
2M solution
24 Methyl Tertbutyl Ether (MTBE)
25 Hydrochloric Acid
26 Acetonitrile
27 Furfurylamine(FFA) 0334 kg
28 Acetic Acid Glacial Not allowed
29 Calcium Chloride Dihydrate
The firm is only importing 10 import items out of 29, Hence, the norms are not ratified for other 19
import items.

RA concerned may take further necessary action as per above decision of NC.
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Case No. A-10

Mesting No. NC/3/MEET/Jun/202122/2

Date 02/07/2021

Firm’s Name M/s Neogen Chemicals Ltd., Mumbai
HQF. No. 01/82/050/00713/AM19/DES-III

RLA F. No. 03/95/040/00243/AM19

Advance Authorization No. and Date

0310822930 dated 08.08.2018

Subject

Request of M/s Neogen Chemicals Ltd., Mumbai for
enhancement in the quantity of Import Items in respect of adhoc
norms fixed by NC-3 against Advance Authorization No.
0310822930 dated 08.08.2018

Decision: The Committee considered the request of the firm and it was observed that the firm has not provided
any technical data in support of its request, Hence, it was decided to reject the case maintaining the status quo.

Case No. A-11

Meeting No. NC/3/MEET/Jun/202122/2

Date 02/07/2021

Firm’s Name M/s Global Calcium Private Limited., Bangalore
HQF. No. 01/82/050/01076/AM17/DES-III

RLA T, No. 07/24/040/00386/AM16

Advance Authorization No. and Date

0710109429 dated 23.02.2016

Subject

Request of VM/s Global Caleium Pvt. Ltd., Bangalore for revision
of adhoc norms fixed against Advance Authorization No.
0710109429 dated 23.02.2016

Decision:

The Committee considered the case as per online agenda in the presence of echnical experts and it

was noted that the firm still has not fumnished the fellowing information asked for by NC-3 in its Meeting No.
07/AM21 dated 24,12.2020, followed by Reminder on 29.06.2021:

D Production / Consumption data for last two years for each export product duly
certified by Superintendent, GST.

(i) Receipt of payment of Rs. 5000/~ composition fee deposited in concerned RA in terms
of Para 4.17 of HBP Vol. I.

In view of above, the Committee decided to issue Final Reminder to firm to furnish its reply, failing which the

case will be rejected.
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Case No. A-12

Meeting No. | NC/3/MEET/Jun/202122/2

Date 02/07/2021

Firm’s Name | M/s Organica Aromatics, Bangalore _

HQ F. No. 01/82/050/01034/AMO09/DES-II 01/82/050/01105/AM12/DES-IIT | 01/82/050/01612/AMOS/DES-TIT

RLA F. No. (7/24/040/00280/AMO9 07/24/040/00314/AM12 07/24/040/00564/AMO%

Advance 0710059944 dt. 19.09.2008 0710084171 dt. 23.11.2011 0710062745 dt. 04.02.2009

Authorization

No. and Date

Subject Request of M/s Qrganica Aromatics, Bangalore for enhancement in the quantity of import
items in respect of adhoe norms fixed against Advance Authorization Nos. 0710059944 dated
19.09.2008, 0710084171 dated 23.11.2011 and 0710062745 dated 04.02.2009

Decision: The Committee considered the request of the firm and it was observed that the reply furnished by
the firm is not proper, since the Excise Certificate does not have total quantity produced / total raw material
consumed for the specific period of licence (2009-09, 2009-10, 2010-11) and also no date is mentioned on the
Certificate.

In view of above, it was decided to again call for following information from the firm:

@) Central Excise Data for specific Production (in kg) and specific Consumption (in kg)
for the specific year 2008-09, 2009-10 and 2016-11.

Case No. A-13
Meeting No. NC//MELET/Jun/202122/2
Date _ 92/07/2021
Firm’s Name M/s Om Intercontinental, Mumbai
HQ F. No. 01/82/050/00263/AM 1 8/DES-III
RLA F. No. 03/95/040/00025/AM 138
Advance Authorization No. and Date 0310812544 dated 18.04.2017
Subject Request of M/s Om Intercontinental, Mumbai for enhancement
in the quantity of import items in respect of adhoc norms fixed
by NC-3 against Advance Authorization No. 0310812544 dated
18.04.2017
Decision: The Commitiee considered the request of the firm and it was decided to call for following
information from the firm:
(i) Technical literature in support of yields.
(i) Production-Consumption data duly certified by GST,
(iii) Copy of amended licence.

(iv) Receipt of payment of Rs. 5000/~ compositien fee deposited in concerned RA in
terms of Para 4.17 of HBP Vol. .
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Case No. A-14
M.No, NC/3/MEET/Jun/202122/2
Date 02/07/2021

M/s. Eurolife Healthcare Pvi. Litd.
F. No.01/82/050/00323/AM13/DES-III
F.No. 01/82/050/00571/AM16/DES-III

RLA File No: 08/24/040/00981/AM13
RLA File No: 08/24/040/01086/AM15

Adv.Auth. No. 0310728713 Dated 19.03.2013
Adv.Auth, No. 0310794964 Dated:27.03.2015

Subject: Request for fixation of I/O norms for the export product “METRONIDAZOLE INTRAVEOUS
INFUSION 100ml METRONIDAZOLE 500mg” unnder para 4.7 of against adv. Lic. No. 0310728713
dated 19.03.2013 and adv.Lic. No. 0310794964 dated 27.03.2015 of M/s. Eurolife Healthcare Pvt. Lid.

Decision: The Committee considered the request of the firm and it was observed that the reply given by the
firm was not as per the DL issued earlier. Further, the import items include large quantity of LDPE Graules,
Craft Paper and other packing material.

It view of above, the Committee decided to call for clarificafion from the firm, ~

Case No. A-18

Meeting No. NC/3I/MEET/Jun/202122/2

Date 02/07/2021

Firm’'s Name M/s Inchem Laboratories Private Limited., Hyderabad

HQ F. No. 01/82/050/01275/AM12/DES-ITT

RILAF. No, 09/24/040/00413/AM12

Advance Authorization No, and Date 0910050238 dated 15.12.2011 :

Subject Request of M/s Inchem Laboratories Pvt. Ltd., Hyderabad for
fixation of adhoc norms against Advance Authorization No.
0910050238 dated 15,12.2011

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoc norms under

Para4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:

Export Product Qty. | SL | Import items Qty.
No.
RACTOPAMINE lkg |1 (RS) 4-(2amino-1-hydroxy ethyl) phenol HCL- | 0.446 kg
HCL CAS No 770-05-8
2 4{4-HYDROXY PHENYL )-2-BUTANONE - 0.70 kg
CAS 5471-51-2
3 Raney Nickel Grade, -CAS No KALCAT 1961 | Either not
4 4-Hydroxy benzal Dehide ~CAS No 123-08-0 required in
Or 4- Hydroxy AcetoPhenone ITC HS Code the process
29145000 ot shown
5 Sodium Boro Hydride -CAS No 16940-66-2 indigenous in
6 | ACETONE Appendix
7__| IPA (ISO PROPYLE ALCOHOL) 4E.
8 PETROLIUM ETHAR
9 MDC ( METHYLENE CHLORIDE)
10 METHONOIL.
11 | NITRO METHANE or Hydroxyl Amino
Sulphate ITC HS No 28251040

RA concerned may taks further necessary action as per above decision of NC.
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Case No. A-16

Meeting No. NC/3/MEET/Jun/202122/2

Date 02/07/2021

Firm’s Name M/s Inchem Laboratories Pvt. Ltd., Hyderabad
HQ F. No. 01/82/050/01493/AM12/DES-III

RLA F. No. 09/24/040/00579/AM12

Advance Authorization No. and Date

0510051360 dated 21.02.2012

Subject :

Request of M/s Inchem Lahoratories Pvt Ltd., Hyderabad for
fixation of adhoc norms against Advance Authorization No.
1910051360 dated 21.02.2012

Decision:  The Committee considered the request of the firm and it was decided to raiify adhoc norms under
Para 4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:
Export Product Qty. | SL | Import items Qty.
RACTOPAMINE Tkg |1 (RS) 4-(2Amino-1-Hydroxy Bthyl) Phenol HCL 0.446 kg
HCL {CAS No 770-05-8)
POR VETERINARY 2 4(4-HYDROXY PHENYL )-2-BUTANONE 0.70 kg
USAGE (CAS 5471-51-2)

RA concerned may take further necessary action as per above decision of NC.

Case No. A-17

Meeting No. NC/3/MEET/Jun/202122/2

Date 02/07/2021

Firm's Name M/s Inchem Laboratories Pvt. Ltd., Hyderabad
HQ F. No. 01/82/050/00910/AM14/DES-III

RLA F, No. 09/24/040/00287/AM14

Advance Authorization No. and Date

0910057785 dated 01.10.2013

Subject

Request of M/s Inchem Laboratories Pvt Ltd., Hyderabad for
fixation of adhoc norms against Advance Authorization No.
0910057785 dated 01.10.2013

Decision:  The Committee considered the request of the firm and it was decided to ratify adhoe norms under
Para 4.07 of HBP vol. I as per details given below or as applied by the firm, whichever is less:
Export Product Qty. | SL | Import items Qty,
No.
DIVALPROEX lkg |1 N-PROPYL BROMIDE 142 kg
SODIUM 2 DIETHYL MALONATE, 2.19kg

RA concerned may take further necessary action as per above decision of NC.
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[CaseNo. A-18
Meeting No. NC/3/MEET/Jun/202122/2
Pate 02/07/2021
Firm’s Name M/s Clean Science and Technology Private Limited, Pune
HG F. No. 01/82/050/00108/AM18/DES-I11
RLA F. Ne. 31/83/040/00172/AM17T

Advance Authorization No. and Date

3115066630 dated 21.03.2017

Subject

Request of M/s CLEAN SCIENCE AND TECBNOLOGY PVT.
LTD., Pune for enhancement in the guantity of import items of
norms in respect of adhoc norms fixed against Advance
Authorization No. 3110666630 dated 21.03,2017

Decision:
information from the firm:

The Commitiee considered the request of the firm and it was decided to call for following

(i} Production Consumption data for the licensing year duly certiflied by GST.
Case No, A-19
Vieeting No. NCA/MEET/Jun/202122/2
- Date 02/07/2021 : :
Firm’s Name M/s Clean Science and Technology Private Limited, Pune
HOQTF. No, 01/82/050/00599/AM18/DES-1II
RLA F. No, 31/83/040/00074/AM 18

Advance Authorization No. and Date

31100066858 dated 02.05.2017

Subject

Request of M/s CLEAN SCIENCE AND TECHNGLOGY PVT.
LTD., Pune for enhancement in the guantity of import items of
norms in respect of adhoc norms fixed against Advance
Authorization No. 3110006858 dated 02.09.2017

{feciston:

The Committee considered the case as per agenda and it was observed that the case can be

approved as the firm has requested for marginal increase in quantity of all raw materials and also in tater case of
same export product in Meeting No. 9/82-ALC4/2018 dated 15.01.2018 against advance authorization No.
3110066966 dt. 15.01.2018 same norms were approved on the basis of proper technical details furnished by the
firm. Hence, it was decided fo revise the norms as under:

Export product Qty. | SL Import items Qty.
] No,
Acetyl Anisole 1 kg | Pheno!l 0.906 kg
2 Dimethyl Sulphate 0.693 kg
3 Caustic Lye PURITY 40% AND ABOVE | 0.437 kg
(100% Basis)
4 Acetic Anhydride PURITY 99% 0,755 kg
Note: RA may close the case in respect of above advance authorization afier the receipt of payment
of Rs. 5009/- compnsition fee in terms of Para 4.17 of HBF Vol.

RA concerned may take further necessary action as per above decision of NC.
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Case No. A-20
| Meeting No. NC/3/WEET/Jun/202122/72
Date 42/47/2021
Firm’s Name M/s Clean Science and Teehnology Private Limited, Pune
HQ F. No. 01/82/050/00149%/AM L8/DES-11I
RLA T. No. 31/83/040/00012/AM18

i Advance Authorization No. and Date

3110066716 dated 02.05.2017

Subject

Request of M/s CLEAN SCIENCE AND TECHNOLOGY PVT.
LTD., Pune for enhancement in the quantity of import items of
norms in respeet of adhoe norms fixed against Advance
Authorization No. 3110066716 dated 02.05.2017

Decision:
information from the firm:

The Committee considered the request of the firm and it was decided to call for following

(i} Quantity and Commercial value of by-Product Guaiacol.

(if) Production Consumption data for the licensing year duly certified by ST,

(i) Receipt of payment of Rs. 5000/~ composition fee deposited in concerned RA in
terms of Para 4.17 of HBP Vol L.

Case No. A-21

Meeting No. NC/3MEET/ Jun/202122/2

Date 02/07/2021

Firm’s Name M/s Clean Seience and Technology Private Limited, Pune
HO T No. 01/82/050/01742/AM16/DES-J1I

RLAT. No. 31/83/040/00147/AMI16 |

" Advance Autherization No. and Date

3110065899 dated 91.02,2016

" Subject

Request of M/s CLEAN SCIENCE AND TECHNOLOGY PYT.
LTD., Pune for enhancement in the quantity of import items of
norms in respect of adhoc norms fixed against Advance
Authorization No. 3110065899 ¢ated 01.02.2016

Decision:

The Commiitee considered the request of the firm and it was observed that this case can be
approved since theorticaily on the basis of purity required should be 1.069 kg taking wastage of 3% requested
should be 1.10 kg / kg as requested and also approved earlier. Accordingly, it was decided to revise the
quantity of import item - Anisole Purity 93% Max from 1.065 kg to 1.10 kg,

Rest of the earlier Minutes would remain unchanged.

RA concerned may take further necessary action as per above decision of NC.

Mote: RA may close the case in respect of above advance authorization after the receipt of payment of
Rs. 5000/~ composition fee in terms of Para 4.17 of HBP Vol.

Case No. A-22

Meeting No. NC/A/MEET/ Jun/282122/2

Date 02/007/2021

Firm’s Name ¥i/s Clean Science and Technology Private Limiied, Pune
"HQT. No. 01/82/050/00916/AM 19/DES-II

RLA F. No. 31/83/040/00034/AM 19

Advance Authorization No. and Date

3110067081 dated 15.06,20138

- Subject

Request of M/s CLEAN SCIENCE AND TECHNOLOGY PYT,
LTD., Pune for enhancement in the quantity of import items of
norms in respect of adhoc norms fixed against Advance
Authorization No. 3110067081 dated 15.06.2018

Decision:
information from the firm:

The Committee considered the request of the firm and it was decided tfo call for following

(i) Quantity and Commercial value of by-Product Acetic.

(i) Production Consumptiion data for the licensing year duly certificd by GST.

(iii) Receipt of payment of Rs. 5000/~ composition fee deposited in concerned RA in
terms of Para 4.17 of HBP Vol, £,




249

J Case No.

A-23

Meeting No.

NC/3/MEET/Jun/202122/2

Date

(2/07/20621

Firm’s Name

Wi/s Clezn Science and Technology Private Limited, Pune

HQ F. No.

01/82/050/00597/AM18/DES-111
01/82/050/00723/AM 18/DES-111
01/82/050/00996/AM | 8/DES-111
01/82/050/00090/AM19/DES-I1I
01/82/050/00522/ AM19/DES-III
01/82/050/00525/AM19/DES-111
01/82/050/01188/AM19/DES-111
01/82/050/01211/AMI19/DES-111
01/82/050/01236/AM19/DES-111
01/82/050/01357/AMI1 9/DES-1I1

RLA F.No.

31/83/040/00035/AM18
31/83/040/00082/AM18
31/83/040/00124/AM 18
31/83/040/001 50/ AM18
31/83/040/00048/AM19
31/783/040/00048/AM 9
31/83/040/00049/AM 19
31/83/040/00085/AM19
31/83/040/00113/AM19
31/83/040/00128/AM 19/

Advance Authorization Na. and Date

3116066777 dated 09.06.2017, 3110066885 dated 03.10.2017,
3110066937 dated 19.12.2017, 3110066984 dated 15.02.2018,
3110067104 dated 03.07.2018, 3110067113 dated 13.07.2018,
3110067165 dated 28.08.2018, 3110067223 dated 31.10.2018,
3110067227 dated 06.11.2018 & 3110067240 dated 22.11.2018.

Subject

Request of M/s CLEAN SCIENCE AND TECHNOLOGY PVT.
LTD., Pune for enhancement in the quantity of impert items of
norms in respeet of adhoe norms fixed against Advance
Autherization No. 3110066777 dated 09.06.2017, 3110066885
dated 03.16.2017, 3118066937 dated 19.12.2017, 3110066984
dated 15.02.2018, 3110067164 dated 03.07.2018, 3110067113
dated 13.07.2018, 3110067165 dated 28.08.2018, 3110067223
dated 31.10.2018, 3110067227 dated 06.11.2618 & 3110067240
dated 22.11.2018

information from the firm:

recision: The Committee considered the request of the firm and it was decided to call for following

B Production Consumption data for the licensing year duly certified by GST.
(i Receipt of payment of Rs. 5000/- composiiion fee deposited in concerned RA in
terms of Para 4.17 of HBP Vol. L.
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Case No. A-24 ]
Meeting No. NC/3/MEET/Jun/202122/2

Date 02/07/2021

Firm’s Name M/s Satvadeva Pharmaceuticals Pvt. Ltd, Hyderabad

HQF.No. 01/82/050/01070/AM8/DES-I11
RLA F. No. 09/24/040/00337/AM18

0910065537 dated 05.10.2017

Subject

Request of M/s Satyadeva Pharmaceuticals Pvt. Ltd, Hyderabad
for fixation of adhoc norms against Advance Authorization No.
0910065537 dated 05.10.2017

Decision:

case wilt be rejected.

The Committee considered the case as per online agenda in the presence of technical experts and it
was noted that the firm still has not furnished the following mformation asked for by NC-3 in its Meeting No.
AMZY dated 24.07.2020, followed by Reminder on 28.10.2020:

{0 Import items and quantities actually imported against these exports.
{ii) Complete technical details including chemistry, yields, material balance for each stage.

in view of above, the Committee decided to issue Final Reminder to firm to furnish its reply, failing which the

[[Case No. A-25

Meeting No. NC/3/MEET/Jun/202122/2

Date 02/07/2021

Firm’s Name M/s SRINI PHARMACEUTICALS PRIVATE LIMITED,
. Hyderabad

HQ . No 01/82/050/00217/AM19/DES-11I

R 01/82/050/01317/AM17/DES-II}

RLA F. No 00/24/040/00430/AM 18

09/24/040/00348/AM17

Advance Authorization No. and Date

0910065723 dated 07.12.2017
0910064196 dated 28.09.2016

Su b_]gti

Request of M/s SRINI PHARMACFEUTICALS PRIVATE
LIMYITED, Hyderabad for enhancement in the quantity of
import items in respect of norms fixed against Advance
Authorization Nos. 6910064196 dt. 28.09.2016 and $910065723

di. 07.12.2017.

Decision:

The Committee considered the request of the firm and it was observed that the firm has not provided
any technical data In support of its request and the norms were given on the basis of comparative data from the
industry. Hence, it was decided to reject the case maintaining the status quo.

__Case-ﬁa A-26 —l
Meeting No. NC/3/MEET/ Jun/202122/2

Date 12/07/2021

Firm’s Name M/s SRINI PHARMACEUTICALS PRIVATE LIMITED,
o Hyderabad

HGQ F. No. 01/82/050/01074/AM 1 8/DES-I11

RILA F. No. 09/24/040/ 00309/AM13

“Advance Authorization No. and Date

0910065528 dated 29.09.2017

Subject

Request of M/s SRINI PHARMACEUTICALS PRIVATE
LIMITED, Hyderabad for enhancement in the quantity of
import items in respect of adhoc norms fixed against Advance
Authorization No. 0910065528 dt. 29,05.2017.

Decision: | The Committee considered the request of the firm and it was observed that the firm has not provided
any lechnical data in support of its request and the norms were given on the basis of comparative data from the
_industry, Hence, it was decided to reject the case maintaining the status quo.
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Case No. A-27

Meeting No. NC/3/MEET/Jun/202122/2

Date 02/07/2021

Firm’s Name M/s SRINI PHARMACEUTICALS PRIVATE LIMITED,
Hyderabad )

HQ F. No. 01/82/050/00219/AM19/DES-III

RLA F. No. 09/24/040/00459/AM18

Advance Authorization No. and Date

0910065758 dated 19.12.2017

Subject

Request of M/s SRINI PHARMACEUTICALS PRIVATE
LIMITED, Hyderabad for enhancement in the quantity of
import items in respect of norms fixed against Advance
Authorization No. 0910065758 dated 19.12.2017

Decision:  The Committee considered the request of the firm and it was observed that the firm has not provided
any technical data in support of its request and the norms were given on the basis of comparative data from the
industry. Hence, it was decided to reject the case maintaining the status quo.

Case No. A-28

Meeting No. NC/3/MEET/Jun/202122/2

Date 02/07/2021

Firm’s Name M/s SRINI PHARMACEUTICALS PRIVATE LIMITED,
Hyderabad

HQ F. No, 01/82/050/01170/AM10/DES-III

RLAF. No, 09/24/040/00478/AM10

Advance Authorization No. and Date

(910041061 dated 25.02.2010

Subject

Request of M/s SRINI PHARMACEUTICALS PRIVATE
LIMITED, Hyderabad for enhancement in the quantity of
import items in respect of norms fixed against Advance
Authorization No. 0910041061 dated 25.02.2010

Decision:

The Committee considered the request of the firm and it was observed that the firm has not provided

any technical data in support of its request and the norms were given on the basis of comparative data from the
industry. Hence, it was decided to reject the case maintaining the status quo.

Case No, | A-29

Meeting No. NC/AMEET Tun/202122/2

Date 02/07/2021

Firm’s Name M/s Techno Drugs & Intermediates (P) Ltd., Mumbai
HQ F. No. 01/83/050/00503/AM17/DES-I1I

RLA F. No. 03/95/040/00486/AM 17

Advance Authorization No. and Date

0310392619 dated 02.08.2006

Subject

Request of M/s Techno Drugs & Intermediates, Mumbai for
fixation of adhoc norms against Advance Authorization No.
0310392619 dated 02.08.2006

Decision:

Deferred for comments of TE.
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Case No. A-30

Meeting No. NC/3A/MEET/Jun/202122/2
Date 02/07/2021

Firm’s Name M/s Wanbury Ltd, Mumbai
HQ F. No. 01/82/050/00019/AM17/DES-II
RLA F. No. 03/95/040/00912/AM16

Advance Authorization No. and Date

0310803062 dated 04.03.2016

Subject

Request of M/s Wanbury Ltd, Mumbai for enhancement in the
quantity of import item in respect of adhoc norms fixed against
Advance Authorization No. 0310803062 dated 04.03.2016

Decision: The Committee considered the request of the firm and it was observed that the firm has not provided
any technical data in support of its request. Further, NC has already ratified the norms for this Advance

Authorization as per SION A-290. Hence, it was decided to reject the case maintaining the status quo.

Case No. A-31

Meeting No. NC/3/MEET/Jun/202122/2

Date 02/07/2021

Firm's Name STERILE INDIA PRIVATE LIMITED, CLA, New Delhi
HQ F.No. 01/82/050/00638/AM 14 /DES-III

RLA F. No. 05/24/040/00203/AM 14

Advance Authorization No. and Date

0510364653 dated 05.09.2013

Subject

Request of M/s Sterile India Pvt Ltd, CLA, New Delhi for
fixation of adhoc norms against Advance Authorization No.
0510364653 dated 05.09.2013

Decision:

The Committee considered the request of the firm and it was observed that as per 4.07 application

of Advance Authorization, the description of export product is Amoxycilline Sterile BP, however as per DML
furnished by the firm, the description of export product is Amoxycilline Sodium Sterile.

In view of above, it was decided to ask firm as to whether Amoxycilline Sterile BP and
Amoxycilline Sodium Sterile are one and the same item alongwith copy of technical fiterature.

Case No. A-32

Meeting No. NC/3/MEET/Jun/202122/2
Date 02/07/2021

Firm’s Name M/s Rumit Life Care, Mumbai
HQ F. No. 01/82/050/01650/AM1%/DES-HI
RILA F. No. 03/95/040/00736/AM19

Advance Autherization No. and Date

0310824914 dated 05.11.2018

Subject

Request of M/s Rumit Life Care, Mumbai for enhancement in. the
quantity of import item in respect of adhoe norms fixed against
Advance Authorization No, 0310824914 dated 05.11.2018

Decision:

The Committee considered the request of the firm and it was observed that the firm has not

provided any technical data in support of its request and the norms were given on the basis of comparative data
from the industry. Hence, it was decided to reject the case maintaining the status quo.
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Case No. A-33

Meeting No. NC/A/MEET/Jun/202122/2

Date 02/07/2821
| Firm’s Name /s Privi Organics Limited, Mumbai
"HQ F. No. 01/82/050/00387/AM19/DES-111

RLA F. No. 03/95/040/00981/AM18

Advance Authorization No. and Date

0310819238 dated 19.02.2018

Subject

Request of M/s Privi Organics India Ltd, Mumbai for
enhancement in the quantity of impori item in respect of adhoc
norms fixed against Advance Authorization No. (310819238
dated 19.02.2018.

Decision:
information from the firm:

The Committee considered the request of the firm and it was decided to call for following

(:')' Quantity and Commereial value of By-Product obtained.
() Production Consumption data for the licensing year duly certified by GST,

Case No. A-34
Meeting No. NC/3A/MEET/ Jun/262122/2

Date 02/07/2021

Firm’s Name /s Synnat Pharma Pvt. Lid,, Kolkata
HQ F. No. 01/82/050/60749/AM18/DES-11I

RLA F. No. 02/24/040/00108/AM18

Advance Authorization No. and Date

0210207903 dated 24.10.2017

' Subject

Request of M/s Synnat Pharma Pyt Ltd, Kolkata for
enhancement in the quantity of import item in respect of adhoc
norms fixed against Advance Authorization No. 0210207903
dated 24.10.2017

Dieciston:

The Committee considered the request of the firm and it was observed that the firm has not

provided any technical data in support of its request and the norms were given on the basis of comparative data
from the industry, Hence, it was decided to reject the case maintaining the status quo.
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Case No. ) A-35
Meeting No. NC/3/MEET/Jun/202122/2
Date 02/07/2021

' Firm’s Name M/s UPL Ltd., Mumbai
HQ F. No, 01/82/050/00701/AM19/DES-I1
LA F. No. 03/95/040/00239/AM19

;Advance Authorization No. and Date

0310822448 dated 15.07.2018

Subject

Request of M/s UPL Ltd, Mumbai for emhancement in the
quantity of import items in respect of adhoc norms fixed against
Advance Authorization No. 6310822448 dated 19.07.2018

Gecision:

The Committee considered the case as per agenda and it was decided to ratify adhoc norms as
applied for in this Advance Authorization by the fitm as under;

Export product Oty

5L | Import Hems Oty.
No.

Tris Tri Decyl Phosphite
(TTDP)

250000000 kg | 1

1so Tri Decyl Alcohol
{Tri Decyl Alcohol)

2 Yellow Phosphorus

3 Methanol

232750.000 kg

16750.000 kg
52250.000 kg

Note: RA may close the case in respect of above advance authorization after the receipt of payment
_of Rs. 5600/~ composition fee in terms of Para 4.17 of HBP Vol.

RA concerned may take further necessary action as per above decision of NC.

J (Case No. A-36

Ivieeting No. NC/A/MEET/ Jun/202122/2

| Date 02/07/202% :
Firm’s Name Mi/s Rumit Life Care, Mumbai
HQF. No. F. No. 01/82/030/61655/AM 19/DES-I1]
RLA F. No. 03/95/040/00737/AM 19

_Advance Authorization No. and Darte

0310824932 dated 06.11.2018

Subject

Request of M/s Rumit Life Care, Mumbai for enhancement in
the guantity of import item in respect of adhoc norms fixed
against Advance Authorization No, (310824932 dated 06.11.2018

Secision:

The Committee considered the request of the firm and it was observed that the firm has not provided
any technical data in support of its request and the norms were given on the basis of comparative data from the
industry. Hence, it was decided to rejeet the case maintaining the status quo.




2558

Case No. A-37

Meeting No. NC/A/MEET/Jun/202122/2

Datg 02/07/2021

Firm’s Name M/s Global Calcium Pvt. Lid., Bangalore
HQ . No. 01/82/030/00508/AM20/DES-11

RLA F. No. 07/24/040/00095/AM20

Advance Authorization No. and Date

0710115189 dated 19.07.2019

Subject

Request of M/s Global Caleium Pvt Lid., Bangalore for
correction / revision in the description of import item in respect
of Advance Auathorization No, 0710115189 dated 19.07.2019

Becision:

the norms are revised as under:

The Committee considered the request of the firm and it was decided to revise the description of
import item from CALCIUM GLUCONATE to CALCIUM GLUCONATE ORAL GRADE. Accordingly,

Export Product Qty. Sl Import items Qty.
No.
CALCIUM GLUCONATE (EP FOR 1 kg I CALCIUM GLUCONATE | 1.09kg
INJECTION/JP/USE) ORAL GRADE
CALCIUM BOROGI.UCONATE 1 kg 1 CALCIUM GLUCONATE | 0.946 kg
ORAL GRADE
CALCIUM GLUBIONATIE(FOR 1 kg 1 CALCIUM GLUCONATE | 0.430kg
INJECTION) / CALCIUM GLUBIONATE CRAL GRADE
Note: RA may close the case in respect of above advance authorization after the receipt of
payment of Rs. 5600/~ composition fee in terms of Para 4.17 of HBP Vol.

RA concerned may take further necessary action as per above decision of NC.

“Case No. A-38
Meeting No. NC/3/MEET/Jun/202122/2
Date 02/07/2021
Firm’s Name /s Cipla Ltd., Muinbai
HQ T. No. F. No. 01/82/050/00972/AM17/DES-III
F. No. 01/82/050/60285/AM18/DES-III
F. No. 01/82/030/0606 10/AM 18/DES-I1I
L F. No. (1/82/050/00127/AM19/DES-I1I
RLA F. No. 03/94/040/00617/AM17 -

03/94/040/01181/AM17
03/94/040/00295/AM 1 8
03/94/040/00822/AM 1§

Advance Authorization No. and Date

0310808312 dated 06.10.2016
0310812323 dated 03.04.2017
0310814908 dated 31.67.2617
(310818765 dated 39.01.2318

Subject

Request of M/s Cipla Lid, Mumbai for fixation of adhoe norms
against Advance Authorization Nos. 0310808312 dated
06.10.2016, 0310812323 dated 03.04.2017, 0310814908 dated
31.47.2017 and 0310818765 dated 30.01.2018

| Becision;

Deferred for comments of TE.




256

Case No. A-39 -
Meeting No. NC3MEET/Jun/202122/2
Date 02/07/2021

Firm’s Name M/s Cipla Ltd., Mumbai

HQ F. No. 01/82/050/00779/AM19/DES-ITI
RIA F. No. 03/94/040/00038/AM19

Advance Authorization No. and Date

(1310820626 dated 25.04 2018

Subject

Request of M/s Cipla Ltd., Mumbai for fixation of adhoc nerms
against Advance Authorization WNo. 0310820626 dated
25.64.2018

Decision:  Deferred for comments of TE.
Cuse No. A-40
Meeting No, NC/3/MEET/Jun/202122/2
Date 02/07/2021
Firm’s Name Wi/s Global Caleium Pyvt. Lid., Bangalore
HQ f. No. 01/82/050/003 | 4/AM16/DES-111
RLA F. No, 07/24/040/040/00393/AM15

Advance Authorization No. and Date

0710108142 dated 01.05.2015

Sy bject

Request of M/s Global Calcium Pvt. Ltd,, Bangalore for
revision of adhoc norms fixed against Advance Authorization
No. 0716108142 dated 01.05.2015

Decision:
information from the firm:

The Committee considered the request of the firm and it was decided to call for following

(i) Complete set of 4,07 application alongwith ali technical detaiis.
(ii) Reeeipt of payment of Rs. 5600/- composition fec deposited in concerned RA in
terms of Para 4.17 of HEP Vol. L
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Case No. A-41

Meeting No. NC/3/MEET/Jun/202122/2

Date 02/07/2021

Firm’s Name M/s Tenshi Kaizen Private Limited, Bangalore

HQ F.No. 01/82/162/00049/AM21/DES-III

RLA F. No. 07/24/040/00225/AM21

Advance Authorization No, and Date Licence not issued yet

Subject Request of M/s Tenshi Kaizen Private Limited, Bangalore for
fixation of norms of the export product Loperamide RDT
Loperamide RDT 2 mg under Para 4.06 of HBP Vol. I (2015-20)

[ Decision: -~ The Committee - considered the request of the firm-and-it-was decided to call for following

informetion from the firm:

@
(i)
(i)

Export description does not match with DML, Please clarify it.

Justification for requirement of Cold Form Laminate with the export quantity.
Specifieation of Laminates alongwith catalogue may be furnished alongwith
impert quantity in numbers of Cold Form Laminates. Similar details may be
furnished for Peelable Lid Foil.

Case No. . A-42

Meeting No. NC/3/MEET/Jun/202122/2

Date ' 02/07/2021

Firm’s Name M/s Fine Organic Industries Limited, Mumbai
HQ F. No. 01/82/MISC/Para 4,06/3/AM21/DES-HI

RLAF, No. 03/AA/040/32850/AM21

Advance Authorization No. and Date | Not issued yet

Subject

Request of M/s Fine Organic Industries Limited, Mumbai for fixation
of adhoc norms of export product - Moniglyceride (GMS) (ITC HS
Code — 29157030) under Para 4.06 of HBP Vol. I (2015-20)

Decision:  The Committee considered the request of the firm and it wes decided to ratify adhoc norms under Para
4.06 of HBP vol. I as per details given below:

Export Product Qty. | SL Import items Qty.
No.

Moenoglyceride — PS lkg |1 Hydrogenated Palm Stearin (HPS) 0.872 kg
2 Glycerine 0.222 kg

RA concerned may take further necessary action as per above decision of NC.
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Case No. A-43

Meeting No. NC/3/MEET/Jun/202122/2

Date 02/07/2021

Firm’s Name M/s Fine Organic Industries Eimited, Mumbai
HQF. No. 01/82/MISC/Para 4.06/2/AM21/DES-III

RIL.A F. No. 03/AA/040/21337/AM21

Advance Authorization No. and Date | Not issued yet

Subject

Request of M/s Fine Organic Industries Limited, Mumbai for fixation
of adhoc norms of export product - Moniglyceride (GMS) (ITC HS
Code — 29157030) under Para 4.06 of HBP Vol. I (2015-20)

Decision: The Committee considered
4.06 of HBP vol. I as per details given b

the request of the firm and it was decided to ratify adhoc norms under Para
elow:

Export Product Qty. | SL Import iterns Qty.
No.
Monoglyceride - PS lkg |1 Hydrogenated Palm Stearin (HPS) 0.872 kg
Glycerine 0.222 kg

RA concerned may take further necessary action as per above decision of NC.

Case No. A-44

Meeting No. NC/3/MEET/Jun/202122/2

Date 02/07/2021

Firm’s Name M/s Fine Organic Industries Limited, Mumbai
HQ F. No. 01/832/MISC/Para 4.06/4/ AM21/DES-III

RLA F.No. 03/AA/040/32803/AM21

Advance Authorization No. and Date | Not issued yet

Subject

Request of M/s Fine Organic Industries Limited, Mumbai for fixation
of adhoc norms of export product - Moniglyceride (GMS) (ITC HS
Code — 29157030) under Para 4.06 of HBP Vol. I (2015-20)

Decision: The Committee considered
4.06 of HBP vol. I as per details given b

the request of the firm and it was decided to ratify adhoc norms under Para
elow:

Export Product Qty. | SL Import items Qty.
No.
Monoglyceride - PS lkg |1 Hydrogenated Palm Stearin (HPS) 0.872 kg
Glycerine 0.222 kg

RA concerned may take further necessary action as per above decision of NC.
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Case No. A-45

Meeting No. . NC/3/MEET/Jun/202122/2

Date 02/07/2021

Firm’s Name M/s Solvey Specialitics India Pvt. Litd., Mumbai
(Formerly known as M/s Rhodia Specialty Chemicals India)

HQ F. No. 01/82/050/00069/AM19/DES-TIT

RLA F. No, 03/94/040/00976/AM18

Advance Authorization No. and Date 0310819042 dated 08.02.2018

Subject Request of M/s Solvey Specialities India Pvt. Ltd., Mumbai

: (Formerly known as M/s Rhodia Specialty Chemicals India) for

revision/correction in adhoc norms fixed against Advance
Authorization No. 0310819042 dated 08.02.2018

Decision: The Comumittee considered the request of the firm and it was decided to call for following
information from the firm:

(i) Complete chemistry, chemical reaction with melecular weight and yield,

(ii) Stoichiometric balance.

Case No. A-46

Meeting No. NC/3/MEET/Jun/202122/2

Date 02/07/2021

Firm’s Name M/s Hubergroup India Private Limited, Mumbai

HQF. No. 01/82/MISC/Para 4.06/1/AM21/DES-III

RLA F. No. -

Advance Authorization No. and Date | Not issued yet

Subject ' Request of M/s Hubergroup India Private Limited for fixation of
norms for the export product - Vegetable Qil based Fatty Butyl Ester
(having 83% Lauric Acid and 22% Normal Butanol (ITC HS Code —
20159099) under Para 4.06 of HBP Vol. T (2015-20)

Decision: The Committee considered the request of the firm and it was decided to call for following
information from the firm:

@) Total chemistry involved.

(ii) Chemistry with molecular weight of imports and export
(iii) % yield of reaction.

(iv) Justification for 7.4% total wastage.

Meeting ended with thanks to Chair and participants
LRSS







